163

BEFORE THE NATIONAL GREEN TRIBUNAL,
SITTING AT NEW DELHI

(Under Section 18(1) read with Section 14 of the National Green
Tribunal, 2010)

OA No. 1357/2024

IN THE MATTER OF

RASHI SHARMA ...APPLICANT
VERSUS
HARMEET SINGH & ORS. ...RESPONDENTS
NDOH: 03.04.2025
INDEX

S.N PARTICULARS PAGE NO.

1. Reply on behalf of the Respondent no.2 /| ; 49
Mr. Anil Bagai with affidavit.

2. Annexure No.1- A true copy of the| 20-35
partition deed dated along with schedule
vide which the said plot was divided in 2
halves.

3. Annexure No.2—- Copy of RTI| 36-37
Application dated 30/01/2025.

4, Annexure No.3—- RTI receipt filing 38

5. Annexure No.4— Response received from | 39
CGWB under RTI.

6. Annexure No.5- Invoices for purchase of | 40-106
ready to mix concrete.

7. Annexure No.6— Invoices for purchase of | 107-123
water.



Kunal
Typewriter
1-19

Kunal
Typewriter
20-35

Kunal
Typewriter
36-37

Kunal
Typewriter
38

Kunal
Typewriter
39

Kunal
Typewriter
40-106

Kunal
Typewriter
107-123


164

8. Annexure No.7- Photos showing tankers | 124-128
delivering water

Q. Annexure No0.8 - True copies of| 129.132
photographs of rain water harvesting
system installed by Respondent No. 2 on

the property in question.
10. Vakalatnama. 133-134
11. Proof of service. 135
RESPONDENT NO.2
THROUGH g

R\*
;
AW

-

ROSHAN SANTHALIA

ADVOCATE FOR THE RESPONDENT NO.2
D/556/2011

Email: roshan@chambersofrsanthalia.com,
Mob: 9560622223

418, COMPETENT HOUSE,

CONNAUGHT PLACE, DELHI-1.

e

New Delhi
Dated: 18" FEBRUARY 2025

¥z


mailto:roshan@chambersofrsanthalia.com
Kunal
Typewriter
11.      Proof of service. 

Kunal
Placed Image

Kunal
Placed Image

Kunal
Typewriter
124-128

Kunal
Typewriter
129-132

Kunal
Typewriter
133-134

Kunal
Typewriter
135


BEFORE THE NATIONAL GREEN TRIBUNAL,
SITTING AT NEW DELHI

(Under Section 18(1) read with Section 14 of the National Green
Tribunal, 2010)

OA No. 1357/2024

IN THE MATTER OF

RASHI SHARMA ...PETITIONERS
VERSUS
HARMEET SINGH & ORS. ...RESPONDENTS
REPLY ON BEHALF OF RESPONDENT

NO.2/MR. ANIL BAGAI

MOST RESPECTFULLY SHOWETH:

1. That | am the Respondent No. 2 in the aforesaid matter and as such
| am well aware of the facts and circumstances of present case and
hence, | am competent to swear this affidavit.

2. That | have gone through the contents of the Original Application
filed by the Applicant, the contents of which have been read by me and
the same has been understood by me. That having read the contents of
the Original Application filed by the Applicant, the answering
Respondent hereby, deny and dispute all statements, imputations and

averments made by the Applicant in the instant Application save and
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except those which are matters of record or have been specifically
admitted hereinafter. All the contentions of the Applicant are denied

and nothing be deemed to be admitted for reasons of non-traverse.

3. That the Respondent herein is making following preliminary
submission which clearly establishes that the present application is
misconceived and has been filed on wrong facts merely to harass the
Respondents. Answering Respondent is a law-abiding senior citizen
and any construction work on his property is being done after obtaining
necessary clearance and permissions in a bonafide manner. The
construction work is being done to build a structure and not conduct

any commercial activity as such.

PRELIMINARY SUBMISSIONS

a) That the Applicants have approached this Hon’ble Tribunal without
having a complete understanding of the factual scenario, or the legal
position with respect to the borewells. In addition, Applicant has also
failed to bring to the notice of the tribunal, an essential notification of
the Central Ground Water Authority (“CGWA”) which precisely deals

with the matter at hand.



b) It is hereby stated at the outset that the properties owned by
Respondent No. 1 and Respondent No. 2 are located on separate and
distinct plots of land, with no association or interrelation between the
two. The properties are independent of each other, and there is no
overlap or linkage in terms of ownership, usage, or any other relevant

factors.

c) The Applicant herein has made following allegation against the

answering Respondent:

I. That a well/borewell has been illegally dug by the Respondent
no. 2 at 42 A Bungalow Road (Western Side) Near Kamla Nagar

Market Delhi-110007.

ii. Water from the said Well is being used by the Respondent in
construction of building/complex on the given plot and hence

using it for commercial purpose.

d) It is most respectfully submitted that so far as the allegation of
illegal digging is concerned, the same is misconceived, false and
without basis. It is submitted that the property of the Respondent No.
2, where the allegedly illegal borewell has been dug (hereinafter “the

property”), is part of a familial estate. This estate was divided in two

167



168

halves in 1973 through partition deed and one half came to the share of
respondent no.2 and the other half came in the share of uncle of
respondent no.2 i.e. K K Bagai. Both these divided plots got one

borewell installed each prior to 1999 which was duly licensed.

e) That the property has been the residential address of the Respondent
No. 2 for over 65 years, and that one borewell each was installed prior
to 1999 by each of the brothers for their respective shares in the
properties, purely for domestic usage and need. Hence the contention
of the Applicant that the said borewell was built recently for

commercial purpose has no legs to stand.

A true copy of the partition deed along with schedule vide which the
said plot was divided in 2 halves is herein annexed and marked as

ANNEXURE No.1.

f) That as such, the borewells have been setup after complete
observance of all regulatory and statutory compliances, and due
permission has been sought from all the requisite authorities, as
evidenced by the licenses present with both the brothers for each of the

borewell.



g) That, the licenses for both the borewells were applied for and
approved together, and that the copy of license of the borewell as held
by Mr. K K Bagai can be brought on the record before this Hon’ble
tribunal. The physical copy of the original license of the borewell for
the Respondent No. 2, has, however gotten misplaced as he had to shift
his residence, and despite efforts of the respondent no. 2 to locate the
same, the same has not been found. In order to obtain a formal proof
and communication to establish the same, the respondent No.2 wrote
to both the CGWB and the DJB vide RTIs dated 30/01/2025, the

relevant questions as asked in the RTIs are reproduced below:

1. Whether there is a license applied for/obtained by Mr. Anil Bagai
on/before the year 1997, to the CGWA?

2. Whether the license so applied for was approved?

In response to the RTI, the CGWB has given reply to the RTI bearing
no. CGWBD/R/P/25/00115 vide courier dated 31% January 2025. This
communication shows that Respondent No.2 has a valid license, and

the license number is DLOFAL/67703

A true copy of RTI Application dated 30.01.2025 is herein annexed

and marked as ANNEXURE No.2.
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A true copy of online receipt of filing of the RTI application is herein

annexed and marked as ANNEXURE No.3.

A true copy of the response to the RTI as received from the CGWB is

herein annexed and marked as ANNEXURE No.4.

h) That, the original application herein has been filed by the applicant
under a mala-fide presumption that the borewell impugned herein is
unlicensed, despite the fact that when the applicant applied to the
CGWA or the CPCB, or the DJB, they did not get any adverse report
of any breach or violation committed by the Respondent No.2 or that
the Respondent No. 2 does not hold an appropriate license. Hence, the
contention of the Applicant that the borewell in question has been
illegally dug by Respondent no. 2 is completely false and

misconceived.

i) That furthermore, the applicant has falsely claimed that the
Respondent No. 2 is carrying out construction activity of commercial
nature without adducing any evidence or indicating what commercial
construction activity is actually being carried, and how such alleged
construction activity is leading to any monetary benefit to the
Respondent No. 2. Such contentions made by the Applicant are vague

and bald assertions without any legs to stand. It is stated that the



Respondent No. 2 has not used the borewell in any commercial

enterprise or for any industrial or commercial activity.

J) That the property in question is a residential property and no

commercial activity whatsoever is being carried on the said property.

K) It is most respectfully submitted that Respondent No. 2 is
constructing a residential building for his own use and for the said
construction, the Respondent No. 2 herein is buying ready mix concrete
and getting the same delivered to the residential address of the
Respondent that is Bungalow Road. This ready-mix concrete is being
purchased from a supplier and is subsequently being delivered directly
to the residential address of the Respondents, which is located on
Bunglow Road thereby reducing the requirement of water

substantially.

True copies of invoices showing purchase of ready to mix concrete by

the Respondent is herein annexed and marked as ANNEXURE No.5.

I) Furthermore, maximum amount of water is taken by Respondent no.
2 by ordering water tankers. It is stated that all nondomestic
requirements are usually fulfilled through water tankers and only some

domestic requirements are fulfilled through borewell water. It has been

171



172

alleged by the Applicant that the Respondent is carrying out
construction activity since January, 2024. It is most respectfully
submitted that the answering Respondent herein, even prior to January,
2024, has been buying water tankers, as the Sanction Plan is dated
31.05.2023 and is attached. That in light of such fact, the allegation of
the Applicant that it is due to the answering respondent that the problem

of drinking water exists in the area is baseless, false and misconceived.

True copy of invoices towards water supply made to the Respondent is

herein annexed and marked as ANNEXURE No.6.

A true copy of the photograph of the tankers delivering water at
Respondent No. 2 premise is herein annexed and marked as

ANNEXURE No.7.

m) The complainant in this case is making a false and unfounded
assertion by claiming that Respondent No. 2 is responsible for the
depletion of groundwater resources in New Delhi. Contrary to these
claims, Respondent No. 2 is actually taking proactive and responsible
measures to preserve and protect groundwater in the region.
Specifically, Respondent No. 2 is fully complying with the mandates
and regulations set forth by the Delhi Jal Board, which is the primary

governing body for water management in Delhi.



n) As part of these efforts, Respondent No. 2 has implemented a
rainwater harvesting system on the property in question. Thus, the
actions taken by Respondent No. 2 are consistent with best practices
for environmental stewardship and contribute positively to the

preservation of groundwater, rather than being a factor in its depletion.

A true copy of photographs of rain water harvesting system installed
by Respondent No. 2 on property in question is herein annexed and

marked as ANNEXURE No.8.

0) In light of the contentions raised and the arguments advanced, it is
respectfully submitted that the allegations put forth by the Applicant
are wholly unsubstantiated and devoid of any credible allegation. The
allegations, as presented, are not only baseless but are also patently
false. The Applicant has failed to provide any verifiable or concrete
evidence to substantiate the claims made. Furthermore, the present
application appears to be nothing more than an exercise in mere
speculation, with no factual or legal foundation to support it and it is
prayed that the application be dismissed in its entirety, as it is grounded
purely in conjecture and is devoid of any substance, only to harass the

Respondents and waste courts time.
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p) Therefore, the contention of the applicant that such borewell has
been used for construction purposes is a bald-faced lie which has been
repeated before the tribunal only to ensure that an adverse assumption
Is made regarding the purpose of the borewell on Respondent No. 2’s

land.

PARAWISE REPLY TO FACTS ON BRIEF:

I. That the contents of paragraph 1 are denied for being misconceived.
It is denied that Respondent No 2 is the builder and that Respondent
No. 2 have dug illegal borewell/submersible and is using the water
illegally for commercial purpose for personal benefit and for

commercial gain.

II. That the contents of paragraph 2 are denied for the want of
knowledge so far as the contentions with respect to applicant’s work
and conduct. It is further denied that Respondent has intentionally tried
to make personal gain and to make profit has dug submersible/borewell
without informing the authorities. It is most respectfully submitted that
from the contents of corresponding paragraph it seems that the
applicant has filed the present application merely on assumptions
having been drawn from far since as per said paragraph she passes

through the said construction site and sees it. The applicant does not
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have any specific information about the nature of the work going on
the site, the water which is being used for the same and the status of

the license of the borewell of Respondent No.2.

I11. That the contents of paragraph 3 merit no reply from the answering

Respondent.

IV. That the contents of paragraph 4 are denied for being misconceived
and false. It is denied that the Respondent No. 2 is using water illegally
since the Respondent No. 2 herein has license for the said borewell. As
highlighted in the previous paragraphs Respondent herein buys water
for most purposes and does not use much water from the borewell in

guestion.

V. That the contents of paragraph 5 to 10 are denied for want of

knowledge.

VI. That in reply to the contents of paragraph 11 it is most respectfully
submitted that Respondent No. 2 is not using the water from the
borewell in question for any construction activity and Respondent No.

2 has license for the said borewell.
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VII. That the contents of paragraph 12 are misconceived, false and
hence denied on the ground raised in preliminary paragraph and the

same is not repeated for the sake of brevity.

VIII. That the contents of paragraph 13 are misconceived and hence
denied on the ground raised in preliminary paragraph and the same is

not repeated for the sake of brevity.

PARA WISE REPLY TO THE GROUNDS

A) That the contents of paragraph A is vehemently and completely
denied, since the applicant has no basis to claim that the Respondent
No. 2 is operating illegally. It is submitted that Respondent No. 2 has
the requisite license for the borewell in question, on the basis of the
answer letter given by the CGWB in response to our RTI dated
30/01/2025 reproduced in preliminary submissions at paragraph (g),
will show that the license no. is DLOFAL/67703, and shows that
Respondent No. 2 holds a valid license. There has also been no
evidence, photographic or otherwise, to prove that there has been
illegal usage of the borewell wherein the water has been used for
construction or any kind of commercial activity.

B) That in reply to the contents of paragraph B it is most respectfully

submitted that even as per the contention of the applicant the quoted
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guidelines are for extraction of water and sealing of illegal submersible,
however, the same is not applicable in the present case since
Respondent No 2 has not dug the borewell illegally.

C) That the contents of paragraph C is denied for being false and
misconceived. It is most respectfully submitted that the necessary
permission for drilling of the borewell was taken and hence the
borewell existing in the property of the Respondent is not illegal.
Furthermore, it is denied that Respondent No. 2 is using water from the
borewell for any construction purpose let alone commercial
construction.

D) That the contents of paragraph D are denied for being false and
misconceived. It is further submitted that no evidence whatsoever has
been placed on the record to demonstrate that the water is being
extracted for commercial construction.

E) That the contents of paragraph E is denied for being false and
misconceived. It is respectfully submitted that the Applicant cannot
merely assert certain requirements without providing any evidence or
legal basis to support such assertions. Respondent No. 2 respectfully
maintains that the sole requirement pertaining to the license has been

fully complied with in accordance with the relevant provisions.
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F) That the contents of paragraph F is denied for being false and
misconceived. It is denied that Respondent No. 2 has violated any
norms laid by Delhi Jal Board.

G) That the contents of paragraph G are denied for being false and
misconceived. It is submitted that the notification quoted in
corresponding paragraph is a matter of fact, however it is denied that
Respondent No. 2 has violated any rules and norms.

H) The contents of paragraph H are denied for being misconceived. It
Is denied that Respondent No. 2 has acted in violation of the norms. It
Is further submitted that the 2010 guidelines issued by the Delhi Jal
Board are superseded by the 2020 regulations issued by the CGWA,
which provide for a specific exemption for borewells when they are for
a domestic or drinking water purpose. It is submitted at the cost of
repetition that Respondent No. 2 has obtained the license for operation
of the borewell and water from said borewell is being used only for the
purposes of domestic consumption.

I) That the contents of paragraph | are denied for being false and
misconceived.

J) That the contents of paragraph J merits no reply from the Answering
Respondent.

K) That the contents of paragraph K is denied for being misconceived.
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L) That the contents of paragraph L is denied for being misconceived.
It is submitted that the Respondent No. 2 has been holding a license,
hence all compliances and permissions are in place.

M) That the contents of paragraph M is misconceived and hence
denied. It is most respectfully submitted that DPCC only has the power
to impose penalty when a borewell is illegal and in the present case it
cannot be claimed that Respondent No. 2 has violated any guidelines,
when necessary, permission for the borewell in question as taken prior
to 1999.

N) That the contents of Paragraph N to R is legal principal, however it
Is submitted that same is not applicable in the present case since there
Is no illegal use of ground water by Respondent No. 2. Further the cases
can be differentiated on facts from the current factual matrix, owing to
the fact that the cases relate to using a borewell without license for
commercial construction activities, whereas the Respondent No. 2 has
not only obtained license, but also used the borewell for domestic
purposes only.

O) That the contents of paragraph S are denied for being misconceived.
It is denied that Respondent No. 2 has acted in violation of any right of

the applicant let alone right guaranteed under Article 21.
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P) That the contents of paragraph T is denied for being misconceived.
It is vehemently denied that Respondent No. 2 has done any wastage
or unscrupulous use of the water. There has only been usage under
license for a domestic purpose, and there has been no impact to the
rights of the general populace.

Q) That the contents of paragraph U is denied for being misconceived.
R) In response to Para 14, it is vehemently denied that any commercial
activity is being undertaken on the premises of the Respondent No. 2
[and that the cause of action, if any, arose prior to 1999 when the
borewell was constructed, and not 25 years after that fact, and there is
no proof on the record to show that the requisite license has not been
obtained. Additionally, the application is hopelessly barred by
limitation, since it is almost 20 years late, and there are no grounds
based on which interim relief can be provided, considering that the
Respondent No. 2 has the requisite license.

S) That in light of the aforesaid preliminary submission, settled law
and para wise reply the present Application is liable to be dismissed in
the interest of justice.

T) That the contents of present affidavit are true and no part of present

affidavit is false.
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U) That the annexure annexed with the present affidavit are true copy
of its respective original.

V) For the foregoing reasons, none of the prayers/reliefs prayed by
the Applicant deserves to be granted. It is the respectful submission of
the Respondent No.2 that the present Application filed before this

Hon’ble Tribunal deserves to be dismissed.

P
RESPONDENT NO.2
THROUGH AN

g
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r
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ROSHAN SANTHALIA

ADVOCATE FOR THE RESPONDENT NO.2
D/556/2011

Email: roshan@chambersofrsanthalia.com,
Mob: 9560622223

418, COMPETENT HOUSE,

CONNAUGHT PLACE, DELHI-1.

New Delhi
Dated: 18" FEBRUARY 2025
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BEFORE THE NATIONAL GREEN TRIBUNAL,
SITTING AT NEW DELHI

OA No. 1357/2024
IN THE MATTER OF
IN THE MATTER QF

RASHI SHARMA ...PETITIONERS
VERSUS
HARMEET SINGH & ORS. ...RESPONDENTS
AFFIDAVIT

I, Mr. Anil Bagai, S/o Late Sita Ram Bagai, aged about 69 years, R/o
42, Bungalow Road, Kamla Nagar, Delhi 110007, temporarily residing
at C-40, Neeti Bagh, Second Floor, New Delhi 110049 do hereby

affirm and attest as under:

L That I am the Respondent No.2 in the above mentioned matter
and as such am well acquainted with the facts and circumstances of the

present case.

2. That I have gone through all the contents of the accompanying
Reply/Counter Affidavit and the same has been typed and drafted on

the basis of my knowledge and instructions.
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3. That the facts stated therein are true and correct to the best of my

knowledge and belief and nothing material has been suppressed.

4.  That the annexures filed herewith are true and correct copies of

their respective originals.

5 That the contents of this affidavit are true and correct to the best

of my knowledge and belief,
DEPONENT

VERIFICATION

Verified at Delhi on this 17" day of February 2025 that the contents of
the above affidavit are true and correct to the best of my knowledge

and belief and nothing material has been concealed therefrom.

pzww
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PARSITION Dsar

THIS PAITITION 41z made thls 16th day of
Februnry, 1973 BIvsisl fat, Kases Lata Bagad,

“~ widow of thri tita :mm Bagal for herself and

on behalf of her minor children il (fon) and
yona (Paughter) and Miss (arine Bagal end Miss
Mala Bagal, major deughters of Late Shri Sita
jam Bagal, all residents of 42-Rungalow iioad,
Telhi, hereinafter called tho First Party end
ehri Kailssh Kumar Bogal son of chri Copal Tmss
Bagal, resident of 42-Pungalow Rondy Telhiy
hereinafter enllad the tecond Party,

WH.AGAC L, Gopal Dags Dagal was the

omer and in posgsession of House No,42-Bungal ow

foad, Telhi and whereas he died at Delhi on

8,1,1068,
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md whereas Shrl Gopal Dess Bagal had left
A *WILL" dated 4,11,1067 and by virtue of the sald
#ILL" he had bequeathed the House Hoo.42-Bunpgal ow
foad, Telhi to his two sons chri tdta e Bagel and
shrl Eallash Xunar Bagai in equal shares but had
given tho right of residence to his wife Shirimatl
Jaswant Keur for her l1ife tize but had not left any
interest to her iB the seid property,

md whereas by the said *ILL® he had
bequenthed his other assets to his other son

shry Krighaen Xumer Bagal.

AD whereas after his death the sald
property 1,0, House No,42«Bungal ow ioad was
putated in the joint names of &hrd fita Haa
Bagal and Shri Koilash Kumar Dagale

mé whersas both Shri sita ion Bagal and
thrl Keilash Kumar Bagal had agreed upcm a mode
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- Gita Hem Bagal wcald pay & sul of [8,158,000/=
.y to shri Kailash Xumap Bagai in congideration
of obtaining a 1ittle extra portion of the
tuilt area though the aret by meots and bounds
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> £ /nd Wheress the sald 6hri Slta Wa Baged
E,;r had agreed to pay & sum of 18615, 000/= towards the

7 gald empideration,

E. Jnd Whereas Ehrd Sita Mo Bagald dled at
Delhi oo 18,12,1071,

ma whereas before the death, the said
ghrl Sita Fem Bagel ned ecnstituted hinself as
s Joint Hindu Family el ngyith his vife Kuoea
Lats, il (Son), =nd tarine, lMala and Mena
(Teughters) and hod declared his half shore
4n the above proporty as belmpging to hio pald
Joint Windu Faally,
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/nd Whoreas after the death of Shri &ita
N Fem Bagai Mg sbove share in the property 1s inherited
by the First Party,

) )‘

4nd vhereas it 13 nov desirable to partition

the sald properiy by mests ond bounds xné to hanour

T 5 5 the wish of the decessed Shri ©3ta fw Baged mad ag
 agreed upon by thri Kaflesh Kumar Bagal, the tecond

o ' .. _ Party,.

/

4,/

. NOWw THIS DEAD WITN®SE AS FOLLOWOje

h [ That in pugsuance of the sald agresasnt,
to partition the ¢ald louse No.42e8un gal ow
fiond, Delhl it 15 hereby agreed that ALL
THAT porticen chown in Green in the il en
attached horwith of House Ho,42, Bungal ow
fioady, Delhi with bulldings, out houses,
servante Quarters, boundary walls, fittings
and fixtures 1s allotted to the First Party
IO HOLT the saue hmcp-forth in geverality,

2 That in further pursumace of the said apreeuent,
it 1s agreed that all THAT portion shown in red
/
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W e L
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4n the plan attached hereulth of House N0,42,
Bungalow Hoady Telbd with buildings, servants
quartersy tabeewsll, boandary walls, fittings
and fixtures 12 allotted to the teomd Party
¢0 MALT the gane henceeforth in peverality,

That the Fipst Parcy will pay a sua of

D, 15,000/= (Mspees fifteen thoisond)only
before the fubsiegistrar, Telhi at the time
of reglatration of ts deed in oxder to
oqualize the walue of the Wwo shares as

stated above,

That hencesforth the first party will be the
exclusive owner of the portion ghown in green
of House No,42, Bungalow Hoady Telhi with
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mildings,; out houses, servants quarters,
boundary walls, fittings end fixtures.

In the sase msuner, the Secmd Party will
heneeforth be the exclusive owner of the
portiam shown in wed of Rouse %o,42, Ampgalow
Hoad, Telhi with balldings, servonts quarter,
baandasy walls, fittings and fixtures.

It is hershy further agread botween the

parties as followsie

1) Ihat there 1 no sacuabrance or

charge on the property horeby

partitioned,
- (I\4 ;\r-..,J '\fj. Maaou Contdeseee?
g : 8¢
Maks o / :
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That the preparty heredy allotted
tn each party shell be entered upen
and henceforth held in severallity &
fron ench other without or any me
clatming through, under or in trust
of 16,

That each party will be entitlad to
got his/her property outated in her/his
page snd they will help each other to
got thelr shares matated up‘omtaly.

That the purtles will bear in equal
ghares the cost of constructing e

partition wall frcu faundation upto the

{ S »v’\.."k't';"ﬂu.
K ; Ao Comtdoooced

"
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top of the First Floor which when

g
/) /

1 * censtracted will be ecsawily wned
by the parties.

. P ghat henceforth each party will
bs separately liable ror payaa@it
of property Taxes ete, for thelr

reapactive shareda

2 va) + ench party will heve hic separats

¢ gevags line and will not be entitl ed
to carry tha ssue thraagh Lhe property
of onother for more than six manths

of the execution of this Teed within

Aol 7 /
| KuspoLotoBogai - Comblesesd
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valeh caeh porty ohsll ecngimet

5 j-i/'

the pasie nt his o qoals

U vis)  Thet the orfpinal partitien deed
antd the plan will conoin with The
paotn? paply, e will nt o request
of the Firel Parly producet the seae
vhenevaer rrGud vedd for ingpoction or

7_'" ; J BRala - ATAY|

in evidgate,

~

n \,\ %

G, That each party of the Fireat and the Seend
purts hap a pight heneaforth to o)) har op

hic ghare of porticn of Sthe proparty,
)
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ERTIEIEA TO) rpe
> & COpyvy

«}0e
N\ 7 That it is horsby declared that
AN
the value of the entire property

partitimed 15 #0,1476,760/e and
\ the value of the property sllotted
to the First Party $ou #8,1,03,150/e
and the welue of the property allottad
& to the fecend Parly is &,73,600/- and
= o & farther payment of ig,)5,000/s for
the additional built portion ap
sentiocned above to be pald before '
the Reglstrar,

W

[ .
¥ /0 Rl
'

ool

IN WITNGUS WHZARILY the Partios have
put thelr sicnatures to this Deed this day

5
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L & oaa, ] vv'f
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and the year menticned above at Telhi,
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PN PIINEISRSy 1, ignature of smt, Kusam Lata
A~ Eagal for herselfl and as
Natural Cuapdion of mil Bagal
/ N and lcna Bagal (MINOAS)
3o fltondn Ko
{ evtwant ,gcy)}
= 3”'} PIOR) GATE D EL#H. S i
=T g : (@ Higs tarina Bagal
= c P £, (ajor Taughter)
_ 8 [Lha—"— .
o= > S AR
2 3] (F A LRI

//4\ (s / /" A

( 3) Miss lMsla Ba
(Major Daughter)

FIisT PAKIY

)

Lk

Jle Kajlash Kumar Bagai

SECOND PARIY
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ANNEXURE NO. 2

To,

Nodal Officer (RTI),
Delhi Jal Board (HQ),
Public Relations Office,
Room No.306, 3rd Floor,
Varunalaya Ph-II,
Jhandewalan, Karol Bagh,
New Delhi-110005

ALSO

Nodal Officer (RTI),

Central Ground Water Authority,

18/11, Jamnagar House, Man Singh Road,
New Delhi-110011.

Information sought by the Applicant

The present queries pertain to the borewell license as applied for and obtained by Mr. Anil
Bagai, S/o Late Sita Ram Bagai, aged about 69 years, R/o 42, Bungalow Road, Kamla Nagar,
Delhi - 110007 in the year 1997, for a borewell located on his half of the property, located at
42, Bungalow Road, Kamla Nagar, Delhi - 110007 [hereinafter referred to as “borewell
licence”].

For reference, there is also another registered borewell, bearing registration number
DLOFCT/52620, on the other half of the same property bearing address 42, Bungalow Road,
Kamla Nagar, Delhi 110007, who’s license had been applied for by Mr. K K Bagai [owner of
one half of the property namely 42, Bungalow Road, Kamla Nagar, Delhi—110007], and owing
to their locational proximity, there is a possibility that our borewell license is numerically close
to Mr K K Bagai’s license. Such queries are being addressed to both the Central Ground Water
Authority (‘CGWA”) and the Delhi Jal Board (‘DJB’), since both of them have had the
competence to deal with and issue such licenses from 1997 until today.

The information being requested through this present RTI is for the following questions:

1. Whether there is a license applied for/obtained by Mr. Anil Bagai on/before the year 1997,
to the CGWA?

2. Whether the license so applied for was approved?

Please provide the certified copy of the borewell license.

4. Please provide the certified copy of the application for the license along with any attached

(98]

documents.
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The Applicant, Sh. Anil Bagai, S/o Late Sita Ram Bagai, R/o 42, Bungalow Road, Kamla
Nagar, Delhi - 110007, is the owner and resident of the one half of the property, as well as the
license holder of the borewell license on which such information is being sought. The Applicant
requires the information sought for proving that the borewell on his part of the property has
been operating lawfully under legal license from the CGWA, to repel the applicants claims in
the case being OA/1357/2024 instituted by Ms. Rashi Sharma before the principal bench of the
Hon’ble National Green Tribunal, New Delhi.

Regards,

Mr. Anil Bagai.

True Copy
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ANNEXURE NO. 3

Public Authorities Available

. RTI Online

I

Wl Version 2.0
An'Initiative of Department of Personnel & Training, Government of India

Home SubmitRequest Submit First Appeal View Status View Historyki*d Login UserManual ContactUs FAQ

Your RTT Request filed successfully.

Please note down the following details for further references.

chispralion Number CGWBD/R/E/25/00037
Name | Apury

Date of Filing | 27-01-2025

RTI Fee Received T 10

| Internet Banking, Credit or Debit Card / RuPay Card,
UPI

SBI Reference number | CPAESZIBA7

Transaction Status - Completed Successfully
Request filed with : | Central Ground Water Board
Telephone Number ' ' 01292477113

Email Id nodalofficerrti-cgwh@nic.in

Payment Mode

S G

s
AP
& b 3
i

=31 F
Y Y mm

Warning: file_put_contents(./../.././homel/archive_writereaddata/2025/Request/818/): failed to open stream: Is a directory in

True Copy
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ANNEXURE NO. 4
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- 14-135/RTI/CGWA/Delhi/2021-22-

Mr. Anil Baga,
42 Bungalow Road, Kamla Nagar,

Delhi=110007

vy Ea1 &1 JRSR (AT, 2005 & 3HASA-UA & HaiYf A

WEBD/R/P/25/00115 dated 30.01.2025 received by

Sir,
oint-wise reply to information sought is as

This is with reference to your RTI application registration number CG
CPIO/CGWA. New Delhi on 30.01.2025 for seeking information under RTI Act, 2005. P

under: n
f Point Information sought under RTI Reply
No. | E——
| | Whether there is a license applied/obtained | As per list available with CGWA, details of Borewells registered in the
for by Mr. Anil Bagai on or before the year | property i ¢. 42 Bungalow Road, Kamla Nagar, Delhi is appended below:- |
| 1997 tothe CGWA? Sr. | Borewells Name Address |
2. Whether the license so applied for was | [ No Registration | e
| approved 1. | DLOFC1/52620 K.K. Bagai | 42 Bungalow  Road.
| Kamla Nagar. Delhi |
| 2 DLOFAL/67703 Anil Bagai 42  Bungalow  Road. |
| | Kamla Nagar. Delht |
’ As per the order No. F8(348)/EA/Env/09/1041-1061 dated 18.05.2010 | |
| issued by the Lt Governor of NCt of Delhi and notified vide |
| Department of Environment and Forest & Wildfire notification No.
| F8(348)/EA/Env/09/2246 dated 12.07.2010, groundwater management |
| and development in NCT of Delhi is being regulated and controlled by
the * Competent Authority” ie. Delhi Jal Board or New Delhi |
| Municipal Council as the case may be. |
| Whether this registration certificate is valid or not, at present. it 1s to be
- decided by the Competent Authority. |
" Please provide the certified copy of the | As per the above notification. details of registration certificate issued by
borewell license. CGWA prior to 12.07.2010 have been forwarded to the DIB. Hence copy
7 Please provide the certified copy of the of.rcgistrz?tion certificate/application is not avatlable with CGWA at this
‘ application for the license along with any point of time.
; attached documents. S |
peal against the reply may be made to the first appellate authority

If the reply to the RTI queries is not satisfactory, then ap
within 30 days from the date of receipt reply as per provision at section 19 of the RTI Act 2003, whose details are as under,

Dr. A. Asokan.
Member & First Appellate Auihority,
Central Ground Water Board, Bhujal Bhawan,

NH-1V. Faridabad (Haryana)-121001. |
Hadly,

\.a}P'r
m O m
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ANNEXURE NO. 5

IRN : dd701e53b95082805da59a98aB9c9d5bea23b29befaBt-
e6c9a9%ee492a8ea9856

Ack No. : 172416002925564

Ack Date : 12-Oct-24

 Spectrum Concrete Pvt Ltd
Khasra No- 16, Village Nangli Sakrawati,
| Najafgarh New Delhi- 110043
GSTIN/UIN: 07AAICS6319K1Z2Z
| State Name : Delhi, Code : 07
| E-Mail : spectrumconcrete@gmail.com

Invoice No.
24-25/N-1542

12-Oct-24

[Delivery Note
| 24-25/N-1542

| Mode/Terms of Payment

Reference No. & Date.

' Consignee (Ship to)

|SPECTRUM CONSTRUCTION CO.

|BASEMENT, E-182,, L/S, KALKAJI,
NEW DELHI 110019

Other References

"Buyer's Order No.

Dated

"Dispatch Doc No.

Delivery Note Date

|GSTIN/UIN : 07ABIPS8196C1Z8 e ————— __1'__13'99‘_-_24 o
 State Name : Delhi, Code : 07 | Dispatched through Destination
‘Buyer (Billto) ' B = TmMm.. ~_ |BUNGLOWROAD
SPECTRUM CONSTRUCTION CO. Bill of Lading/LR-RR No. Motor Vehicle No.
BASEMENT, E-182,, /S, KALKAJI, B 'HR 63 D 6558
'NEW DELHI 110019 Terms of Delivery
| GSTIN/UIN : 07ABIPS8196C1Z8 ’
| State Name . Delhi, Code : 07 L’ Jﬁf / M L
; 27 (e | €4 UH by
. ’-'_ |
L |
Sli Description of Goods ‘ HSN/SAC | Quantity I Rate | per’ Amount
No. o | S S I
1 READY MIX CONCRETE 38245010 |6.00 CBM| 5,254.24 CBM 31,525.44
| M-25 GRADE - ;
CGST| | . 2,837.29
SGST! | 2,837.29
Round Off | i | (-)o.02/
o
|
- ! ‘ ’
“Total 6.00 CBM | ' ¥ 37,200.00
[ s - Fgiay W
Amount Chargeable (in words) E &0E
INR Thirty Seven Thousand Two Hundred Only - -
T T " T ~ Taxable CGST SGST/UTGST Totai
Value | Rate | Amount Rate | Amount Tax Amount
31,525.44 /| 9% | 2,837.29/ 9% 2,837.29 5687458
Total:  31,525.44] | 2,837.29] T 2,837.29  5.674.58
Tax Amount (in words) : INR Five Thousand Six Hundred Seventy Four and Fifty Eight paise Only
Company's Bank Details
Bank Name : AXIS BANK
AJc No. :
Branch & IFS Code: -
Declaralion o for Spectrum Concrete Pyt Ltd
| We declare that this invoice shows the actual price of the goods ,
described and that all particulars are true and correct. ]dm
| ) ——  Authonsed Sgnatory

-
R\ T SUBJECT TO
m' N om

-~ True Copy
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(ORIGINAL FOR RECIPIENT)

/ TAX INVOICE
RN : 3dbeacc45bd322739aff27f6e625775f9dd0b8f0a497dcf-
c530b%ee936833ede
Ack No.  : 172416002927304
Ack Date : 12-Oct-24

Spectrum Concrete Pvt Ltd

Khasra No- 16, Village Nangli Sakrawati,

Najafgarh New Delhi- 110043

GSTIN/UIN: 07AAICS6319K12Z

State Name : Delhi, Code : 07

E-Mail : spectrumconcrete@gmail.com

Consignee (Ship to) ) ) ' o
SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, L/S, KALKAJI,
NEW DELHI 110019

GSTIN/UIN : 07ABIPS8196C1Z8
State Name  : Delhi, Code : 07
Buyer (Bill to) o
'SPECTRUM CONSTRUCTION CO.
|BASEMENT, E-182,, L/S, KALKAJI,
NEW DELHI 110019

‘Invoice No.
24-25/N-1543

|
12-Oct-24

"Delivery Note

24-25/N-1543
Reference No. & Date.

‘Buyer's Order No.
Dispatch Doc No.
‘Dispatched through

T.M.

"Bill of Lading/LR-RR No.

Terms of Delivery

[Mode/Terms of Payment

[
Other References

| Dated

TDelivery Note Date
[12-Oct-24

| Destination
BUNGLOW ROAD

"Motor Vehicle No.
HR 63 E 4777

GSTIN/UIN : 07ABIPS8196C1Z8
State Name : Delhi, Code : 07
S| Description of Goods HSN/SAC | Quantity | Rate ‘ per|  Amount
No. - - i IS S -
' 1/|READY MIX CONCRETE 38245010 5,50 CBM 5254.24|CBM|  28,898.32
' | M-25 GRADE |
i | |
CGST 2,600.85
SGST) 2,600.85
|Less: Round Ol'f_ . (-}o.ozl
E . ;
| |
|
! |
| |
| |
| : | : |
| |
|
- - - Total 5.50 CBM| © 734,100.00
' Amount Chargeable (in words) E &0E
INR Thirty Four Thousand One Hundred Only - -
) i  Taxable CGST | SGSTAUTGST Total
Vailue Rate | Amount | Rate  Amount Tax Amount
28.658.32 9% | 2,600.85| 9% | 2,600.85 5201.70
- - - Total: 2889832 |  2,600.85 2,600.85  5,201.70
‘Tax Amount (in words) : INR Five Thousand Two Hundred Ome and Seventy paise Only
Company's Bank Details
Bank Name . AXIS BANK
Ajc No. :

‘Branch & IFS Code:

Declaration for Spectrum Concrete Pvt Ltd
| We declare that this invoice shows the actual price of tha nnnd<

described and that all particulars are true and correct N /M
(AT A |I I s I

W

S e

susy® '\ // EMURISDICTION
This is rerated Invoice

True Copy
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IRN,

TAX INVOICE (ORIGINAL FOR RECIPIENT)

- b7d7aa90f100234d806495b0060b81e7440987ccl10308-

© 89412cde096278fcea
AckNo @ 172415819624457
. 18-Sep-24

Ack Date

Spectrum Concrete Pvt Ltd

Khasra No- 16, Village Nangli Sakrawati,
Najafgarh New Delhi- 110043

GSTIN/UIN:; 07AAICS6319K1ZZ

State Name : Delhi, Code : 07

E-Mail : speclrumconcre[e@grnall com o
Consignee (Ship to) ;
SPECTRUM CONSTRUCTION CO.

BASEMENT, E-182,, L/S, KALKAJI,

NEW DELHI 110018
GSTIN/UIN °  : O7ABIPS8196C1Z8
State Name - Delhi, Code : 07
Buyer (Bill to) - .
SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, /S, KALKAJI,
NEW DELHI 110019

“Invoice No.
24-25/N-1287
Delivery Nole

_24-25:‘[]_ 1@8_7 o
Refe_rence No. & Date.

“Buyer's Order No. h

‘Dispatch Doc No.|

18-Sep-24

"Mode/Terms of Payment -

~ "Other References

'Dated

" Delivery Note Date

18-Sep-24

Dispatched through
™ '

" ~Destination
BUNGLOW ROAD

B of Lading/LR-RR No. |

Motor Vehicie No.
_Hi R-63 D-1 170

GSTIN/UIN - 07ABIPS8196C128 ' \
State Name " Delhi, Code : 07 L/’ 1 @r l Kib,,-n« i {\lt Lt
. ’ ~
Sl ) Description of Goods ; HSN/SAC | Quantity i . Rate | per Amount.
No: ' . l ‘ .
= e B e o s e S e B R e — -
1. READY MLX'CONCRETE 38245010 7 oo csm' 5,254.24 | CBM| 36, 779 68|
M-25 GRADE ' !
' .
CGST - 3,310.17
- SGST I 3,310.17
Less : \ ¢ 0 Round Off (-)0.02
't \.—’2‘ \, [
LWa2,
| B = !
' (AW aa N |
) i :f | e I '
c\. o™ f\ . L‘ |
'.\-‘ ! . \I 4 J | |
{‘- \ | ‘}’.\f'\
\ y " ; 0\ | | "
o ! QDQ | l |
Fia- ' [ - . |
e \'_ ______ | - !___ B _]_ !__ i
- R _Tolal L 0 CBM ' \'. 43, 400 00
Amount Chargeable (in words) E &O. E
INR Forty Three Thousand Four Hundred Only . . -
""" ‘Taxable |  CGST _ SGST/UTGST . Total
Vae ‘Rate | Amount Rate Amount | Tax Amount |
- """" “ 3877968 9%  3,31017 9% 3,310.17] 6,620.34
) Total:  36,779.68, 331017 3,310.17°  6,620.34

Tax Amount (in words) .

Declaration
We declare thal this invoice shows the actual price of the goods

described and that all particulars are true and corre _’F,.

Y
SUlmm ‘f FF
This

True Copy

Company's Bank Details
Bank Name

~/c No.

Branch & IFS Code

m” JURISDICTION

>neraled Invoice

INR Slu Thousand Six Hundred Twunty and Thirty Four paise Only
|
. AXIS BANK

for Spectrum Concrete Pvt Ltd |
o

Autho A Signatory
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43

IRN . e2ddbc2646e986ceeB85faB165940ff07b bBce34a8b34cif-
' af0f927ed4de803dc ’
Ack No. : 172415819627630 '

Ack Date ', : 18-Sep-24

'Spectrum Concrete PvtLtd ~ ° Iovoice No. |Dated : |

Khasra No- 16, Village Nangli Sakrawati, 24-25/N-1288 ' 18-Sep-24 |
|Najafgarh New Delhi- 110043 ~ Delivery Note ~ Mode/Terms of Payment
GSTIN/UIN: 07AAICS6319K12Z 24-25/N-1288 -
'State Name : Delhi, Code : 07 ) . Reference No. & Date. " Other References T
E-Mail : spectrumconcrete@gmail.com : . ;.
Consigree (Ship to) T = S -
Buyer's Order No. Dated
SPECTRUM CONSTRUCTION CO. EEDE e,
BASEMENT, E-182,, L/S, KAL ; . e - : - L
NEW DELHI 110019 KAJI Despatch Doc No. Delivery Note Date
GSTIN/UIN : 07ABIPS8196C1Z8 s . 18Sep-24
State Name ° : Delhi, Code : 07 . Dispatched through IDesnnam..m
' Buyer (Bill to) ™ |BUNGLOW ROAD
|SPECTRUM CONSTRUCTION CO. Bilk of Lading/LR-RR No. . 'Motor Vehicle No.
| BASEMENT, E-182,, L/S, KALKAJI, . S HR-63E-2038
NEW.DELHI 110019 . * Tesms of Delivery
IGSTIMJ’UIN : O7ABIPS8196C 128 -
State Name . : Delhi, Code : 07
Sl . Description of Goods , HSN/SAC | Quantity | Rate | per Amount |
No. MR v wonpe Sy LI S I Wans: S
1 READY MIX CONCRETE 38245010 [7.00 CBM  5,254.24 CBM| 35,779_53‘
M-25 GRADE - ' i
cesT ' o R 13,310.17
SGST 3,310.17
" Less: Round Off ) (-}0.02
| :
|
f z
) i ' |
P - ' Total 700CBM . | | %43,400.00
" Amount Chargeable (in words) - - E &0E
INR Forty Three Thousand Four Hundred Only ’ . o i
e ~ Taxsble = €GST  SGSTMUTGST Total
; Valse Rate | Amount | Rate | Amount  Tax Amount
— - 3677968 9% 3,310.17 9%, 3,310.17] 6,620.34/
~ Total: 356779.68] | 3,310.17] | 3,310.17  6,620:34/
Tax Amount (in words) © INR Six Thousand Six Hundred Twesly and Thirty Four paise Only
' ' Campany’s Bank Details .
Bank Name : AXIS BANK |
AcNo. - . -

Sranch & IFS Code:

Declaration : - 3 for Spectrum Concrete Pvt Ltd
We declare that this invoice shows the actual price of the goods T
described and that all particulars are true and corre - o .
' . SIS - S :}’ L . ~ Auln Signatory
SUlg "+, ¥ URISDICTION .
This Semerated Invoice

True Copy

-


Kunal
Placed Image


20

TAX INVOICE (ORIGINAL FOR RECIPIENT) e-invoice
44 B RS
. .‘:; A -‘
IRN J d'1deasdocbssg‘l96e470f9cf5c815ceccc620b1253f858f— s H
: 04537a59d183a0daf > ; 4
Ack No,  : 172415819628019 3 IR
Ack Date : 18.-Sep-24 : S BN
e ¥ . B - - S R Ei ¥l - ﬁﬁi
' Spectrum Concrete Pvt Ltd Invoice No. Dated R
'Khasra No- 16, Village Nangli Sakrawati, ) 24-25/N-1289 18-Sep-24
| Najafgarh New Delhi- 110043 Delivery Note 'iﬁod’efTérTnsEf Payment

'GSTINJUIN: 07AAICS6319K1ZZ
State Name : Delhi, Code : 07
E-Mail : spectrumconcrete@gmail.com
Consignee (Shipto)  °
SPECTRUM CONSTRUCTION CO.
'BASEMENT, E-182,, S, KALKAJI,
NEW DELHI 110019
'GSTIN/UIN - 07ABIPS8196C128
State Name - Delhi, Code : 07
‘Buyer (Billto) T
SPECTRUM CONSTRUCTION CO.
'BASEMENT, E-182,, /s, KALKAJI,

I NEW DELHI 110019

24-25/N-1289 |
Reference No. & Date, |

Other References

'Buyer's Order No. ~ |Dated

| Delivery Nots Dte

18-Sep-24

Destination

_ |BUNGLOW ROAD .
| Motor Vehicle No.

_|HR-63D-5704

'Dispatch Dac No.

Dispaiched through ~
om0
|Bill of Lading/LR-RR No.

" Terms of Delivery

GSTIN/UIN : 07ABIPS8196C 128
State Name . Delhi, Code : 07 |
.
'Si Desaiption of Goods | HSN/SAC | Quantity Rate per Amount
o e L SRS L — S
1 READY MIX CONCRETE 38245010 '7.00 CBMI 5,254.24 | CBM 36,779.68
M-25 GRADE , o | ‘ ; |
|
_CGsT! ‘ ! 3.310.17i
SGST' | 3,310.17|
Less: Round Off | T © (-)0.02
l 1
| | |
| ' .
| -
il R I N
B ]| __[reocBm] [ [¥ 43,400.00
Amount Chargeable (in words) orly .& 0.
- d - ) e —
INR Forty Three Thousand Four Hundred —Taeie | CoST [ sesTwTesT | Ton—
; Vaue Rate = Amount | Rate | Amount | Tax Amount
"3 77968 9% 3,310.17 9% 3,310.17. 6.620.34]
===t Total: 3577968 3,310.17 | 3,310.17  6,620.34
—— INR Six Tl nd Si: n nd Thi 3 Four paise Only . o
Tax Amount (in words) : INR-Six Thousand Six Hundred Twesty a b B;tym pur
’ ‘Benk Name . AXIS BANK
&dc No. : .

Declaration

We declare that this invoice shows the actual price of the gooas

described and that all particulars are true and c . }},

5
~ True Copy

= ~‘=.1_‘5,, =% URISDICTION
m=r SEmerated |nvoice

Sranch & IFS Code : - o
e e

o _éu_vzg(m Signatory


Kunal
Placed Image


TAX INVOICE

45

IRN © - 4d66b90edeel3751 286&d3214febddeb985l’9'ad7m4cb-

(ORIGINAL FOR RECIPIENT)

e-Invoice

. O0b03e7de3d16a15736d

AckNo. . 172415819628596

Ack Date : 18-Sep-24

Spe_'ctrun! Concrete I;vt Ltd . wwoice No. Dated |

Khasra No- 16, Villige Nangli Sakrawati, 24-25/N-1290 |18-Sep-24

Najafgarh New Delhi- 110043 very Note 'Mode/Terms of Payment-

GSTIN/UIN: 07AAICS6319K 122 24-25/N-1290 I

State-Name : Delhi, Code : 07 ‘Reference No_ & [ ] X P —

E-Mail : spectrumconcrete@gmail.com nce No. & Date. Other References _
Consignee (Ship-to) T T |, o
SPECTRUM CONSTRUCTION CO, SRR e NG Dated

BASEMENT, E-182,, /S, KALKAJI, e e %

NEW DELHI 110019 Oespatch Doc No. : Delivery Note Date
GSTIN/UIN : 07ABIPS8196C128 : T ' 18-Sep-24 e
State Name - : Delhi; Code : 07 ~ Dispatched through  Destination
Buyer Billto) . — ™ - /BUNGLOWROAD
SPECTRUM CONSTRUCTION CO. S#l of LadingLR-RR No. "Mottor Vehicie No.

; HR-63D-6558

BASEMENT, E-182,, LS, KALKAJI,
NEW DELHI 110019

Tems cr.'Da-inuy

GSTIN/UIN : 07ABIPS8196C1Z8
State Name . Delhi, Code : 07
. i
SI . : . Descrpton of Goods "HSN/SAC ‘ Quantity | Rate ’ per}' Amount
L S R | j 5
egmas R I N | |
1T READY MIX CONCRETE 138245010 ‘7.00 CBM‘ 5.254A24|CBM' 36,779.68
-M-25 GRADE | .
S ATt
cGsT - ' 3,310.17
; SGST| T 3,310.17
Less: Round Oﬂ| _{-)0.02
| A
| | N
- l I‘ | '
, ool lreccaw | 430000
'Amount Chargeable (in words) o . » E & O.E!
'INR Forty Three Thousand Four Hundred Only - e
‘ = . Taxable i CGST | _SGSTUTGST |  Total
' Valwe "| Rate | Amount | Rate | Amount | Tax Amount
- 36.779.68] 9%] 3,310.17] %] 3.310.17  6.620.34]
T © Totalr 36779.68) | 3,310.17] 1 3,31017] _6,620.34]

ITax Amount (in words) : INR Six Thousand Six Hundred Twemnty and Thirty Four paise Only_ |

Declaralion

Company's Bank Details
Bank Name
Ade No. :
Sranch & 1FS Code:

We declare that this invoice shows the actual price of the goods

described and that all particulars are true and ¢~

" ;

o
W\ : T
-

v, aDELM JRISDICTION
| uter Gamerated Invoice

True Copy

. AXIS BANK °

S _ i _ |I
for Spectrum Concrete Pvt Ltd

Au.lﬂ&!ﬁmgm_f

E e

-


Kunal
Placed Image
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TAX INVOICE 46 {ORIGINAL FOR RECIPIENT) e-Involce

IRN : 4cba881f7e9f60012d9ba71c6010630230fc1a63e60853-

. 84fb895282dadcd084
AckNo. . : 172415819628903
Ack Date = 18-Sep-24
spectrum Concrete Pvt Ltd invoice No. - . Dated .
Khasra No- 16, Village Nangli Sakrawati,  24-25/N-1291 . |18-Sep-24 ]
Najafgarh New Delhi- 110043 Defivery Note Mode/Terms of Payment . |

:24-25/N-1291 : o

GSTIN/UIN: 07AAICS6319K1Z2Z
_ Reference No. & Date.  Other References

State Name :  Delhi, Code : 07
E-Mail : spectrumconcrete@gmail.com

Consignee (Ship to) Suyers OrderNo. . Dated
SPECTRUM CONSTRUCTION CO. .
BASEMERT. £ 188 LD SRR, * . ‘DapaichDocNo. | Deliery Note Date
NEW DELHI 110019 7 18-Sep-24 &
GSTIN/UIN : 07ABIPS8196C1Z8 SR ... . LAY
State Name ~ : Delhi, Code : 07 . E_)lﬂ:atd'led through | Destination
Buyer (Billt0) - ' dw__________[|BUNGLOWERQAD
SPECTRUM CONSTRUCTION CO. ) , 8ill of Lading/LR-RR No. Motor Ve o.
BASEMENT, E-182,, /S, KALKAJI, , _ - HR-69F-8920 - -
NEW DELHI 110019 . Tarms<of Deivery
GSTIN/UIN : 07ABIPSB196C128
State Name 7 Delhi, Code : 07 . ,
3| Descroton of Gooos “THSN/SAC | Quantity | Rate ‘ per|  Amount
e, s e e S0 I ] —
1 READY MIXCONCRETE = ,38245010 /8,50 CBM| 5,254.24 | CBM 44,661.04
. M-25GRADE " .’ '
Ty
_CGST 4,019.49
© SGST 4,019.29
.Less: Round Off | (-)0.02
| - -
|
|
| ]

y - me  [ssocemM| | [%52700.00
Amount Chargeable (in words) S . E &OE .
INR Fifty Two Thousand Seven Hundred Only ’ : =

’ ) " Taxable |.  CGST | SGSTAUTGST | Total

& e A e Vaiue Rate | Amount | ‘Rate | Amount Tax Amount |

s R -+ 44.661.04 9% 4019.49] 9%/ 4,019.49] 8,038.98
' Total: 44.651.04] 4,019.49 ] [ 401949 8,038.98

Campany's Bank Delalls |

Tax Amount (in words) : INR Eight Thousand Thirty Elght.lnd Ninety.Eight paise Only
’ ' Bank Name : AXIS BANK . .

Adc No. ;
Branch & IFS Code: . - (
Declaration ) : - for Spectrum Concrete Pvt Ltd |
We declare that this invoice'shows the actual pric O . |
described and that all particulars are true and co1 :}’ g .I
m W o Authghsed Signatory |

s 1 L JURISDICTION . :

" True Copy " Gemerated Invoica °



Kunal
Placed Image


TAX INVOICE 4 (ORIGINAL FOR RECIPIENT) e-lnvoice

. 69dbab2b1ccc6a204bde785456e2df2f304abeb964Tcac-

L " {9529418841055ch8
ackNo. . : 172415819629425 _
Ack Date 18-Sep-24 T TreniBh i vz
spectrum Coricrete Pvt Ld & PvoceNo. Dated
khasra No- 16, Village Nangli Sakrawati, 2425/N-1292  18-Sep-24 )
Najafgafh New Dethi- 110043 ) Celivery Note‘ ‘Mode/Terms of Payment
GSTIN/UIN: 07AAICS8319K1ZZ . 2425N4292 :
State Name : Delhi, Code : 07 _ Reference No. & Date. Other References
| E-Mail = ¢ spectrumconcrete@gmail.com o - _ .
| Consignee (Ship to) Suyers Order No. . 'Dated =~ T
SPECTRUM CONSTRUCTION CO. : L
BASEMENT, E-182,, L/S, KALKAJI, Dispaich DocNo. ~ _Delivery Note Date -
NEW DELHI 110019 18-Sep-24
(GSTIN/UIN : O7ABIPS8196C1Z8 " Soatched hiough | Destination
State Name___: Delh, Code : 07 ™ BUNGLOW ROAD
| Buyer (Bill o) . M = (U
- . Bi ) Motor Vehicle No.
SPECTRUM CONSTRUCTION CO. PSR No H;-0635 i
BASEMENT, E-182,, /S, KALKAJI, : - e
NEW DELHI 110019 ‘e Tess of Delvery 5
|GSTIN/UIN - : OTABIPS8196C1Z8 . ; v
State Name . : Delhi, Code : 07 : ‘
Sl Descipson of Goocs = HSN/SAC ! Quantity | Rate per | Amount
Mo T e e —f'——T—'__"_Jr*_" B
1 READY MIX CONCRETE z . _3824:5010 :3150 CBM| 5,254.24 CBM-E  44,661.04
M-25 GRADE - ' L . :
. T , T oa i . .
CGST ’ 4,019.49
SGST . 4,019.49
Less: Round Off | - (-)0.02
|
| |
| ' [ .
l |
' I I S| (S S |
e Wl [BS0CBM| |, ¥52,700.00
Amount Chargeable (in words) ‘ - ' E&OE
INR Fifty Two Thousand Seven Hundred Only -
! e alley [ BGSL SGSTAUTGST | Total '
Vaiue | Rate Amount Rate | Amount | Tax Amount
44 561.04 9% | 4,019.49 9% 4,019.49| 8,038:98 |
— Total: 44561.04 | 4,019.49 " [ 401943  8,038.98
Tax Amount (in words) : INR Eight Thousand Thirty Eight and Ninety Eight paise Only © .
' Company's Bank Details
Bank Name : AXIS BANK
Ale No. : i

“Branch & IFS Code

for Spectrum Concrete Pvt Ltd |

Declaration L.
We declare that this invoice shows the actual price 0" ™~~~ -
described and that all particulars are true and correc . : , |
. . N\ Authik ! ,
ENE— e e e e e e ut Signato
sus™ % ™wrispicTION Y
This BT rye Copy "ted invice



Kunal
Placed Image


TAX INVOICE (ORIGINAL FOR RECIPIENT) eAnVGIcs

21 48

27N ca5752ffa50a5d0701351 b82f6b592d695dc6atcdst-

AN " 435762cc2f1460462
a0 172415819630643
ack Daté . 18-Sep-24
mConorstePLd ozl Oates
khasra'No- 16, Village Nangli Sakrawati, 24-25/N1295  18-Sep-24 o
Najafgarh New Delhi- 110043 Deievery Note o [Mode/Terms of Payment
GSTIN/UIN: 07AAICS6319K1ZZ . 24-25/N-1295 | .
gState Name . Delhi, Code : 07 ) Reference No. & Date. 'Other References S
E-Mail : spectrumeonct ete@gmail.com R, :
Cansignee (Ship 10) . SujersOrderNo.  Daed -
SPECTRUM CONSTRUCTION CO.
BE?E’SESI 1'5133129 LIS, KALKAJI, _ BepsichDocNo. ~ Delivery Note Date
N - 18-Sep-24
GSTINUIN - ¢ 07ABIPS8196C1Z8 . e [Dest 1o, S
SaeName _ : DelhiCodei0?. Dispatched through Dml::ro —
' Buyer (Bill to) . i D  |BUNGALOW RLAZ
I Sa of Lading/LR-RR No. Motor Vehicle No.
__HR-$3D-1170 °

ISl-‘EGTRl.WI CONSTRUCTION CO. .

| BASEMENT, E-182,, L/S, KALKAJI, o I
|NEW DELHI 110019 i ; Ter—s of Defvery .
|GSTIN/UIN . 07TABIPS8196C128 i 2

| State Name - Delhi, Code : 07 ' -

| per = Amount

sl Descripton of Gooss HSN/SAC | Quantity Rate |
Ko e — = - = - s S ___i_ s __'_!__—__'_;I_.‘_ I_._'_ —
1 éEADY MIX COR ot . 38245010 |8.50 cBM/ 5,254.24\CBM| 44.661.'04|
* M-25GRADE ) : § ) _
CGST 4,019.49
SGST| - . 4,019.49
- Less: . Ro_nndt Offi (-)0.02
[ |
' - | _ | _
| T emcew " [€s270000
Amount Chargeable (in words) S B ) E &O.E|
INR Fifty Two Thousand Seven Hundred Only _ ’ : |
' e ————————  Txabe _'F:'_C_CZST_'__ [ EG_E‘@LGfS"_T_;f_ Total -
] - Vaie Rate | Amount | Rate | Amount Tax Amount |
— 255104 - 9% 401949 . 9% 401949 8,038.98
' " Total: -44581.04] | 401943 | 4,019.49) 8,038.98

Eight Thousand Thirty Eight and Ninety Eight paise Only

Campany’'s Bank Details : o
Bank Name : AXIS BANK |
BT NO. ;

Branch & IFS Code:

Tax Amount (in words) : INR

- i for . gpectrum_EiZl:h_tc Pviltd

Declaration : ’
We dgclars that this invoice shows the actual price af the goods
described and that all particulars are true and correct.. J |
V- - e , | omerm s e seni e poze ooy Auth ;/e\u.Slgnato_ry
suB. A amisoicTioN B
This M )" ¢/ memesaled lhvoice .

True Copy



Kunal
Placed Image


: TAX INVOICE

)

. 7c8cala g4c5e5bbb5c 22a17b36 8fdfe307554 247
09ac6640260f87 b969 ;

- 47241 5819631095

. 48-Sep-24

RN

pok o

ack D3te "

Conél:ete_ _P_vt Lt;l
Nangli Sakrawati,

Code : 07

E-Mail : spectru mco
Consignee (Ship to)

NEW DELHI 11001
GSTIN/UIN
|state Name_.

' Buyer (Bill t0) .
SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, /S, KALKAJI,
| NEW DELHI 110019
|GSTIN/UIN . 07ABIPS8196C1Z8
| State Name . Delhi, Code 07

Sl THSN/SAC Quantity i
, READY MIX CONCRETE ss245010 8.50CBM 525424/ GV 488100
M-25 £ - :
5 P
CGST! i , .4,019.49
SGST 4,019,49
ligas: Round Off (-)0-02
| ‘ |
| L
‘ ) ‘ | .
| e
— - :___:ﬂ’f‘tf gsocem -~ | % 52,700.00
Amount Ghargeable (if words) - E &0E
|INR Fifty Two Thousand Seven HundredOnly " — o s o= -
o o Soven Hundred O ——casT [ SOSTT ] Tol
L vaue | Rate ~Amount . | Rate | Amount | Tax Amount
e — 2265104 9% 401949 o5 4,019.49] 603896
. B R Total: 4488104, =~ I ~4,01949| 803898
Tax Amount (in words) : INR Eight Thousand Thirty Eight and Ninety Eight paise Only
. . Company's Bank Details
Bank Name - AXIS BANK
: Ak No. . ;
- Sancn & IFSCode o Concre
We declare that this invoice shows the actual price of the goods $ for Spectrum Concrete PyrLia
described and that all particulars are true and cor " ) -
; . e “‘,-._;?‘ s S ~ Autl }__ S_IQ_M_IDQ.
sm W\ // % JURISDICTION
L Gemexaled Invoice '
True Copy

49

— " “irwoice No.

State Name - Delhi, _
ncrete@gmail.com

(ORIGINAL FOR RECJ}:'IENT)

ebatbd-

2425/N-1296 ' 18-Sep-24
Deiavery Note de/Te

24-25/N-1296
Zzference No. & Date.

Mode/Terms of Payment

~ Other References

Suyers OrderNo. “Dated

‘Dispatch Doc No. —— pelivery Note Date
-  18-Sep-24

“Dispatched through * “Destination

— T™ _BQEQA_P—P_VE_RP_AQ —

'B‘-l_'én_aaahg]m:ﬂﬂ'uo. ~ “Motor Vehicle No. )
o 'HR-63D-9578 3

'arsc_iaem

i:_:'i


Kunal
Placed Image


TAX INVOICE (ORIGINAL FOR RECIPIENT) - wlioise

50

cf50chaf9f55e6¢c6al a3ccfb222aedb4491 ddsfbcm

/RN " 761c38af51ba6412d
. 472415819631794
No.
e R :
rum Conc _ .
spech No- 16, Village Nangli Sakrawati, : 24-25/N-1298  18-Sep-24 . |
Kh?sf;aam New Delhi- 110043 + Delvery Note Mode/Terms of Payment |
’g?;’%mum: 07AAICS6319K1ZZ , 2435N-1298
State Name : Delhi, Code : 07 ; Reference No. & Date. Other References |
B.Mail : spectrumconcrete@gmailcom . — I
‘Consignee (Ship to) . Suyer's Order No. * Dated :
|SPECTRUM CONSTRUCTION co. : N P
i BASEMENT, E-182,, LIS/ KALKAJI, - Despatch Doc No. [ Delivery Note Date
NEW DELHI 110019 _ ‘ . 1gsep24
(GSTINUIN  : 07ABIPS8196C1Z8 . ssihedtyough — [Destinaion
|State %@}IF'I_B)___:_D%_ Code : 07 . - ] | BUNGALOW ROAD
Buyer (Bill to _ 53 of Lading/LR-RR No. - ~ “Motor Vehicle No.’
SPECTRUM CONSTRUCTION CO. B of Lading/LR-RR
' : . HR-63D-5704
'BASEMENT, E-182,, L/S, KALKAJI, e 3D-5704
| NEW DELHI 110019 Terms of Divery :
(GSTINUIN | : 07ABIPSB196C 128
State Name : Delhi, Code : 07
SI' . : Description of Goods . . JHSN/SAC | Quantity Rate per | Arrno!:lnt i
N’ S D~ SR e e — S e
1 READY MIX CONCRETE s : 38245010 |8.00 CBM| 5.254.24 CBM| 42,033.92 |
M-25 GRADE . : |
cGST ; ' 3,783.05
SGST » 3,783.05
Less Round Off | f . : (-0.02
| = | 5
| .
l M | r
| |
| [ | .
A ,. | .
Ll e ——— [ Vew] -  [8.00 cBM| || 249,600.00
oG o - e
| INR Forty Nine Thousand Six Hundred Only _
o - Taxable CGST | BGSTUTGST ~ Total |

vawe | Rale Amount | Rale Amount | Tax Amount
42 03392/ 9%_ 3,783.05 9% | 3,783.05| 7,566.10
e " Total:  42.633.92 3.783.05] - | 3,783.06 _ 7,566.10

Tax Amount (in words) : INR Seven Thousand Five Hundred Sixty Six and Teln paise Only |
Company’s Bank Details
Bank Name =~ - : AXIS BANK
Asc No. L ™ o ' .
Sranch & IFS Code: -'

Declaration 2

We declare that this invoice sh i - —
€ ows the actual price of

described and that all particulars are true and F;orregtuw m

~ for Spectrum Co crete Pvt Ltd |

AN s e iz oy

susjec™ |\ '/ ®ygpicion
Thisis aC _iled Invoice

- True Copy
B e


Kunal
Placed Image


' TAX INVOICE 51 (ORIGINAL FOR RECIPIENT) whvoice

! : .

i : bo1esaaaaabf2b1812af35f400233205qd1a9c05c€1e45-

A " 25a063a9ea1388dBc8
W, 472415819633163
:j pate . : 18-Sep-24
. IEEESESEESE S S — = reoice NO.

-~ m Concrete Pvt Ltd _ : : :
5pectrUN0’ 16, Village Nangli Sakrawati, E4—2_5£N_l301_ (18-Sep-24 — |
Kh?sfmarh ew Delhi- 110043 Desvery Note Mode/Terms of Payment |

( ggj%ﬂ;um; 07AAICS6319K1ZZ _3_‘-2&N-1ﬂ'ﬂ_t)__ e ReTere —
otate Name : Delhi, Code : 07 Reference No. & Date. er Re ere‘nces
£-Mail : sp‘ec_trurpc_QﬂCTEte@Q_"lal'cEnj e e ———— I
_consignee (Ship to) . - Suyer's Order No. | Dajecll , : l
|sPECTRUM CONS'I:RUCTION . [ S ES——
IgASEMENT. E-182,  LUS, KALKAJI, Dispatch Doc No. 'Delivery Note Date |
'NEW DELHI 110019 ; . [18-Sep24
GSTIN/UIN - 07AB|P581960128 _ Dispatched through Destination _
State Name = : Delhi,Code:07 ___ ——— M |BUNGLOWROAD

' ' M sGingLR-RRNo. . Motor Vehicle No. -

'Buyer (Bill to)
SPECTRUM CONSTRUCTION CO.
\ BASEMENT, E-182;, L/S, KALKAJI,

' NEW-DELHI 110019
| GSTIN/UIN - 07ABIPS8196C1Z8

State Name - Delhi, Code : 07

Forms of Deivery

_HR-63E-2038  °

Amount

T i ' r
s ; Descripton of Goods - THSN/SAC | Quantity Rate JL pe I
- | - e e s e ]
Ko. R - - <2Y 5 S e S i P |
s -~ 8. M 5.254.24 CBM 42,033.92
1 READY MIX CONCRETE : 538245010 8.00 CB | 1 |
#-25 GRADE | ‘ s
cesr; | ‘ " 3,783.05
SGST| 3,'{(8};@3;
" less: Round Oﬂi‘ /
!
. | '
| | |
| ? :
- |
| | '
! 1 | |
| L
* | |
Lo i - - _____ - Total| |BQﬁO cCBM {_9’_500_ 0
| Amount Chargeable (inwords) : T E —o_—Ei
| INR Forty 'Nine Thousand Six Hundred Only . 5
' . Taxable | CGST | SGSTAUTGST |  Total
- i Value Rate | Amount | Rate |© Amount |Tax Amount |
] 42.033.92 9% | 3,783.05| 9% 3,783.05| 7.566.10|
SRR 3 e Total:  42033.92] 3,783.05] [ 3,783.05  7,566.10
Tax Amount (inwords) : INR Seven Thousand Five Hundred Sixty Six and Ten paise Only ‘
Company's Bank Details
Bank Name : AXIS BANK
Al No. : .
Declaration 2 Branch & IFS Code:
' Wé declare that this invoice shows the actual price of the acods for Spectrum Cloncrete Pvt Ltd
described and that all particulars are true ::d %rc:?reegtf e W ?
N, SR . — ‘:.: :' - :
SUBJEM '... ul -WSDICTION - e A— _S‘Q_“atoﬂf
T ¥4 True Copy " nvike '

1
|

Pl


Kunal
Placed Image


il iy

PP T

e — e

e

TAX INVOICE (ORIGINAL FOR RECIPIENT) e-invoice

RN 52c50dcl35403dabl d4b0ScAedT T14ee680726085¢34- e
bed26013b267a1545be a4
Ack No 172415458836920

Ack Date 25-Jul-24 iR M on S B
| DRSS R g

Spectrum Concrete Pvt Ltd Invoice No Daled

Khasra Nao- 16, Village Nangli Sakrawali, 124-25/N-823 25~Jul-24 . )

Najalgzrh New Delhi- 110043 Delivery Note Mode/Terms of Payment

GSTIN/UIN. 07AAICS6319K12Z 24-25/N-823

State Name = Delni, Code © 07 R ]

Reference No. & Date Other References
E-Mail spectumconcrete@gmall. com
Conglgnac (SR 16) _ - | Buyer's Order No I Dateg
SPECTRUM CONSTRUCTION CO.
ﬁgi&gﬁ; ‘583129 B A, Dispalch Doc No. Delivery Note Date
GSTINUIN . 07ABIPS8196C128 _..25-Jul-24
State Name . Delhi, Code : 07 | Dispatched through Destinatien
Buyer (Bil10) ' . IT.M. ' BUNGALOW ROAD
SPECTRUM CONSTRUCTION CO. ' Bill of Lading/LR-RR No. Molor Vehicle No
BASEMENT. E-182,, LUS, KALKAJI, HRB3 D 5704

NEW DELH! 110019

Teims n.I_[.'-F;h\.rery .
GSTIN/UIN : O7ABIPSE196C 1 Z8 /" . /
Stale Name - Delhi, Code : 07 ) a i O <‘; 'm’fi 'é i tus
'J/‘ﬁ 1V L (_ -
sl Description of Goods N T THSN/SAC | Quantty | Rate  per Amaunt
W o o e . - B
1 READY MIX CONCRETE 38245010 B.00 CBM  5.084.75 CBW 40,678.00
M-25 GRADE !
CGST f 3,661.02
SGST| ' 3,661.02
Ly Round Off (-)0.04
|
| .
) - ——=" “Tolal| 1 .

i I e ) 8.00 CBM__ B ¥ 48,000.00
fumount Chargeable (in werds) £ &0E
INR Forty Eight Thousand Only o

o T T Taxable | CGST  SGSTAUTCST Total
. PERt——— . _____yalue | ,Ratﬂ Amount _Rale I ~ Amount Tar Amount
T - - - “40678.00 8%  3661.02 9% 366102 732204
' o N ~ Towl: 40,678.00 3,661.02 [ 3

_ - 3,661.02  7,322.04
Tax Amounl (in words)  INR Seven Thousand Three Hundred Twenty Two and Four paise Only
Company's Bank Details

Bank Name AXIS BANK
Ade Mo

Branch & IFS Code
Deciaration

for Spectrum C
VJe deciare that this invoice shows the actual price of the goods polts. oncrete Pvt Ltd
desenbed and that all pariculars are true and correct lg,,, )
’-'_'-'_
- Authornsed Signalo
sus. JRISDICTION ' el

y !
.[, A\ :‘lr eraled Invoice
= \ i

e



Kunal
Placed Image


TAX INVOICE

2aBocb5017904bb2BB IS IMECc4T55999548M1ebBebEGE0-

fcTdlala9dB29T4L7
O N 1T2415458930216
b Dt 25-Jul-24

Spectrum Concrete Pyt Ltd

rhasia No- 16 Village Nangli Sawrrawat:,
Naatgart New Delhi- 110043
GOTINUIN O7TAAICS6319K12Z22

State Name  Delln Code 07

t-Mail spectrumconcrete@gmail.com
Caonsignee (Ship Lo) '
SPECTRUM CONSTRUCTION CO.
BASEMENT, £-182,, US, KALKAJI,
NEW DELHI 110019

GSTIN/UIN - O7ABIPSB196C178
State Name : Delhi, Code : 07
Buyer (Bill 10} -
SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, UUS. KALKAJIL,
NEW DELHI 110018

GSTIN/UIN - O7ABIPSB196C 148
Stale Name : Delhi, Code : 07
s Descripien of Goods

1\ READY MIX CONCRETE
M-25 GRADE

amount Chargeatle (in words)
INR Forty Eight Thousand Only

N —

53 (OIRIGINAL FOF HECIPILNT)

a-lnvoica

Invoice No Dated

24-25/N-824 25-Jul-24

Delivery Note Mode/Terms of Payment
24-25/N-824

Reference No. & Dale. Owher References

“Buyer's Order No. Dated

Dispatch Dac No Delivery Note Date

Fax Armount (in words)

Ge- aralion

 25-Jul-24
Dispatched through Destination
- ==l BUNGALOW ROAD
'Bill of Lading/LR-R~ No, Molor Vehicle No
'HR 63 D 1170
Terms of Delivery
T HSN/SAC Quantty = Rate  per  Amount
38245010 8.00 CBM 508475 CBM 40,678.00
CGST 3,661.02
SGST 3,661.02
Round Off (-)0.04
- '_‘Tmél_’ ~ B0OCBM e ¥ 48,000.00
Taxable CGST SGSTNTGST
Value Rate  Amount Rate Amount
40578.00 9% 366102 _ 9% 3661 02
Total:  40,678.00 3.661.02 © 366102

INR Seven Thousand Three Hundred Twenty Two and Four paise Only

Company's Bank Detaus

Bank Name AXIS BANK
Alc Na

Branch & IFS Code-

for Spectrum Concrete Pvi L1d

e geciare that this invoice shows the actual price of the goods
L

descoped and thal all pariculars are lrue and correct =

UB. i *&3:: JURISDICTION

= Aut

Wrised Si

\ J
- ¢ Mogcated Invoce
[}

True Copy
S e

" 1 e



Kunal
Placed Image


R T
JnvoiCe
21 8 TAX INVOIC 554 (ORIGINAL FOR RECIPIENT) ‘

o g B

pit SN
A

0940073ad8aac910b6143 3393¢1cd2820f9a4b1 c883095-

IRN

053aa25d3aldaalcac
Ack No 172415458915169
Ack Dale 25-Jul-24
Invoice No

ectrum Concrete Pvt Ltd
iﬁasra No- 16, Village Nangl Sakrawall, 24-25/N-825 - i%gj:;lr-j‘:m = e
Najalgarn New Delhi- 110043 Delivery Nol@ { '
GSTIN/UIN 07AAICSE319K1ZZ 24.25/N-825 i iR
Stale Name . Delhi, Code © 07 ‘Reference No. & Date. Othar References

200 E-Mail - spectrumconcrele@gmail.com i B
'Buyer's Order No. Dated

Consignee (Ship o)
SPECTRUM CONSTRUCTION CO. B
| Dispalch Doc No. Detivery Note Date

BASEMENT, E-182,, L/S, KALKAJI,
NEW DELHI 110019 25.Jul-24
s oeane
Buyer (Bill 1o) i _TI-M'__ — — 'sulﬂrGQﬁ;kggN?:OAD
SPECTRUM CONSTRUCTION CO. [Bill of Lading/LR-RR No. | 2 104 .
BASEMENT, E-182,, LS, KALKAJI, S HR63IDGE
NEW DELHI 110019 :Tarms of Delivery *
GSTIN/UIN - 07ABIPSB196C17Z8
Slale Name : Delhi, Code : 07
Sl ‘Description of Goods SN/SAC Quentty | Raste  per  Amount
r;a - —-- — ————— - — .- - e - e —
1 |READY MIX CONCRETE 138245010 | 8.00 CBM  5.084.75 CBM 40,678.00
. M-25 GRADE
CGST! 3,661.02
SGST 3,661.02
Less . Round Off| (-)0.04
' |
g
i
i
i |
| .
1
| |
P4
j T [sooCBM, 7 48,000.00
# funount Chargeable (in words) ' E &80E
INR Forty Eight Thousand Only
T Taxable | CGST SGSTUTGST Total
o R - Value | Rate | Amount  Rate  Amount  Tax Amount
- - B ~ 40678.00 9% 366102 9% 368102 7132204
Total:  40,678.00 3,661.02 - 3,661.02 7.322 04
Tux Amount (in words)  INR Seven Thousand Three Hundred Twenty Two and Four paise Only
Company's Bank Delails
Bank Name AXIS BANK
Alc No. ;

Branch & IFS Code .

Ducaraticn
/e declare \hal this involce shows the actual price of the goods for Spoctrum Concrete Pvt Ltd
descnbed and that all particulars are lrue and correct } ]

—"  Aulhorised Signatory

-

‘}}F | DELHI JURISDICTION
- "'\ /4 mputer Generated Invoice

o True Copy
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Placed Image


F
(ORIGINAL FOR RECIPIENT)

TAX INVOICE

7240h636d3894b4187595be17d 3197e9ed63721e709fD343-
92d0671dc3567909e8

ok
v

ik No 172415458940107
Lok Cate 265-Jul-24
Spectrum Concrete Pvt Ltd Invoice NO
Khasra No- 16 Village Nangl Sakrawall, 24-25/N-81% 25-Jul-24 - )
Najafgarn New Delhi- 1 10043 Delivery Note Moge Terms of Fay
GSTIN/UIN, O7ALICSE318K1ZZ 24.25/N-826

Reference No. & Date Other Releiences

Stale Name  Delhi Code @ 07
£-Mal speclrumconcrete@gmail.com
Consignes (Ship ta) Buyer's Order No Dated
SPECTRUM CONSTRUCTION CO.

Dispatch Doc Mo Detivery Note Dale

BASEMENT, E-182,, /S, KALKAJI,
NEW DELHI 110019
GSTIN/UIN . D7ABIPS8196C128 | ) 254ul-24’
State Name . Delhi, Code : 07 Dispatched through i
Auyer (Bill to) o = OTM. ) _BU!!_GAL_C_)lW ROAD
SPECTRUM CONSTRUCTION CO [Bill of Lading/LR-RR No.[Moter Vemice 1o
BASEMENT, E-182,, LUS, KALKAJL, - HR 63 E 2038
NEW DELHI 110018 Terms of Delivery
GSTIN/UIN - 07ABIPS8196C1Z86
State Name . Delhi, Code : 07
S ) Description of Goods ——— THSN/SAC GQuantity Rate  per  Amount
o, - - ] - e -
1 READY MIX CONCRETE 18245010 8.00 CBM 508475 CBM 40,678,00
M-25 GRADE
CGST 31,661.02
SGST 3.661.02
Less® Round Off (-)0.04
) o Tl 800 CBM " 7 48,000.00
Amount Chargeatle (in words) ELOZ
INR Forty Eight Thousand Only I
- T Taxable ~ CGST ~ SGST/UTGSET '
value Rale  Amount _Rate  Amount  Ta»
- T 40,678.00 9% 366102 9% 366102 73 4
3,661.02 7.322Ca

R W?ﬁ.’[’i"!ﬂ-og&f—f?.’aﬁ 02

d Twenty Two and Four paise Only
Company's Bank Delails

Bank Name AXIS BANK

Alc No

granch & |FS Code

s Armount n words)  INR Seven Thousand Three Hundre

for Spectrum Concrete Pyt Lid

Declaration
Ve ceclare that this invoice shows the actual pnice of the goods .
sescribed and thal all paruculars are true and correct Keen

ynalory

w

- Aulhorsed

LHI JURISDICTICN

T'- ‘F\‘\} j ¢ Generated Invoice

Tdyd mm
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Placed Image
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TAX INVOICE

TN
eA154c0elbe4bG0BIL
Acx No 172415458959106
ck Date 25-Jul-24

Spectrum Concrete Pyt Ltd

Khasra No- 16, Village Nangh Sakrawall,
Najafgarh New Delhi- 110043
GSTIN/UIN 07AAICS6319K12Z

State Name . Deihi, Code . 07

£-Mail  spectiumconcrete@gmail com
Ceonsignee (Ship to)

SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, /S, KALKAJI,

56 (ORIGINAL FOR RECIPIEN T

IAd7T8a52L650038da957 b 1HB4AI005(75cd218a30d-

Invoice No
24-25/N-827
Delivery Note

24-25/N-827
"Reference No. & Date.

'Buyer's Order No.

'Dispatch Doc No.

p-lnvoice

Daled

25-Jul-24

tode/Terms ol Paymeni
Olher References

Dated

[ Delivery Note Dale

NEW DELHI 110019 i )
GSTIN/UIN " OTABIPS8196C128 b e ‘Esﬁ'fﬁn
State Name . Delhi, Code : 07 iompalched thipugh S
Buyer (81l o) A o JEUNGALOWRGAD
SPECTRUM CONSTRUCTION CO. [ Bill of L3ding/LR-RR No. | Motor Vehicte No.
BASEMENT, E-182,, US. KALKAJI. . |HR63DES558
NEW DELHI 110019 Terms of Delivery
GSTIN/UIN . 07ABIPS8186C1Z8 '
State Name . Delhi, Code : 07
Si Descnption of Goods FSNISAC | Quantity | Rate _E_FT"ETi_ ~ Amount
° - - — e — - - — - 4 R T EL T PSS e e = b - -—
1 READY MIX CONCRETE 36245010 |8.00 CBM| 508475 CBM 40,678.00
#-25 GRADE |
| | |
cGsT| ' i | 3,661.02
SGST, , 3,661.02
Less Round Off : | l (-)0.04
! i '.
i [ |
|
'l
|
| ]
| |
| i | I
| |
Tolal /8.00 CBM  248,000.00
fmount Chargeable (in words) E4QE
INR Forty Eight Thousand Only ) - )
- Taxable I iy SGST/UTGST Total
Value | Rate | Amount  Rate ! Amount TaxAmoun:
ety = 40678.00 9%  3061.02 9% 366102 732004
 Total:  40,678.00] 3,661.02 3,661.02 7.322.04

Ty Aunourt (n words)  INR Seven Thousand Three Hundred Twenty Two and Four paise Only

ectataton

Company's Bank Datails
Bank Name

Ac No.

Branch & IFS Code

/e deciate thot this invoice shows the aclual price of the goods

gusenbed and thal all pariculars are ltue and cairect

SUBJECT TO DELHI JURISDICTION

This 1

————)E

A\

= n"\f}‘:‘ =

[t o R

naraled Invoice

True Copy

AXIS BANK

for Spectrum Concrete Pyt Lid

fpov2 )

-r/_.-_- :
uthonsed S.gnutory
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Placed Image


rf— : e — &

a-.lnvoice

TAX INVOICE (ORIGINAL FOR RECIPIENT)

IRN b522966c90010/Be90b300892445b38d48129219b436deb-
6G482e1cB570blided40
Ack No 172415458563782

Ack Dala 25-Jul-24

Spectrum Concrete Pvt Ltd Invoice No
Khasra No- 16, Village Nangh Sakrawati, 24-25/N-828 ; e R
Najafaarh New Delhi- 110043 Delivery Note Mode/Terms of Pay

| GSTIN/UIN. Q7AAICSE319K12Z |24-25/N-828

! State Name ;. Delni, Code : 07 |Reference No. & Date Other Raferences

{ E-Mail . spectrumconcrete@gmail.com

Il Gonvignée (Ship ) 'Buyer's Order No, Dated

SPECTRUM CONSTRUCTION CO.

e e el e S e

BASEMENT, E-182,, LIS, KALKAJI, Dispalch Doc No ' Delivery Note Date
[ NEW DELHI 110019 25-Jul-24
[ GSTIN/UIN . OTABIPSB196C 128 - Destination I
i State Name - Delhi, Code : 07 Ditpatchiad through o OW ROAD
Buyer (Bill 10) o | T.M. !BUNGAL &
l SPECTRUM CONSTRUCTION CO [ Bl of Lading/L.R-RR No. | Motor vehicle No.
| BASEMENT, E-182,, LIS, KALKAJI, 'HR 69 F 5351 i
l NEW DELHI 110019 Terms af Dalivery !
! GSTIN/UIN . 07ABIPSB196C128
¥ 1 Slate Name : Delhi. Code : 07
s Descoption of Goods - HSN/SAC — Quanlity Rate  per  Amount
No.! :
1 IREADY MIX CONCRETE 38245010 B.00 CBM  5.084.75 CBM 40,678.00
M-25 GRADE
CGST 1,661.02
SGST 3,661.02
Lass Round Off {-)0.04
|
|
|
el je00CEM % 48,000.00
Ameunt Chargeable (in words) £ LT ¢
INR Forty Eight Thousand QOnly o
Taxable ~ Ccst SGSTMTCST Tural
value Rate Amount _ Rate  Amount Tax Amcs
SRS s ass - - - 40,678.00 % 366102  S% 366102 7,327 G4
) T N Total:  40,678.00 - 3.661.02 _ 3,661.02 7,322.04

Tax Amount (in words)  INR Seven Thousand Three Hundred Twenty Two and Four paise Only
Company's Bank Detaus

Bank Name AXIS BANK
At No
Branch & IFS Code
Oeclarabon tor Spectrum Concrete Pyt Lid
Ve deciare ihal this invoice shows the actual price of the goods i
described and thal all particulars are lrue and correct ,,:f—' = .4,
© Authonsed Sgnaton [
SUE W JURISDICTION sy
Ths o) . nerated Invaics |
m ) m
[}
S e ———— e st ey

True Copy
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Placed Image


222 TAX INVOICE 58

(ORIGINAL FOR RECIPIENT) e-lnvoice

RN

102a36¢65b80d8d990976661caT1
69a7 .
al9659%ac9610ecc 20 ATAATOETA30TEA

Ack No 1724154589700813
Ack Date 25-Jul-24

Spectrum Concrete Pvt Ltd ' invoice No. Dated
Khasra No- 16, Village Nangli Sakrawati, 24-25/N-829 25-Jul-24
Najafgarh New Delhi- 110043 Delivery Nole Mode/Tarms of Paymeant
GSTIN/UIN. OTAAICSE319K1ZZ 24-25/N-829
State Name © Delhi, Code : 07 Reference No. & Date. " Other References
E-Mail  spectrumconcrete@gmail.com
Consignee (Ship to) T - - — e
. Dated
SPECTRUM CONSTRUCTION CO. Payarecideehe

BASEMENT, E-182,, L/S, KALKAJI,
NEW DELHI 110019

'Dispatch DocNo. " " Delivery Note Date
r GSTINUIN  : 07ABIPS8196C128 . ...
¢ State Name - Delhi, Code : 07 Dispalched through |Dl35l""3 1o
] Buyer (Billlo) T e —=—==|TM__. o | BUNGALOW ROAD
! SPECTRUM CONSTRUCTION CO. ‘Bill of Lading/LR-RR No. | Motor Vehicle No.
i BASEMENT, E-182,, LIS, KALKAI, . ~ |HR 83D 9578
NEW DELHI 110019 Terms of Delivery
GSTIN/UIN : 07ABIPSB196C1Z8 '
Stale Name : Delhi, Code : 07
|
Sl Description of Geods THSNISAC ~ Quantity Rale 'l per Amounl
Ko [ ] === .
.'I _— S — — —— - ——— e ] I
1 READY MIX CONCRETE /38245010 lg.00 CBM  5.084.75 CBM| 40,678.00
M-25 GRADE |
CGST' : | 3,661.02
SGST | . . 3,661.02
Less Round Off | | | {-)0.04
'. .I | :
i
|
. | !
I
i II
S Ty — -I —_ = ——
= = ) Tolal | '8.00 CBM| Z 48,000.00
Armount Chargeable (in words) o =
i nd Onl E— ; :
INR Forty Eight Thousa - © Taxable | CGST SGSTIUTGST Tolz
value | Rale  Amounl  Rate Amount  Tax Amcunt
— S S — 4067800 9% 366102 9% 366102 7.322 04
s — ““Total: _ 40,678.00 3.661.02 3,661 02 7.3220
Hundred Twenty Two and Four paise Only
T, Amount inwords)  INR Seven Thousand Three Hun Ccnrsers Bk Dt
Bank Name AXIS BANK
AlL No
Branch & IFS Code
G for Spectrum Concrete Pvt Lid
L:':E :cdam that this invoice shows the actual price of tha goods S
descnbad and that all pariculars are ue g AnrTacy il M
‘.}F < Authorised Signatory
i ‘}- 5 DELHI JURISDICTION
S e Generated Invoice
[}
- o True C“‘I:I.‘r e N e
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Placed Image


c
v
d

I AX |NVO|C59 (ORI INAL Fafe et Gl Hi

1001 7433319415b4bYBLIGYS 7 c5¢c 1 ebe ole749689220d-
d563001d10MMeobala

ok INO 172415458974256 ‘
Aok Date 25-Jul-24 r::t‘p‘{."/r;f.f 1
[ORjEs B f

spectrum Concrete Pvt Ltd Invoice No Dated 5
knasra No- 16. Village Nangli Sakrawat, 24-25/N-830 s Lo
Najafgarh New Delhi- 110043 Delivery Nole Mode/Terms of
CSTIN/UIN O7TAAICS6319K122 24-25/N-830
State Name  Delhi, Cade : 07 Reference No. & Date Other References
E-Nail spectrumconcrete@gmail com _ |
Consianee (Ship o) ' !Bﬁéf‘ébfd&f No. Dated
SPECTRUM CONSTRUCTION CO. | e
CASEMENT. E-182,. US, KALKAJI, ‘Dispatch Doc No. | Delivery Note Dale
NEW DELHI 110019 ! | 25-Jul-24
GSTINUIN © 07ABIPSB196C128 | siszianaa oot Destination

i Dispalched thraugh !
Stale Name . Delhi, Code : 07 R R 1::‘:3 BUNGALOW ROAD
Buyer (Bill to) T.M. IMotor Vehicle No.

(Bl of Lading/LR-RR No.

SPECTRUM CONSTRUCTION CO. | |HR 63 D 5704
BASEMENT, £-182,, US, KALKAJI e SEas s
NEW DELHI 110019 Terms of Delivery
GSTIN/UIN : Q7ABIPS81396C 128
State Name : Delhi, Code : 07
R __—__:H—S-mmﬂaégaﬂ}—.—ﬁmmaJm
T Description of Goods ; | ! |
Wy, | e ' - T las2as010 8.00 com 508475 CBM  40,678.00
1 READY MIX CONCRETE | : | i |
M-25 GRADE | =
CGST| i 3,661.02
SGST | 3,661.02
| |
Round Off | , ! (-)0.04
Less
| | -
| | | |
| | |
|
|
|
|
————— |—— —_— e it
= Tnlal. 8.00 CBM ¥ 48,000.00
Amsunt Chargeable (in words) EACE
INR Forty Eight Thousand Only o o B _
~ Taxable | ~ CGST SGST/UTGST Total
value | Rate | Amount _ Rate _ Amount  Tax Amourl
T T 4086TBO0] 9% 366102 9% 366102 T 32I04
i Total: 40,678.00 J3,661.02 3,661.02 7.322 04
Tax Amounl (inwards)  INR Seven Thousand Three Hundred Twenty Two and Four paise Only
Company s Bank Details
Bank Name AXIS BANK
Ac No
Branch & IFS Code
Sraciatalion for Spectrum Cancrete Pyt Lt
e cecaste hal s invoice shows tne actual price of the goods
deboiLed nnd tnal all parliculars ara rie and correct |

Authensed Sgnaton

‘&3:1' JELHIJURISDICTION '
l"-'\‘ /

-.m Geoneraled Invoice

True Copy s ————



Kunal
Placed Image


TI\X INVOiCE (ORI IIAL r‘-’.n [REC PN P R
0¥ s 1% '
$9atetdTdaatlashelzade2fabd o ;‘: , Fr
3t ACT iaTe (}8332(:‘ 140 2labdl albacT4d108L5 1842 g .'f.' :(r-:'. . “." ’
1724615458977253 o AT
r j Sk Date 25-Jul-24 F : B
! Snectrum Cencrete Pyt Lt Inoice No o8 _
' Foasra No 16, Village Nangl Sakrawat 3 25
. : z vall, _2EIN- 25-Jul-24
1 Nizjalgarn New Dalhi- 110043 S ;i:;”‘JNBfI .'.f‘-i{":u.-
v GSTINIUIN. 07 ARICS6219K127 2k ;L ;;
p-J State MName - Deltl, Code @ U7 Ror?r?:rce j & Date Other Refarewes
.F q E-tAan SRECITUMAonnc E'G@Gmail_c::m i L] ale
- ' ..rjl'\h-l-;nl-l! (Ship to) s Grder g Salad
2 SPECTRUM CONSTRUCTION CO. e ' !
: BASCMENT, E-182., 1/S. KALKAJI . s e Pate
| NEW CELHE 110013 : Dispolch Doc Nu. Dr.lu-.-rI, r; e Date
A GSTINIUIN - 07TABIPSB196LC 178 — [2)5:;)4._-[200
J State Name - Delht, Code : 07 _Dmpn!rhe_l through estinal
1 Buyer (Bill o) T.M. . BUN%AL?}?P?OQD
= } '} nic .
| SPECTRUM CONSTRUCTION CO. Bilfot LBrgRRcRR No. L 51470
,- BASEMENT. E-182,, /S, KALKAJI, HR83 D
| ‘ NEW DELHI 110019 Turms of Deleiery
ety GSTIN/UIN 1 OTABIPS8196C1Z8
H 4 State Name Delhi, Code * 07
!
i-'.f T ——Desanpton ¢f Boeds THSWISAE T Quantily Fate  pef Amaount
Na. | £ . -
28245010 B.0C CBM  5.9084.75 CEM 40,675.00

1 READY MIX CONCRETE
M-25 GRADE

B TR o el i S o
i

cGST
t SGST
g e Rouad OFf |
ko
o4
i
4
b
[ i
Vi
£ ]
&
ig)
b CTewl '8.00 CBM
Amount Chargezble (in woids) _
INR Forty Eight Thousand Only B
' " Toxable CGST
) value_ | Rale  Amounl
. __40676.00 9% 3066702
Total: 40,678.00 3,661.02

T ax Amount (10 words)
Company’s Bank Detaiis

A/C IO
Branch & IFS Ccooe

Declarabion
#Ju deciare hal this inveice shows the actual price of the goods
descrbed and thal all particulars are true and coirect

suBJl " JRISDICTION
This s 5‘?? traled Invoice

\
m A e

e ———— T TS T e e e
! |
|
|
|
! |

Bank Name AXIS BANK

3,661.02
3,661.02
{-)0.04

Z 48,000.00

SGSTNTCIT

Rale Amount i

9% 36517

3.667 02 7,322 G4

INR Seven Thousand Three hundred Twenty Two and Four paise Only

for Specirum Concrate Pt Lito

N i
-AUthonsed S-jl‘ atory

" True Copy

i . e


Kunal
Placed Image


[AX INVOIC f61

aS550 104386007 5
{ '4"l’“"u'm4-"—'“”-":”L;U‘w:hababﬂoaau.

T3 o4 7 81%cacDcc2ch
1T2415458982857

é5-Jul-24

Spectrum Concrete Pyt Lid

K ra N 16 Vilage N 1ngh Sanrawan
aialgarh New Deita. 110043
yTINUIN GFAAICSE315K1ZZ

¢ Name  Delh, Code : 07
Maill spectrumconcrete@gmail.com
gaee (2hip o)

SPECTRUM CONSTRUCTION CO.
OASEMENT, E-182, /S, KALKAJL
NEW DELHI 110019
SSTIN/UIN 07ABIPSB196C128
State Name Deltw, Code - 07
Buyer (Bill to) '
SPECTRUM CONSTRUCTION CcO.
RASEMENT, E-182,. US, KALKAUL,

NEW DELHI 110018
GSTIN/UIN 07ABIPS8196C1Z8

State Name - Delhi, Code . 07

_Sl_

o -

4 READY MIX CONCRETE
f4-25 GRADE

Lass

tmount Crargeabie (in woids)
INR Twenty Four Thousand Only

nl (0 words)

ahon

—— " Desaiplionof Goods ———— " HSN/SAC  Quantity

24-25/N-832
Delivery Mote

24-25/N-832
Reference No. & Date

Buyer's Order No
Dispalch Doc No
Dispatched through

— T.M.
“Bill of Lading/LR-RR No

'i'airns. of Delivery

38245010 4.00 CBM

CGST
SGST!
Round Off
“Total 4.00 CBM
" Taxable CGST
) value _ Rale  Amount
203900 9% 1830 51
Total:  20,339.00 1,830.51

Company's Bank Details
Bank Name

¥ coare that tus inveice shows the actual prce of the goods
Lo soribed and nat all partsculary are true and comedt

A, v
7 ; ¢
FIE N
‘u' A
'/-i ‘\
= -1 -~
1/ 4 A - .

25-Jul-24

Otner Re <

Dated

Delivery Note Date

25-Jul-24

Destnatcn

BUNGALOW ROAD

Maotor Vehicle ko

HR 63 D 6104
—Rate per | Amount

5084.75 CEM 20,339.00

1,820.51
1,830.51
(-]0.02

¥ 24 000.00

SGSTUTGST

Rate Amgant Tax
Yk 1.6
1. B32.51

INR Three Thousand Six Hundred Sixty One and Two paise Only
AXIS BANK

for Spectrum Concmte Pvt Lig

Aulhonsed _..,'.-\4-_-_. '

SUBJECT TO DELHI JURISDICTION

aled lnvouce

R

Trhe s . -}:J‘
=] "\?\q =

inis s a Lompd TFLIE Cﬂp‘\' vuiLe



Kunal
Placed Image


(ORIGINAL FOR RECIPIENT) e-invoice

/" P TAX INVOICE 62
' \st' Al
P | D
IRN © 481ac54caB8a4d32741489b07906b98a8f30ae893c0b0e6- \m R A
ad9266662504688944 f" Y e
Ack No.  : 172415134398219 v '
Ack Date - 5-Jun-24
Spectrum Concrete Pvt Ltd Invoice No
Khasra No- 16, Village Nangli Sakrawati, 24-25/N-469 5-Jun-24
Majafgarh New Delhi- 110043 Delivery Note Mode/Terms of Paymenit
GSTIN/UIN: 07AAICS6319K122Z 24-25/N-469
State Name . Delhi. Code : 07 Reference No. & Date. Other References
E-Man - spectrumconcrete@gmail.com
Congignes (Ship fo) " Buyer's Order No. Dated
SFECTRUNM CONSTRUCTION CO.
BASEMENT, E-182,, /S, KALKAJI, - i
NEW DELH! 110019 Dispatch Doc No. Delivery Note Date
GSTIN/UIN . 07ABIPS8196C178 ' S~Jun-24
State Name " Delhi, Code : 07 ' Dispatched through Destination
Tuyer (Bill to) [ T.M. BUNGALOW ROAD
—~3PECTRUM CONSTRUCTION CO. | Bill of Lading/LR-RR No. Motor Vehicle No.
BASEMENT, E-182,, L/S, KALKAJI, HR 69 F 8920
NEW DELHI 110019 Terms of Delivery -
GSTIN/UIN - 07ABIPSB196C1Z28
State Name . Delhi, Code : 07
S 777 Description of Goods ~ "HSN/SAC Quantity  Rate  per  Amount
o _
1 READY M CONCRETE 38245010 900CBM 5.169.49 CBM 46,525.4"
M-25 GRADE

(;? CGST 4,187.29
@/}\&L / SGST 4,137.2;

Total 9.00 CBM Z 54,899.99
Amount Chargeable (in words) E&OE
INR Fifty Four Thousand Eight Hundred Ninety Nine and Ninety Nine paise Only

" Taxable CGST SGST/UTGST Total
Value  Rate  Amount _ Rate Amount  Tax Amoun!
- T S 4652541 Q% _ 418729 9% _ 4,18729 8,374 54

o ' o 7 " Total: 46,525.41 4,187.29 4,187.29  8,374.51.
Tax Amount (in words) . INR Eight Thousand Three Hundred Seventy Four and Fifty Eight paise Only
Company's Bank Details
Bank Name AXIS BANK
AJc No.

Branch & IFS Code
for Spectrum Concrete Pvt Ltd

Declaration
We declare that this invoice shows the actual price of . -}_\" '
described and that all particulars are true and correct. ™\ A’} k’/_?
= \.i" Womm thorised Signataor
SUBJE! . JRISDICTION

Thisis « T rue Cﬂp:ﬁ'erateﬂ Invoice

-



Kunal
Placed Image


E e e

TAX INVOICE 63

bd4e90e163920946b7766b1b75caec8926d6a82f945a9-

IRN
2cd4262e4d5939%ac4d4

Ack No.  ~ 172415134462091

Ack Date : 5-Jun-24

Spectrum Concrete Pvt Ltd Invoice No

Khasra No- 16, Village Nangli Sakrawati, 24-25/N-470

Najafgarh New Delhi- 110043 Delivery Note
24-25/N-470

GSTIN/UIN: 07AAICSE319K1Z2Z

State Name : Delhi, Code : 07

E-Mail : spectrumconcrete@gmail.com

Consignee (Ship to) -
SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, L/S, KALKAJI,

Reference No. & Date.
‘Buyer's Order No.

‘Dispatch Doc No.

(ORIGINAL FOR RECIPIENT)

e-lnvoice

5-Jun-24
Mode/Terms of Payment

Other References
Dated

Delivery Note Date

NEW DELHI 110019
GSTIN/UIN . 07ABIPS8196C1Z8 , _ 5-Jun-24
State Name : Delhi, Code : 07 Dispatched through Destination
Buyer (Bill to) o I T.M. 'BUNGALOW ROAD
SPECTRUM CONSTRUCTION CO. " | Bill of Lading/LR-RR No. Motor Vehicle No.
BASEMENT, E-182,, L/S, KALKAJI, _ 'HR 63 D 6104
NEW DELHI 110019 , Terms of Delivery
GSTIN/UIN : 07ABIPS8196C1Z8 : '
State Name : Delhi, Code : 07 !
Sl Description of Goods HSN/SAC | Quantity | Rate per “Amount
Nn, i
1 READY MIX CONCRETE 38245010 9.00 CBM  5.084.75 CBM 45,762.75
'« M-25 GRADE | |
CGST, - 4,118.65
SGST 4,118.65
| !
— | I
|
| | | .

' el lecocem £ 54,000.05
Amount Chargeable (in words) : ' E & OE
INR Fifty Four Thousand and Five paise Only

) Taxable CGST SGST/UTGST Total
N . ] R Value Rate Amount Rate  Amount  Tax Amount
b e _ - 45762.75 9%  4,11865 9%  4,11865  8237.30

Total: 45,762.75 4,118.65 4 118.65 8,237.3C

Tax Amount (in words)
Company's Bank Details

INR Eight Thousand Two Hundred Thirty Seven and Thirty paise Only

for Spectrum Concrete Pvt Ltd

1

AdThorised Signator

Bank Name : AXIS BANK

A/c No ;

Branch & IFS Code :
Declaration
We declare that this invoice shows the aclual price ¢ ! "}}"
described and that all particulars are true and correc ¢ %

= 4] ."-.b .
SuUBJ . JURISDICTION

This -.,T['lli‘ CGPF eneraled Invoice



Kunal
Placed Image


y
f

]

TAX INVOICE

228

IRN

911169d9f14bcf244
Ack No. © 172415134471114
Ack Date 5-Jun-24

Spectrum Concrete Pvt Ltd

Khasra No- 16, Village Nangli Sakrawati,
Najafgarh New Delhi- 110043
GSTIN/UIN: 07AAICS6319K1ZZ

State Name : Delhi, Code : 07

E-Mail | spectrumconcrete@gmail.com S

Consignee (Ship to)
SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, L/S, KAL_KAJI.

NEW DELHI 110019
GSTIN/UIN : 07ABIPS8196C1Z8

State Name : Delhi, Code : 07
Buyer {Bill to)

* 9b3fba5ac2657fbd5faeBeb6de175d95d7400ffeSc36eeBB-

e-Invoice

(ORIGINAL FOR RECIPIENT)

“Invoice No.

,24-25/N-471 5-Jun-24
Delivery Note Mode/Terms of Payment
24-25/N-471

Reference No. & Date. Other References

II Buyer's Order No.

| Dated
|

| Delivery Note Date
'5-Jun-24

| Destination

BUNGALOW ROAD
Motor Vehicle No.

| Dispatch Dac No.

Dispatched through

T.M.
| Bill of Lading/LR-RR No.

— SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, LUS, KALKAJI, . HR 63 D 9578
NEW DELHI 110019 Terms of Delivery
GSTIN/UIN : 07ABIPS8196C1Z8 .
State Name : Delhi, Code : 07 .
|
Sl _ Description of Goods | HSN/SAC ~ Quantity Rate | per  Amount
No. S B S | | S
1. READY MIX CONCRETE 138245010 18.50 CBM| 5,127.12 |CBM 43,580.52
M-25 GRADE .I | | |
| | | f
CGST| ' ! 3,922.25
SGST| L ' 3,922.25
|
|
| | |
| |
| !
| |
| | |
: - I ) 8.50 CBM| % 51,425.02
Amount Chargeable (in words) T o E &OE
INR Fifty One Thousand Four Hundred Twenty Five and Two paise Only
T ' ~ Taxable |  CGST SGST/UTGST Total
Value Rate Amount Rate  Amount  Tax Amoun!
43,580.52 9% 3,922 25 9%  3,92225  7.844.50
Total:  43,580.52 3,922.25 . . 3,922.25 7,844.50

Tax Amount (in words) . INR Seven Thousand Eight Hundred Forty Four and Fifty paise Only

Declaration

We declare that this invoice shows the actual price of *~- - - °
\ Y

Jdescribed and that all particulars are true and correct
i
a N

SUBJE

W
-

Company's Bank Details
Bank Name : AXIS BANK
Alc No. 5
Branch & IFS Code:
for Spectrum Concrete Pvt Ltd

- Authorised Signatory
JURISDICTION

Thisis True Copy rerated Invoice

/


Kunal
Placed Image


—

TAX INVOICE (ORIGINAL FOR RECIPIENT)

IRN ae202d3e607672ffeb78e60e8bcb345c8d708623be248e-
9788dBefd34626bcbe
Ack No © 172415134500434
Ack Date - 5-Jun-24
Spectrum Concrete Pvt Ltd Invoice No.
Khasra No- 16, Village Nangli Sakrawati, 24-25/N-472 5-Jun-24
Najafgarh New Delhi- 110043 Delivery Note Mode/Terms of Payment
GSTIN/UIN: 07AAICS6319K12Z 24-25/N-472
State Name : Delhi, Code : 07 Reference No. & Date. Other References
E-Mail : spectrumconcrete@gmail.com - _
Consignae (Ship to) Buyer's Order No. ' Dated
SPECTRUM CONSTRUCTION CO. ’ |
BASEMENT, E-182,, LIS, KALKAJI, : e e - Deli Note Dat
NEW DELHI 110019 {PHspatel Bog e, RSNt
GSTIN/UIN . 07ABIPS8196C128 i 35 ANi24
State Name . Delhi, Code : 07 Dispatched through Destination
Buyer (Bill to) S IT.M. [BUNGALOW ROAD
3PECTRUM CONSTRUCTION CO. | Bill of Lading/LR-RR No. Motor Vehicle No.
BASEMENT, E-182,, L/S, KALKAJI, E 'HR 63 D 1852
NEW DELHI 110019 Terms of Delivery :
GSTIN/UIN : 07ABIPS8196C1Z8
State Name . Delhi, Code : 07
- § Description of Goods | HSN/SAC | Quantity Rate | per | Amount
No
1 READY MIX CONCRETE 38245010 7,50 CBM  5,127.12CBM| 38,453.40
M-25 GRADE ) !
| | |
CGST - | 3,460.81
SGSTI : 3,460.81
— |e | I
|
- Told 7.50CBM . %45375.02
) E.&OE

Amount Chargeable (in words)
INR Forty Five Thousand Three Hundred Seventy Five and Two paise Only

Taxable CGST SGSTMTGST Total
e o Value  Rate Amount Rate Amount  Tax Amount
_ o 3845340 9% 346081 9% _ 346081 692162
Total: 38,453.40 3,460.81 3,460.81 6,921.62

Tax Amount (in words) : INR Six Thousand Nine Hundred Twenty One and Sixty Two paise Only
Company's Bank Details
Bank Name © AXIS BANK
A/c No. :
Branch & IFS Code:

Declaration for Spectrum Concrete Pvt Ltd

We dm_eclare that this invoice shows the actual price of t* i '
described and that all particulars are true and correct. . k""m
AT e
i, ) Authorised Signatory

1 WS o
SUBJEC .\ IRISDICTION
This is a True Copy rated Invoice

@arunu|ToT Nl Wl B Nt B S i =


Kunal
Placed Image


e-lnvoice

|
‘ 230 . TAX INVOICE ({ORIGINAL FOR RECIPIENT)

IRN : fed82b2587012b3092e73906acb6525e47b01ff7b69460-

ad7af6e8556f5095d0

Ack No 172415134505217

Ack Date '@ 5-Jun-24

Spectrum Concrete Pvt Ltd invoice No.

Khasra No- 16, Village Nangli Sakrawati, 24-25/N-473 5-Jun-24

Najafgarh New Delhi- 110043 Delivery Note Mode/Terms of Payment

GSTIN/UIN: 07AAICS6319K1ZZ 24-25/N-473

‘Reference No. & Date. ' Other References

State Name : Delhi, Code : 07
E-Mail : spectrumconcrete@gmail.com
Consignee (Ship to)

SPECTRUM CONSTRUCTION CO.

| Buyer's Order No. Dated

| Delivery Note Date

BASEMEZNT, E-182,, L/S, KALKAJI, o
NEW DELHI 110019 BigpaidliBaco. ety
GSTIN/UIN : 07ABIPS8196C1Z8 | oLl
State Name : Delhi, Code : 07 | Dispatched through Destination
Ruyer (Bill to) - - T.M. - B_UN_G&I_.._()W ROAD
—3SPECTRUM CONSTRUCTION CO. _ | Bill of Lading/LR-RR No. | Motor Vehicle No.
BASEMENT, E-182,, US, KALKAJI, ~ ~___ |HRE9F 5351
NEW DELHI 110019 Terms of Delivery
GSTIN/UIN : 07ABIPS8196C12Z8
State Name . Delhi, Code : 07
‘Sl Descripti-on of Goods HSN/SAC | Quantity Rate | per Amount
No' - : 1 ] )
1 READY MIX CONCRETE 38245010 9.00 CBM  5.127.12|CBM 46,144.08
M-25 GRADE -
CGST 4,152.97
SGST 4,152.97
Total 9.00 CBM ¥ 54,459.02
E &OE

Amount Chargeable (in words)
INR Fifty Four Thousand Four Hundred Fifty and Two paise Only
i Taxable CGST SGST/UTGST Total
' Amount __ Tax Amount

Vzlue Rate  Amount  Rate J [ax Am(
- 46,144.08 9% 4,152.97 5% 415297  8305.94
Total:  46,144.08 4,152.97 4,152.97  8,305.94

Tax Amount (in words) : INR Eight Thousand Three Hundred Five and Ninety Four paise Only
Company's Bank Details
Bank Name : AXIS BANK
Alc No. :

Branch & IFS Code: p
for Spectrum Concrete Pvt Lt

Declaration
We declare that this invoice shows the actual price of o
described and that all particulars are true and correct. A\

WY

= N =
SUBJE ' URISDICTION

This is : True Copy erated invoice : /
J

orised Sign2to”


Kunal
Placed Image


P ———

TAX INVOICE (ORIGINAL FOR RECIPIENT) e-involce

ar
IRN - afb0d229ee739d104c5c88126ab788e7677d6b89d33c8- i
f47eb79c5ed20b3282 o
Ack No - 172415135367687
Ack Date  5-Jun-24
Spectrum Concrete Pvt Ltd - Invoice No. .
Khasra No- 1€, Village Nangli Sakrawati, 24-25/N-476 5-Jun-24
Najafgarh New Delhi- 110043 Delivery Note Mode/Terms of Payment
GSTIN/UIN: 07AAICS6319K12Z 24.25/N-476
State Name - Delhi, Code : 07 ' Reference No. & Date. Other References
E-Maii : spectrumconcrete@gmail.com _
Consignes (Ship to) | Buyer's Order No. Dated
SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, L/S, KALKAJI b S
! My ! : No. | Delivery Note Date
NEW DELHI 110019 Bispatch DociNo A
GSTIN/UIN . 07ABIPS8196C1Z8 [ g an-as.
State Name : Delhi, Code : 07 . Dispatched through | estinatio
Buyer (Bill to) o B : M. BUNC-\IfAt_OrWNROAD
__SPECTRUM CONSTRUCTION CO. *| Bill of Lading/LR-RR No. | Motor Vehicle No.
BASEMENT, E-182,, LUS, KALKAJI, _ 'HR 69 F 8920
NEW DELHI 110019 Terms of Delivery
GSTIN/UIN . O7ABIPS8196C128
State Name . Delhi, Code : 07
Si i Description of Goods | HSN!SWEE&JTW Rate | per Amount
No - . P | M B
1 READY MIX CONCRETE 138245010 9.00 CBM  5.127.12|CBM 46,144.08
M-25 GRADE | |
i | |
CGST ! 4,152.97
SGST| , 4,152.97
| f |
|
i
] - - Total | '9.00 CBM : ¥ 54,450.02
Amount Chargeable (in words) - : E &OF :
INR Fifty Four Thousand Four Hundred Fifty and Two paise Only §
) ) ' Taxable . CGST  SGST/UTGST Total €
Value Rate  Amount Rate  Amount _ Tax Amoun )
B 4614408 9% 415297 9%  4,15297 8,305 94 >
: Total:  46,144.08 4,152.97 4,152.97  8,305.94 Is
Tax Amount (in words) - INR Eight Thousand Three Hundred Five and Ninety Four paise Only 3
Company's Bank Details ov
Bank Name AXIS BANK
Alc No 1
Deciaral Branch & IFS Code: i
aratan t
Concrete PV
We declare that this invoice shows the actual price of tha nande for Spectrum i
described and that all particulars are true and correc .
\\J Authorised signato”

i W
LA

| iy =
suBJ 1 JURISDICTION
This is True Copy 2nerated Invoice /


Kunal
Placed Image


TAX INVOICE (‘7 ) (ORIGINAL FOR RECIPIENT) adnivaice
-

' 232

21c45b40ddf9eb5cfdf501bf6ea3cf84f9624fcceced96ac-

IRN
294ff5cecbff931f
Ack No. © 172415135798832
Ack Date : 5-Jun-24
Spectrum Concrete Pvt Ltd Invoice No.
Khasra No- 16, Village Nangli Sakrawati,  24-25IN-477 5-Jun-24
Najafgarh New Delhi- 110043 Delivery Note Mode/Terms of Payment
GSTIN/UIN: 07AAICS6319K1ZZ | 24-25/N-477
 Reference No. & Date. Other References

State Name : Delhi, Code : 07
E-Mail : spectrumconcrete@gmail.com
Consignee (Ship to)

SPECTRUM CONSTRUCTION CO.

'Buyer's Order No. Dated

|'_D'is'pat'ch Doc No. 'Delivery Note Date

BASEMENT, E-182,, L/S, KALKAJI,
NEW DELHI 110019
S . | : 5-Jun-24
gzzgw;!nrl . gzﬁ?lgigégscglzs | Dispatched through "Destination
Buyer (Bill to) e e ™. | BUNGALOW ROAD
SPECTRUM CONSTRUCTION CO [Bill of Lading/LR-RR No. Motor Vehicle No.
T BASEMENT, E-182,, L/S, KALKAJI, R — /HR 63 D 6104
NEW DELHI 110019 | Terms of Delivery
GSTIN/UIN : 07ABIPS8196C1Z8 |
State Name : Delhi, Code : 07
! PECTS
Si Description of Goods ) HSN/SAC | Quantity | Rate | per Amount
| .
No. e = e S FL = t
1 READY MIX CONCRETE 38245010 9.00 CBM' 5,127.12 CBM 46,144.08
M-25 GRADE .
| :
CGST .' , 4,152.97
SGST ' ! 4,152.97
|
| i
| .
|
| |
|
|
: |
| |
i
- | | | | !
) B Total | 19.00 CBM. ~ ¥54,450.02
Amount Chargeable (in words) o ' E &OFE
INR Fifty Four Thousand Four Hundred Fifty and Two paise Only
: B Taxable | CGST ~ SGSTMTGST Total
- B _ Value | Rate  Amount Rate  Amount _ Tax Amount
46,144.08 9%  4,152.97 9% _ 4,152.97  8,30594
Total:  46,144.08 4,152.97 4,152.97  8,305.94

Tax Amount (in words) : INR Eight Thousand Three Hundred Five and Ninety Four paise Only
Company's Bank Details .
Bank Name : AXIS BANK
Ale No. :

Branch & IFS Code:—
for Spectrum Concrete PVt Ltd

Ceclaration
We declare that this invoice shows the actual price of the nand< /PM
described and that all particulars are true and correct. . 4 go %
W . nato?
C)) ‘ Authorised signal?

WY
= A L i)
SUBJECT = USDICTION W
This is a C True Copy sted Invoice A 1 4 ‘


Kunal
Placed Image


TAX INVOICE (ORIGINAL FOR RECIPIENT)

- 517c24221e3527819a5dffb0a7c74b913c58f0a6766¢16-

IRN
1d34d96dfb8500109%e L

Ack No. = 172415137773004 I’t 2
Ack Date  6-Jun-24 e bdw “"1’%.{!1. ."‘,z

. ‘%Ef L wip.‘f!?’
Spectrum Concrete Pvt Ltd Invoice No. Dated
Khasra No- 16, Village Nangli Sakrawati, 24-25/N-478 5-Jun-24
Majafgarh New Delhi- 110043 Delivery Note Mode/Terms of Payment
GSTIN/UIN: 07AAICS6319K1Z2Z 24-25/N-478 :

Reference No. & Date. Other References

State Name : Delhi, Code : 07

E_Nisl spectrumconc: ete@gmail com
Consignee (Ship to)

SPECTRUM CONSTRUCTION CO.

| Buyer's Order No. Dated

"Delivery Note Date

BASEMENT, E-182,, L/S, KALKAJI, Dispatch Doc No.
NEW DELHI 110019 . & jum.gd
gg;éﬁg:e : gﬁﬁ'iﬁg?g z8 Dispatched through I Destination
Buyer (Bl to) S T.M. ~ BUNGLOW ROAD
+SPECTRUM CONSTRUCTION CO. (Bill of Lading/LR-RR No. Motor Vehicle No.
JASEMENT, E-182,, L/S, KALKAJI, . _ HR 63 D 9578
“NEW DELHI 110019 Terms of Delivery
GSTIN/UIN - 07ABIPS8196C1Z8
State Name : Delhi, Code : 07
st ~ Description of Goods —  THSN/SAC Ouantity  Rate  per Amount
No : B _
1 READY MIX CONCRETE 38245010 8.00 CBM 512712 CBM = 41,016.96
M-25 GRADE .
CGST ! 3,691.53
SGST 3,691.53
_ Totol 800 CBM % 48,400.02
x E & OE

Amount Chargeable (in words)
INR Forty Eight Thousand Four Hundred and Two paise Only
Taxable C38T SGST/UTGST Total
Rate Amount  Tax Amount

e e Value Rate  Amount  R:
o _ 4101696 9% _ 369153 9%  3,691.53  7.383. 06
' Total. 4101696 3,691.53 3,691.53  7,383.06

INR Seven Thousand Three Hundred Eighty Three and Six paise Only

Tax Amount (in words)
Company's Bank Detzils

Bark Name : AXIS BANK
Alc No.
o Branch & IFS Code ;
claration o _ for Spectrum Concrete PVt L
We dt_eciare that this invoice shows the actual price of the aoods
described and that all particulars are true and correct. -}}.‘ :
) wcronse 55"

W

it
SuBJECT™ '\ °* ™spicTion

Thisisa C True Cﬂp'e’ ted Invoice



Kunal
Placed Image


TAX INVOICE (ORIGINAL FOR RECIPIENT) e-Invoice

234

IRN : f90e5?89991769(:91532254d59ba044b9[d232bd695625-

ebf4ab8564c1cbc58f
Ack No. : 172415137778814
Ack Date : 6-Jun-24
Spectrum Concrete Pvt Ltd . Invoice No
Khasra No- 16, Village Nangli Sakrawati, 24-IZSIN-4B1 5-Jun-24
Najafgarh New Delhi- 110043 Delivery Note Mode/Terms of Payment
GSTIN/UIN: 07AAICS6319K1ZZ 24-25/N-481 _
State Name : Delhi, Code : 07 Reference No. & Date. Other References
E-Mail : speclrumconcrete@gmail‘ccm o |
Consignee (Ship t0) Buyer's Order No. Dated
SPECTRUM CONSTRUCTION CO. |
BASEMENT, E-182,, L/S, KALKAJI, | Dispatch Doc No. Delivery Note Date
NEW DELHI 11001% — | & Jun-24
GSTINUIN : O7ABI 1 i | Dispatched through | Destination
State Name Delhi, Code : 07 ‘T.n:. : 'BUNGLOW ROAD
Buyer(Eh bs "+ |Bill of Lading/LR-RR No. Motor Vehicle No.
SPECTRUM CONSTRUCTION CO. 'HR 63 D 1170
BASEMENT, E-182,, L/S, KALKAJI, e 2522
NEW DELHI 110019 | Terms of Delivery
GSTIN/UIN : 07ABIPS8196C128 .
State Name ~: Delhi, Code : 07
: e T O ____  ———————— Amount
=B ~  Description of Goods HSN/SAC | Quantity | Rate per mo
No. 5 T t -
- 5,127.12 CBM 41,016.96
1 READY MIX CONCRETE 36245010 8.00 CBM
M-25 GRADE | |
[ f : |
; . ,
CGST : | | 35;::-:';‘
SGST - : 3,691.
| |
) Total 18.00 CBM 7 48,400.02
Amount Chargeable (in words) E &OE
INR Forty Eight Thousand Four Hundred and Two paise Only
“Taxable | CGST | SGSTUTGST Total
o e Value Rate | Amount ' Rate | Amount Tax Amount
: 4701696 9%  3691.53 9% _ 369153  7.383.06
3,691.53 3,691.53  7,383.06

— " Total. 41,016.96

Tax Amount (in words) . INR Seven Thousand Three Hundred Eighty Three and Six paise Only
Company's Bank Details

_Bank Name . AXIS BANK
Alc No. :
Dectaraton Branch & IFS Code:
td
Ve dgclare that this invoice shows the actual price of the goods for Spectrum g Pt
described and that all particulars are true and correct. .
\ " :
W\ W’gn'd

i W

]
SUBJECT® '\ /¢ EESDICTION

Thisis a CcTrui‘ Cﬂp'o’ ed Invoice ‘


Kunal
Placed Image


- i T i o e g S g e e
/ — TAX INVOICE ({ORIGINAL FOR RECIFPIENT) e-Invoice

71

IRN © 18958e2e4f34df4d9d0b1a344b32af8ed0766e49a9¢c71b-
368b0ef750b1b19b64
Ack No. © 172414882393190
Ack Date : 29-Apr-24
Spectrum Concrete Pvt Ltd Invoice No. -
Khasra No- 16, Village Nangli Sakrawati, 24-25/N-196 29-Apr-24
Najafgarh New Delhi- 110043 Delivery Note 'Mode/Terms of Payment
GSTIN/UIN: 07AAICS6319K1Z2Z 24-25/N-196
State Name : Delhi, Code : 07 ‘Reference No & Date WeT ;
| E-Mail : spectrumconcrete@gmail.com Reference No. & Date. ClicrRetsisacee
Consignee (Ship to) T BTy T T a—
SPECTRUM CONSTRUCTION CO. - yers SrderTo. ated
BASEMENT, E-182,, L/S, KALKAJI, s e == ! .
NEW DELHI 110019 JI Dispatch Doc No. Delivery Note Date
GSTIN/UIN : 07ABIPS8196C1Z8 L | 29-Apr-24
State Name : Delhi, Code : 07 Dispatched through Destination
Buyer (Bill to) e —— | D | BUNGALOW ROAD
SPECTRUM CONSTRUCTION CO. [Elill of Lading/LR-RR No. Motor Vehicle No.
_3ASEMENT, E-182,, US, KALKAJI, I ~ |HR-63D-6558
NEW DELHI 110019 'Terms of Delivery
GSTIN/UIN : 07TABIPS8196C1Z8 , : Q }.»
State Name : Delhi, Code : 07 | c\ ? Qyo kc-_...L Q'-k 5
——
{ | _
SI Description of Goods | HSN/SAC ' Quantity Rate per Amount
No. : ’
_ I N | S T
1 READY MIX CONCRETE 38245010 |9.00 CBM| 5,169.49 CBM| 46,525.41
M-25 GRADE | : ]
| | |
CGST | | 4,187.29
SGST| o 4,187.29
| | | |
| 1 |
[ | {
! | |
| . i
| |
: | ' '
I : !
| | [
,' i i
| | |
| | !
| { .
| |
' |
| | |
= t | = P T e PR s - S :
S - Total | 59.00 c:BMlr | ? 54,899-99
i I (R — L E. & OE

' Amount Chargeable (in words)
'INR Fifty Four Thousand Eight Hundred Ninety Nine and Ninety Nine paise Only
o 77 Taxable |  CGST | SGSTMTGST Total
: o Amount _ Tax Amount

Value | Rate | Amount | Rate |
- 4652541 9% _ 4,187.29 9%  4,18729  8,374.58
- Total:  46,525.41 ~ 4,187.29 ~ | 4,187.29  B,374.58
Tax Amount (in words) : INR Eight Thousand Three Hundred Seventy Four and Fifty Eight paise Only
Company’'s Bank Details
Bank Name : AXIS BANK
AlJc No. :
Branch & IFS Code :
Beclaration - ) for Spectrum Concrete Pvt Ltd
We declare that this invoice shows the actual | .+ ods A
described and that all particulars are true and A ]
- WA / m Au Signatory
\ | ) DELHI JURISDICTION

True Cﬂpy puter Generated Invoice

B W


Kunal
Placed Image


TAX INVOICE

236

IRN

77a999fe49201557812
Ack No. : 172414882393978
Ack Date : 29-Apr-24

Spectrum Concrete Pvt Ltd

Khasra No- 16, Village Nangli Sakrawati,
Najafgarh New Delhi- 110043
GSTIN/UIN: 07AAICS6319K1ZZ7

State Name : Delhi, Code : 07

' E-Mail : spectrumconcrete@gmail.com
Consignee (Ship to)

'SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, L/S, KALKAUI,
NEW DELHI 110019

GSTIN/UIN : 07ABIPS8196C1Z8
State Name : Delhi, Code : 07
| Buyer (Bill to) - T

SPECTRUM CONSTRUCTION CO.
3ASEMENT, E-182,, L/S, KALKAJI,
NEW DELHI 110019

: 7ea520a437d7096cBac17bc94745¢c98eb1279bc92790e-

e-invoice

e

(ORIGINAL FOR RECIPIENT)

" Invoice No.

| 24-25/N-197 B | 29- -Apr-24
Delwery Note Mode/Terms of Payment
24-25/N-197 |

Reference No. & Date. Other References

Buyer's Order No. 'Dated
|

'Dispatch Doc No. ['Deliver'y Note Date

- 29-Apr-24
| Dispatched through [ Destination
o M BUNGALOW ROAD

| Motor Vehicle No.
. HR-63D-1170

| Bill of Lading/LR-RR No.

'Terms of If}eli;ery

GSTIN/UIN : 07ABIPS8196C1Z8
State Name : Delhi, Code : 07
S Description of Goods [ HSN/SAC [ Quantity Rate |per|  Amount
|N0 - ) - R ] .
1 READY MIX CONCRETE 138245010 |9.00 CBM 5,169.49 CBM 46,525.41
, M-25 GRADE . |
| | |
| |
CcGST| | | L 4,187.29
SGST ; ‘ ; 4,187.29
| | :
| 1
|
| |
|
|
|
i
| | |
| . | .
|
|
|
| |
| | |
|
| | !
|| - ‘Total | N }_9_'.00' CBM, BB . T 54, 899.99
o T e e ) it l - 2 O.E
| | Amount Chargeable (in words) E
INR Flﬂy Four Thousand Elght Hundred Ninety Nine and Ninety Nme paise Qply -
T Taxable |  CGST SGST/UTGST Total
Value | Rate | Amount | Rate Amount  Tax Amount
L. B} 4650541 9%  4,187.29 9% _ 4,187.29  8.374.58
= T - Total:  46,525.41] 4,187.29 3,187.29  8,374.58

| Tax Amount (in words) :

Declaration
We declare that this invoice shows the actual

described and that all particulars are true and
|

a)
L

iNR Eight Thousand Three Hundred Seventy Four and Fifty Eight paise Only

Company's Bank Detalls
Bank Name AXIS BANK

AlJc No.
Branch & IFS Code _
for Spectrum Concrete Pvt Ltd

oods A

= ignatory

J DELHI JURISDICTION

A" A Auth
1 .

T [‘llj.‘ !:I_ﬂ' p}‘rjputur Generated Invoice

G


Kunal
Placed Image


(ORIGINAL FOR RECIPIENT) e-invoice

TAX INVOICE
73

IRN 73039842dd7eba3ecbef696b7fb3bfadc94eab8eeccc92-

* a99b1e8daaadde3esc
Ack No. @ 172414882395143
Ack Date : 29-Apr-24
Spectrum Concrete Pvt Ltd _ ) Invoice No.
Khasra No- 16, Village Nangli Sakrawati, 24-25/N-198 29-Apr-24
Najafgarh New Delhi- 110043 Delivery Note Mode/Terms of Payment
GSTIN/UIN: 07AAICS6319K12Z 24-25/N-198

/Reference No. & Date. | Other References

State Name : Delhi, Code : 07
E-Mail ; spectrumconcrete@gmail.com B

Consignee (Ship to) ‘Buyers Order No. 'Dated

SPECTRUM CONSTRUCTION CO.

BASEMENT, E-182,, L/S, KALKAJI, S == e

NEW DELHI 110019 Dispatch Doc No. . Delivery Note Date
GSTIN/UIN . 07ABIPS8196C128 - = 29-Apr-24

State Name : Delhi, Code : 07 2 Dispatched through Destination
‘Buyer (Bilito) T IMm S 'BUNGALOW ROAD
SPECTRUM CONSTRUCTION CO. | Bill of Lading/LR-RR No. Motor Vehicle No.

'HR-63D-6104

__3ASEMENT, E-182,, L/S, KALKAJI,

NEW DELHI 110019 'Terms of Delivery

GSTIN/UIN : 07ABIPS8196C1Z8 .
State Name : Delhi, Code : 07
sl Description of Goods HSN/SAC  Quantity Rate per Amount
No. I I | foae | I
1 READY MIX CONCRETE 38245010 9.00 CBM  5.169.49 CBM 46,525.41
M-25 GRADE | ,
|
CGST - : 4,187.29
SGST ; 4,187.29
| .
|
‘ |
| | |
' |
| | |
| [ |
" | | | |
|
| | | |
| ‘ |
! i
Total | /9.00 CBM ¥ 54,899.99
‘Amount Chargeable (inwords) ' E &OE
INR Fifty Four Thousand Eight Hundred Ninety Nine and Ninety Nine paise Only _
) ) T Taxable | CGST ' SGSTMTGST Total
Value  Rate  Amount ' Rate = Amount Tax Amount
) ~ 46,525.41 9% 4,187.29 9% 4,187.29 8,374.58
4,187.29  8,374.58

- Total:  46,525.41 4,187.29

Tax Amount (in words) : INR Eight Thousand Three Hundred Seventy Four and Fifty Eight paise Only
Company's Bank Details
Bank Name : AXIS BANK

AlJc No.

Branch & IFS Code:
for Spectrum Concrete Pvt Ltd

|
Declaration "
We declare that this invoice shows the actual pri y is
described and that all particulars are true and cc i, r/
oW m Author ignatory

.
ET C IELHI JURISDICTION
Tona E‘:‘. ‘..'EP.}...Ler Generated Invoice



Kunal
Placed Image


TAX INVOICE (ORIGINAL FOR RECIPIENT) e-involce

238 74

iRN : 92b1772baBf2defb091ecBe3d7e68c24d824ba99fb1560-
0c2dccf9b78f7e68b3
Ack No 172414882397026
Ack Date ° 29-Apr-24
Spectrum Concrete Pvt Ltd Invoice No.
Khasra No- 16, Village Nangli Sakrawati, 24-25/N-200 29-Apr-24
Najafgarh New Delhi- 110043 | Delivery Note Mode/Terms of Payment
GSTIN/UIN: 07AAICS6319K1Z2Z | 24-25/N-200
State Name : Delhi, Code : 07  Reference No. & Date. | Other References
E-Mail : spectrumconcrete@gmail.com - -
Consignee (Ship to) ‘Buyer's Order No. ~ Dated
SPECTRUM CONSTRUCTION CO. ‘ |
BASEMENT, E-182,, L/S, KALKAJI, = — - b
NEW DELH! 110019 IDlspatch Doc No. | Delivery Note Date
GSTIN/UIN - O7ABIPS8196C1Z8 | meeae mned 29-Apr-24
State Name : Delhi, Code : 07 | Dispatched through | Destination
Buyer Billt)) ~————— M ____ |BUNGALOWROAD _
SPECTRUM CONSTRUCTION CO. IJ—BI‘II of Lading/LR-RR No. | Motor Vehicle No.
_ BASEMENT, E-182,, L/S, KALKAJI, . | HR-63E-8751
NEW DELHI 110019 Terms of Delivery
GSTIN/UIN : 07ABIPS8196C1Z8
State Name : Delhi, Code : 07
Si Description of Goods "HSN/SAC | Quantity | Rate | per Amount
2 N I R B A
1 READY MIX CONCRETE 38245010 |7.00 CBM | 5.169.49 CBM  36,186.43
M-25 GRADE , |
| | L
. CGST | i _ 3,256.78
SGST| i : 3,256.78
; | |
' |
| | !
| | |
| | ! .
| , |
. . |
i
| .
| |
|
! I _i, ]
e 7.00 CBM/ | 742,699.99
o _ ST e g IO . - . i
Amount Chargeable (in words) ) ) E. 80
INR Forty Two Thousand Six Hundred Ninety Nine and Ninety Nine paise Cﬂy o
A MY DRI PSR e D CCiS_T i SGS_T!UTGST | Total
' Value | Rate | Amount | Rate | Amount _Tax Amount
T 3618643 9% 3.256.78| 9%  3.256.78 €.513.56
= ; — ol 36.186.43] | 325678 | 325678  6.513.56
Tax Amount (inwords) : INR Six Thousand Five Hundred Thirteen and Fifty Six paise Only
Company's Bank Details
Bank Name : AXIS BANK
AJc No. !
Branch & IFS Code:
Declaration for Spectrum Concrete Pvt Ltd
We declare that this invoice shows the actual . 1}-‘ cods
described and that all particulars are true and ™\ A"y
m T m Auth ignaltory

> DELHI JURISDICTION
True Cﬂp}’muter Generaled Invoica



Kunal
Placed Image


-_

e-Invoice

TAX INVOICE (ORIGINAL FOR RECIPIENT)

IRN © 032f95f0cd330dc236c4363cfb5ea3be56e256dfabf2e9a- HEER N :

59a2af9446b62821a ﬁ‘}@ "ﬁﬁl ,
Ack No.  : 172414882398742 &5 {",,égi {
Ack Date = 29-Apr-24 %g‘{f\ ’@Em;"
Spectrum Concrete Pvt Ltd tnvaice No. Dated
Khasra No- 16, Village Nangli Sakrawati, 24-25/N-201 | 29-Apr-24
Najafgarh New Delhi- 110043 Delivery Note Mode/Terms of Payment
'GSTIN/UIN; D7AAICSE319K1Z2Z 24-25/N-201
State Name : Delhi, Code : 07 : |Reference No. & Date. | Other References
E-Mail : spectrumconcrete@gmail.com

Juyer ~ Dated

Consignec (Ship to) [Buyer's Order No.

SPECTRUM CONSTRUCTION CO.
'Delivery Note Date

|BASEMENT, E-182,, L/S, KALKAJI, i h
NEW DELHI 110019 Dispateh Dot No. g o
IGSTI N/UIN : 07ABIPS8196C128 - s | 29-Apr-
'State Name _ : Delhi, Code : 07 Dispatched through Destination
'Buyer (Billto) T ™ @_UNQALOW_ROAD
SPECTRUM CONSTRUCTION CO | Bill of Lading/LR-RR No. [ Motor Vehicle No.
_3ASEMENT, E-182,, L/S, KALKAJI, - - |HR-63D-9578
NEW DELHI 110019 Terms of Delivery
IGSTINIUIN . 07ABIPSB196C12Z8
State Name . Delhi, Code : 07
| S Description of Goods HSN/SAC | Quantity = Rate per | Amount
iy e e . BTN (e [
1 'READY MIX CONCRETE 38245010 9,00 CBM | 5,169.49| CBM 46,525.41
| | M-25GRADE : ' | |
| | | |
| ; . |
CGST ' 4,187.29
SGST| | | 4,187.29
|
|
|
|
|
| |
e "Tbt_aT"" ' 19.00 CBM| )  ¥54,899.39
Amount Chargeable (in words) —— 4 E &0E
[INR Fifty Four Thousand Eight Hundred | Ninety Nine and Ninety Nine paise Ony
"""""" ~ Taxable ~ CGST | SGSTMTGST Total
Value | Rate Amount Rate | Amount _ Tax Amount
- ~ 4652541 9%  4,187.29] 9% _ 4.187.29 8374 58
Total:  46,525.41] 4187.29 | 4,187.29  8,374.58
Tax Amount (in words) : INR Eight Thousand Three Hundred Seventy Four and Fifty Eight paise Only
Company's Bank Deta:ls
Bank Name AXIS BANK
A/c No.
Branch & IFS Codﬂ _ )
Declaration for Spectrum Concrete Pvt Ltd
We declare thal this invoice shows the actual price ¢ "y
described and that all particulars are true and correc :}’ m
m T - Aut ignatory
SUB. ' I JURISDICTION

Thisi True Cﬂp}’ enerated Invoice



Kunal
Placed Image


TAX INVOICE (ORIGINAL FOR RECIPIENT) e-Invoice

. 658687a87282482d1 2c498df392c7aedd4bd57f32e960c-

i ' Afef395b6fffad39b
ackNO. 172414882399769
Ack Date - 29-Apr-24
spectrum Concrete Pvt Ltd o - " Invoice No.
Khasra No- 16, Village Nangli Sakrawati, 34_._2_5;@-2(!_2 _ f29—Apr-24
Najafgarh New Delhi- 110043 Delivery Note Mode/Terms of Payment
GSTIN/UIN: 07AAICSE319K1ZZ | 24-25/N-202 _ o
State Name ! Delhi, Code : 07 "Reference No. & Date. Other References
E-Mail : spectrumconcrete@gm_ail.c_;om S B |
Consignee (Ship t0) BuyersOrderNo. | Dated
SPECTRUM CONSTRUCTION CO. .
BASEMENT, E-182,, L/S, KALKAJI, {Sepatch Doc NG, 'Saiivery Note Date
NEW DELHI 110019 29.Apr-24
|GSTIN/UIN - 07ABIPS8196C1Z8 L _ s ‘Sestination
State Name - Delhi, Code : 07 Dispatched through
0 MR e e BUNGALOW ROAD
B i ding/LR-RR No.  Motor Vehicle No. o
SPECTRUM CONSTRUCTION CO. Bill of Lading/Li~ :  3DA170
__3ASEMENT, E-182,, US, KALKAJI, - . ~ HR-63D-11
NEW DELHI 110019 |Terms of Delivery
GSTIN/UIN : 07ABIPS8196C1Z8 |
State Name . Delhi, Code : 07
Sl Description of Goods HSN/SAC |~ Quantity Rate per _ Amount o
No — e —— - — Ler . S e — - Ao :. A i - i - + J— —
1 'READY MIX CONCRETE :38245010 9.00 CBM 5,169.49 CBM. 46,525.41
M-25 GRADE
CGST! ; 4,187.29
SGST| L] 4,187.29
i
i
- S T Toal 900 CBM| ' % 54,899.99
Amount Chargeable (inwords) T - - E &OE
INR Fifty Four Thousand Eight Hundred Ninety Nine and Ninety Nine paise Only
) - ) —~~~" “Vaxable | ___CGST ___ | SGST/UTGST Total
— S _Value | Rate | Amount _ Rate _Amount _ Tax Amount
4652541 9% _‘.‘.ﬂﬂg._iﬂ___‘_-“ﬂ-gg_ 837458
4,187.29 4,187.29 8,374.58

e FOtAl | S0, 925AT1]

Seventy Four and Fifty Eight paise Only

Company's Bank Details
Bank Name : AXIS BANK

Alc No. :
Branch & IFS Code: ] L
for Spectrum Concrete Pvt Ltd

Declaration
We declare that this invoice shows the actual price \
described and that all particulars are true and corr \‘.1 \J W
=] N, =
A sed Signatory

’
w
sSu Tr C HI JURISDICTION
Thio'.- !Ig_ilp:‘ Generated Invoice

Tax Amount (in words) : INR Eight Thousand Three Hundred



Kunal
Placed Image


.

AN " de11ff1fc8342af508
o 172414882400278
- 29-Apr-24

Ack pate

gpectrum Concrete Pvt Ltd

Khasra NoO- 16, Village Nangli Sakrawati,
Najafgarh New Delhi- 110043

GSTIN/UIN: 07AAICS6319K1ZZ

State Name : Delhi, Code : 07

E-Mail : spectrumconcrete@gmail,;:om )
Consignee (Ship to)

SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, L/S, KALKAJI,
NEW DELHI 110018
GSTIN/UIN - 07ABIPS8196C1Z8
State Name
'Buyer (Bill to)
SPECTRUM CONSTRUCTION CO.

__3ASEMENT, E-182,, L/S, KALKAJI,

NEW DELHI 110019
GSTIN/UIN . 07ABIPS8196C1Z8

State Name . Delhi, Code : 07

v

Description of Goods

S

 ————

1 READY MIX CONCRETE
M-25 GRADE

Amount Chargeable (in words)

INR Fifty Four Thousand Eight Hundred Ninety Nine

Tax Amount (in words) : INR Eight Thousand Three Hundred

TAX INVOICE

~ : Delhi, Code:07

S Total

T Total: 4652541[
Seventy Four and Fifty Eight paise Only

- 1ea bBZafS?c935e80cf3db959fd7db1 ab6b04246bda14d-

- " Invoice No.
24-25/N-203
Delivery Note
|24-25/N-203
'Reference No. & Date.
'Buyer's Order No. o
|
'Dispatch DocNo.
"Dispatched through

|
——= |

(ORIGINAL FOR RECIPIENT)

Bill of Lading/LR-RR No.

' Terms of Delivery

T HSN/SAC | Quantity

138245010 |9.00 CBM
|

CGST
SGST

and Ninety Nine paise Only

Company's Bank Details

= _ |
900 cBM

Taxable | CGST
- _Value [ Rate | _Amount
46,525.41| 9% | 4,187.29
~4,187.29

" Rate |

e-invoice

Dated

_29-Apr724
Mode/Terms of Payment

Other References
'Dated
' Delivery Note Date
|20-Apr24
[Destination
BUNGALOW ROAD.
'Motor Vehicle No.
| HR-63D-6558.

Amount

Rate per

5,169.49 | CBM 46,525.41

4,187.29
4,187.29

7 | £54,899.99
) E &OE

SGSTIUTGST Total
Amount __ Tax Amount

9% ﬁ,w?.ﬁ___q}@s_a'
4,187.29  8,374.58

for Spectrum Concrete Pvt Ltd

Bank Name - AXIS BANK
Alc No. :
— Branch & IFS Code:
\We declare that this invoice shows the i
: actual price of .
described and that all particulars are true and?:.orrecl a) \¥
WY
L] Ay R

SUBJI JURISDICTION
Tris is T rue CopYy nerated invoice

Aut €d Signatory



Kunal
Placed Image


TAX INVOICE

242

(ORIGINAL FOR RECIPIENT)

/8

. p8219e6d615d40c972209118f52e983df2ccd1f0c3abad-

" 056ce299bfobc6bd01
. 472414882401037
. 29-Apr-24

N

”

pck M-
Ack pate

gpectrum Concrete Pvt Ltd

Khasra No- 16, Village Nangli Sakrawati,
Najafgarh New Delhi- 110043
GSTIN/UIN: 07AAICS6319K1ZZ

State Name : Delhi, Code : 07

E-Mail :_spectr_umu_:onc_rete@_gmai!,_cgm__

‘Consignee (Ship to)
'SPECTRUM CONSTRU CTION CO.

" Invoice No.
24-25/N-204
Delivery Note
24-25/N-204

 Reference No. & Date.
|

‘Buyer's Order No.

“Dispatch Doc No.

e-Invoice

N

b : ¥ d "-:
ESR O,

29-Apr-24

"Dated

"Other References

' Dated

Delivery Note Date

DR

‘Mode/Terms of Payment

BASEMENT, E-182,, /S, KALKAJI,
|NEW DELHI 110019
'GSTIN/UIN . 07ABIPS8196C1Z8 I __ |29-Apr24
State Name : Delhi, Code : 07 Dispatched through Destination
Buyer Bil0) - — —™__ ' BUNGALOW ROAD
SPECTRUM CONSTRUCTION CO. Bl f Lading/ R-RR No, | Motor Venie® 1o
_3ASEMENT, E-182,, LIS, KALKAJL, — | HR-63D-6104
NEW DELHI 110019 'Terms of Delivery
'GSTIN/UIN . 07ABIPS8196C1Z8 |
' State Name . Delhi, Code : 07 ,
|
! e
_______________—-—'—______-——-—— ! =
Sl Description of Goods “HSN/SAC | Quantity | Rate | Pef Amotnt
|N0_ e Eeemen - o ! o e :_
", | READY MIX CONCRETE 38245010 '9.00 CBM 5,169.49 | CEM 46,525.41
|| M-25 GRADE ||
|
| 4,187.29
ST y
| . |
| {
I |
|
i !
|
|
' s —— Tolal| “9" 0 CBM - £54,899.99
eSS —_— - E &0.E
IAn-.'éu-'n'z Chargeable (in words) N i —
i i T d Eight Hundred Ninety Nine and Ninety Nine paise nly o _
INR Fifty Four Thousan e e T caST SGSTIUTGST Total
Value | Rate | ~Amount __ Rate AL".E;__:;“_z g_._T ?5815‘%%”?;
— 4552541 9 4,187.29 9% _ 4.187.29 2.2
4652541, 9% 4.187.29 4.187.29  8.374.58

| Tax Amount (in words) : INR Eigh

Declaration
We declare that this Invoice s

t Thousand Three Hundred

| hows the actual prit
described and that all particulars are true and co
m

~ Total: .46,525.41

Seventy Four
Company's Bank D
Bank Name
Afc No.
Branch

etails
. AXIS BANK

& IFS Code;

¢ _ B o
LH! JURISDICTION

s
1 True Copy - Generated Invoice

and Fifty Eight paise Only

for Spectrum Concrete Pvt Ltd

Al

ignatory

1


Kunal
Placed Image


e
Ve
es

TAX INVOICE

. c444a841cad088573439b901 b1881e30acabdd7fde115-

AN " 3474c4181625050a970
No. : 172414882402407
Ack Date - 29-Apr-24

spectrum Concrete Pvt Ltd
Khasra No- 16, Village Nangli Sakrawati,
Najafgarh New Delhi- 110043
GSTIN/UIN: 07AAICS6319K1ZZ
State Name : Delhi, Code : 07
| E-Mail : spectrur_nconcrete@gmail.com
Consignee (Ship to) o
' SPECTRUM CONSTRUCTION CO.
| BASEMENT, E-182,, L/S, KALKAJI,
| NEW DELHI 110019 -
GSTIN/UIN . 07ABIPS8196C1Z8
State Name
Buyer (Billto)
SPECTRUM CONSTRUCTION CO.
JASEMENT, E-182,, L/S, KALKAJI,

“TNEW DELHI 110019
07ABIPS8196C128

~ : Delhi, Code:07

*—\

e-Invoice

(ORIGINAL FOR RECIPIENT)

" Invoice No.
| 24-25/N-205 29-Apr-24
'Delivery Note 'Mode/Terms of Payment
|24-25IN-205
'Reference No. & Date.  Other References

Buyers Order No. ‘Dated |
|

| Delivery Note Date
|29-Apr-24
" Destination
' BUNGALOW ROAD
~Motor Vehicle No-.

|HR-6IE-BTS1

| Dispatch Doc No. )

Dispatched through o
W
| Bill of Lading/LR-RR No.

"Terms of Delivery

' GSTIN/UIN ;
| State Name . Delhi, Code : 07
i _'—'________._-—-——'_'_'—_—__-—_.___._//r’/—_.__._.__ P
Sl N Description of Goods HSN/SAC | Quantity Rate per | Amount
No., R R (- | —=f-
| . i | 5,169.49|CBM 31,016.94
1 READY MiIX CONCRET! 38245010 |6.00 CBM | _ |
M-25 GRADE - | .
CGST | 2,791.52
SGST 2,791.52
| ! |
|
| |
| l |
| | | |
’ | |
|
| |
_ e | L S SE 4
T Total | 6.00 CBM 7 36,599.98
Amount Chargeable (in words) ) B E &0E
/INR Thirty Six Thousand Five Hundred Ninety Nine and Ninety Eight paise Only _
) o ST “Taxable | CGST SGST/UTGST Total
= e Value | Rate | Amount _ Rale ‘Amount _ Tax Amount
- - - — 3701694 9% _ 2791.52 9% 279152  5.583.04
016.94 T 2,791.52 279152  5583.04

“Tax Amount (in words) : INR Five Thousand Five Hundred Ei

| Declaration
We declare that this involce shows the actual price ¢ . 4

W

'. described and that all particulars are true and corret_ (',
' T

suB, '
True Co

This s & uunlpun!’-:‘:_re

Total:  31,016.94 2

ghty Three and Four paise Only
Company's Bank Details

Bank Name : AXIS BANK
Alc No

Branch & IFS Code:_ e
for Spectrum Concrete Pvt Ltd

Au ignatory

| JURISDICTION

nerated Invoice


Kunal
Placed Image


.

- BASEMENT, E-182,, L/S, KALKAJI,

TAX INVOICE (ORIGINAL FOR RECIPIENT) e-Invoice

80

IRN 6999ad94ca4481d477d3aa?2094554032¢998bﬁeaa1f61-
88a94f20fb702e2228

Ack No © 172414599484958

Ack Date - 14-Mar-24

Spectrum Concrete Pvt Ltd Invoice No.

Khasra No- 16, Village Nangli Sakrawati, 23-24/N-2506 14-Mar-24

Najafgarh New Delhi- 110043 Delivery Note ‘Mode/Terms of Payment
GSTIN/UIN: 07AAICS6319K1ZZ 23-24/N-2506

State Name : Delhi, Code : 07 . Reference No. & Date Other References
E-Mail : spectrumconcrete@gmail.com _ _

Consignee (Ship to) 'Buyer's Order No. Dated
SPECTRUM CONSTRUCTION CO. |
BASEMENT, E-182,, L/S, KALKAJI, e e T b
NEW DELHI 110019 | Dispatch Doc No. Delivery Note Date
GSTIN/UIN : 07ABIPS8196C1Z8 . e {14-Mar-24
State Name : Delhi, Code : 07 Dispatched through Destination
Buyer (Bill to) S = T M. - |BUNGALOW ROAD
SPECTRUM CONSTRUCTION CO. [ Bill of Lading/LR-RR No. ' Motor Vehicle No.

i ~|HR 63 D 6104

Terms of Delivery

NEW DELHI 110019
GSTIN/UIN : 07ABIPS8196C128
State Name  : Delhi, Code : 07 : F . g,bb
SH1F Flro € D
] Description of Goods HSN/SAC | Quantity | Rate peri Amount
No. | R |
1 READY MIX CONCRETE 138245010 '9.00 CBM|  5.254.24| CBM 47,288.16
M-25 GRADE } ! '
CGST| ' ! 4,255.93
SGST| | | 4,255.93
II | |
| | | ]
|' I
| |
| I
. | !
| |
. |
e S ] Total | /9.00 CBM' - ¥55,800.02
B E &OE

Amount Chargeable (in words) )
INR Fifty Five Thousand Eight Hundred and Two paise Only
’ ° Taxable CGST ~ SGST/JTGST Total
Value | Rate | Amount ' Rate _ Amount " Ta:_:éAsn;?ugé
- B 1 255.93 9% 4,255.9 211.86
2720805 9% 4 425693 851186

- Total:  47,288.16 4,255.93

Tax Amount (in words) : INR Eight Thousand Five Hundred Eleven and Eighty Six paise Only
Company's Bank Details

Bank Name . AXIS BANK

Alc No. :

Branch & IFS Code:
Declaration for Spectrum Concrete Pvt Ltd
We declare that this invoice shows the actual pr o o ds F
described and that all particulars are true and o AW

Y uthorised Signatory
= A dd m
1 \ JELHI JURISDICTION

True Cﬂl_“r iter Generated Invoice

o


Kunal
Placed Image


TAX INVOICE

81

IRN

GSTIN/UIN: 07AAICS6319K1Z2Z
State Name : Delhi, Code : 07
E-Mail : spectrumconcrete@gmail.com o

'Consignee (Ship to)

SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, L/S, KALKAJI,

7b7806297e2dbbd65b9d93a71d48885071c7ccdcc65d-

e-lnvoice

(ORIGINAL FOR RECIPIENT)

b2c11c0ba2399308aa77
Ack No. : 172414599598914
Ack Date : 14-Mar-24
Spectrum Concrete Pvt Ltd Invoice No.
,Khasra No- 16, Village Nangli Sakrawati, _23-24/N-2507 ~14-Mar-24
Najafgarh New Delhi- 110043 Delivery Note Mode/Terms of Payment
23-24/N-2507

|Reference No. & Date. _ Other References

Buyer's Order No. Dated

Dispatch Doc No. 'Delivery Note Date

NEW DELHI 110019

GSTIN/UIN - 07ABIPS8196C1Z8 . . 14-Mar-24

State Name . Delhi, Code : 07 Dispatched through Destination

Buyer (Bill to) T T T.M. | BUNGALOW ROAD
Bill of Lading/LR-RR No. ' Motor Venhicle No.

SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, L/S, KALKAJI,

NEW DELHI 110019
GSTIN/UIN : 07ABIPS8196C1Z8

|HR 63 E 2038

Terms of Delivery

State Name : Delhi, Code : 07
] Description of Goods HSN/SAC | Quantity =~ Rate  per  Amount
No. | e - | - f [
1 READY MIX CONCRETE 138245010 '9.00 CBM | 5.254.24 CBM 47,288.16
M-25 GRADE [
CGST | 4,255.93
SGST 4,255.93
|
|
|
|
o Total| ~  9.00 CBM| £ 55,800.02
Amount Chargeable (in words) ) E.&OE
INR Fifty Five Thousand Eight Hundred and Two paise Only -
"~ Taxable @ CGST ' SGSTMUTGST Total
Value | Rate  Amount _ Rate | Amount Tax Amount
4728816 9% _ 4,25503 9% 425593 851186
— "" Total:  47,288.16 4,255.93 4,255.93  8,511.86
Tax Amount (in words) : INR Eight Thousand Five Hundred Eleven and Eighty Six paise Only
Company's Bank Details
Bank Name : AXIS BANK
Ale No. :

Branch & IFS Code :

Declaration
We declare that this invoice shows the actual price W
described and that all particulars are true and corre . :}’
[} | “‘-.b df
SUE . 1l JURISDICTION

This True Copy senerated invoice

for Spectrum Concrete Pvt Ltd

An‘lhonsed Signatory


Kunal
Placed Image


246 -

TAX INVOICE

4

IRN 4

cbb0b79a167d4b085
Ack No. 172414599603173
Ack Date - 14-Mar-24

Spectrum Concrete Pvt Ltd

Khasra No- 16, Village Nangli Sakrawati,
Najafgarh New Delhi- 110043
GSTIN/UIN: 07AAICS6319K1ZZ

State Name : Delhi, Code : 07

(ORIGINAL FOR RECIPIENT)

82

. fc9619a4938afcf1ab086f0ebdfb96056616574f0037b08-

Invoice No.
23-24/N-2508
Delivery Note
23-24/IN-2508
Reference No. & Date.

E-Mail : spectrumconcrete@gmail.com o

Consignee (Ship to)
SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, L/S, KALKAJI,

'Buyer's Order No.
|

'Dispatch Doc No.

e-Invoice

14-Mar-24
‘Mode/Terms of Payment

Other References
Dated

'Delivery Note Date

1True Copy ier Generated Invoice

NEW DELHI 110019
GSTIN/UIN : 07ABIPS8196C128 _ i _ 14-Mar-24
State Name : Delhi, Code : 07 Dispatched through Destination
Buyer (Bill to) - = = T.M. - | BUNGALOW ROAD
SPECTRUM CONSTRUCTION CO. | Bill of Lading/LR-RR No. Motor Vehicle No.
BASEMENT, E-182,, L/S, KALKAJI, . - 'HR 63 D 5704
NEW DELHI 110019 Terms of Delivery
GSTIN/UIN : 07ABIPS8196C1Z8 |
'State Name : Delhi, Code : 07
SI Description of Goods HSN/SAC | Quantity Rate | per Amount
No. - il S | g ___| .._i_ I
L T T |
1 READY MIX CONCRETE !38245010 |7.50 CBM| 5.254.24|CBM| 39,406.80
M-25 GRADE . '
i |
CGST| | ; 3,546.61
SGST| | 3 3,546.61
| |
| ‘ ,
. ‘
5 |
|
== Total |7.50 CBM| Z 46,500.02
Amount Chargeable (in words) o E 80E
INR Forty Six Thousand Five Hundred and Two paise Only _
- Taxable  CGST SGST/UTGST Total
Value | Rate . Amount _ Rate Amount  Tax Amount
39,406.80 9% 3,546.61 9% 3,546.61 7.093.22
¢ n mm Total:  39,406.80 3,546.61 3,546.61  7,093.22
Tax Amount (in words) : INR Seven Thousand Ninety Three and Twenty Two paise Only
Company's Bank Details
Bank Name . AXIS BANK
Alc No. 3
Branch & IFS Code: o )
Declaration o for Spectrum Concrete Pvt Ltd
We declare that this invoice shows the actual pri o s i
described and that all particulars are true and co ' ¥ u{}éf/’j
= - AufFornised Signatory
s " IELHI JURISDICTION



Kunal
Placed Image


(

IRN

Ack No.
Ack Date

TAX INVOICE

b4a5cce08dag08337e

1 172414599608691

14-Mar-24

Spectrum Concrete Pvt Ltd

Khasra No- 16, Village Nangli Sakrawati,
Najafgarh New Delhi- 110043
GSTIN/UIN: 07AAICS6319K1ZZ

State Name : Delhi, Code : 07

E-Mail : spectrumconcrete@gmail.com
Consignee (Ship to) )
SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, L/S, KALKAJI,

INEW DELHI 110019

GSTIN/UIN
State Name
Buyer (Bill to)

: 07ABIPS8196C1Z8
: Delhi, Code : 07

(ORIGINAL FOR RECIPIENT)

83

: 46686cc04c11fca57816006c301514a30815775973e156-

Invoice No.
23-24/N-2509
Delivery Note
|23-24/N-2509
Reference No. & Date.
"Buyer's Order No.
"Dispatched through

- T.M.
| Bill of Lading/LR-RR No.

e-Invoice

14-Mar-24
Mode/Terms of Payment

' Other References

'Dated

" Delivery Note Date

14-Mar-24
Destination
BUNGALOW ROAD

"Motor Vehicle No.

SPECTRUM CONSTRUCTION CO.
— BASEMENT, E-182,, /S, KALKAJI, . o 'HR 63 E 8751
NEW DELHI 110019 Terms of Delivery
GSTIN/UIN . 07ABIPS8196C1Z8
| State Name : Delhi, Code : 07
SI Description of Goods HSN/SAC ~ Quantity " Rate per Amount
NO + — S S — A — —4 ' + 4 — -~ &
1 READY MIX CONCRETE (38245010 7.50 CBM, 5.254.24|CBM| 39,406.80
M-25 GRADE
CGST| 3,546.61
SGST . 3,546.61
[
|
|
|
|
!
. S A 2 HEN
- Total 7.50 CBM| _' Z 46,500.02
Amount Chargeable (in words) E.&OE
INR Forty Six Thousand Five Hundred and Two paise Only -
' " Taxable |  CGST_ | SGSTNTGST Total
Value | Rate = Amount  Rate = Amount  Tax Amount
— 39,406.80 9% __ 3,546.61 9%  3,54661  7,093.22
- 39,406.80  3,546.61 T 3,54661  7,093.22
Tax Amount (in words) : INR Seven Thousand Ninety Three and Twenty Two paise Only
Company's Bank Details
Bank Name . AXIS BANK
AJc No. :

Declaration

We declare that this invoice shows the actual price
described and that all particulars are true and corr

Branch & IFS Code

- -
LHI JURISDICTION

Thi True C'ﬂ'p}'r Generated Invoice

for Spectrum Concrete Pvt Ltd

Auth«\ﬁﬂ%ator}f



Kunal
Placed Image


248/

- 2696a670b41 20c4f34563f9c8d821cd94b6cc534298041-

TAX INVOICE

e-invoice

(ORIGINAL FOR RECIPIENT)

IRN " 0e6107d744839be98a
Ack No. - 472414599613198
Ack Date 14-Mar-24
Spectrum Concrete pvt Ltd Invoice No.
Khasra No- 16, Village Nangli Sakrawati, 2_;-34!N;2510 B 14-Mar-24
New Delhi- 110043 Delivery Note Mode/Terms of Payment
| 23-24/N-2510

ajafgarh
e N:O'/AAICSSS19K1ZZ

GSTIN/UI
State Name : Delhi, Code : 07
E-Mail : speclrumconcre!e_@gm

Consignee (Ship to)

ail.com

"Reference No. & Date. “Other References

'Buyer's Order No. “Dated

SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, L/S, KALKAJI, ' Dispatch Doc No. 'Delivery Note Date
NEW DELHI 110019 |14-Mar-24
GSTIN/UIN : 07ABIESB1QBC1ZB | Dispatched through " Destination
State Name : Delhi, Code : 07 BUNGALOW ROAD
o e |g'i.lll\%f Lading/LR-RR No. "Motor Vehicle No.
SPECTRUM CONSTRUCTION CO. HR 63 D 1170
— BASEMENT, E-182,, L/S, KALKAJI, R -
NEW DELHI 110019 | Terms of Delivery
GSTIN/UIN . 07ABIPS8196C1Z8
State Name : Delhi, Code : 07
Sl Description of Goods T THSN/SAC | Quantity Rate per Amount
No. I e - B | ) | Bl . . _
1 READY MIX CONCRETE 38245010 '9.00 CBM  5.254.24 .I CBM 47,288.16
M-25 GRADE ;
|
CGST| 4,255.93
SGST ' | 4,255.93
| |
II |
| L
|
|
|
| !
i |
| T Total| '9.00 CBM % 55,800.02
Amount Chargeable (in words) ) i - E &OE
'INR Fifty Five Thousand Eight Hundred and Two paise Only
S ~~ " Taxable | CGST | SGST/UTGST Total
Value Rate Amount Rate Amount _ Tax Amount
. - 47,208.16] 9% 425503 9%  4.255.93 8,511.86
Total: 47,288.16 4,255.93 4,255.93 8,511.86

Tax Amount {in words) : INR Eight Thousand Five Hundred

Eleven and Eighty Six paise Only
Company's Bank Details

Bank Name © AXIS BANK

Afc No. 3
Declaralion Branch & IFS Code: )
We decare that this invoice shows the actual price of o for Spectrum Concrete Pvt Ltd

escribed and that all particulars are true and correct. i A\
T '
Aufiorised Signato
SUBJE URISDICTION anelony

Thisis i'True Copy erated Invoice



Kunal
Placed Image


TAX INVOICE 8 5(ORJGWAL FOR RECIPIENT)

. 5513421c02793ee6dbe67e586 7c7dbe2a643d797debe2-

N " p2d3b3b384419e45d10 T
- 172414599616663 {03
pok No g 3 b
3 -'é '3:‘;'!&!:.‘44«‘« c\
ectrum Concrete Pvt Ltd Invoice No.
5PeC T No- 16, Village Nangli Sakrawati, 23-24N-2511  14-Mar-24
:jgjafgarh New Delhi- 110043 Delivery Note Mode/Terms of Payment
state Name : Delhi, Code : 07 Reference No. & Date. Other References
E-Mail : spe_clrumco_nc_rele@g mail.com ] 1
Consignee (Ship 10) Buyer's Order No. "Dated
SPECTRUM CONSTRUCTION CO.
BASEMENT, E-1 82, LIS, KALKAJI, "Dispatch Doc No. I Delivery Note Date
HEWDELY 11001% ABIPS8196C1Z8 14-Mar-24
ggg'ﬁgﬁe : DT;Ihi Code : 07 Dispatched through: 'Destination
yer @i TmM o !prggL;::wNROAD
SPECTRUM CONSTRUCTION CO [ Bill of Lading/LR-RR No. Motor Vehicle No.
BASEMENT, E-182,, /S, KALKAJI, o 'HR 63 D 6558
NEW DELHI 110019  Terms of Delivery
GSTIN/UIN . 07ABIPS8196C1Z8 '
State Name . Delhi, Code : 07
—— HSNISAC mi@__m__'ié?_ ~Amount

e
Sl Description of Goods
|

No, [ — e s : 3 t
e - . .24 CBM | 47,288.16
1 READY MIX CONCRETE 38245010 9.00 CBM 52542
M-25 GRADE |
cGST| - 4,255.93
SGST| - 4,255.93
I
_ I
|
i |
| !
s ! I ———— I
Total 19.00 CBM | ¥ 55,800.02
Amount Chargeable (in words) . - R ) E &0E
INR Fifty Five Thousand Eight Hundred and Two paise Only
Taxable =~ CGST ~ SGST/UTGST Total
S Value Rate Amount _ Rate Amount  Tax Amount
e — - 4728816 9% 425593 9% 425593 851186
Total:  47,288.16, ~ 4,255.93 '4,255.93  8,511.86

Tax Amount (inwords) - INR Eight Thousand Five Hundred Eleven and Eighty Six paise Only
Company’'s Bank Details
Bank Name . AXIS BANK

Afc No.

Branch & IFS Code;

Declaration
for Spectrum Concrete Pvt Ltd

We declare thal this invoice i
shows the actual price of the Y
described and that all particulars are true and correct. " ) :} M.
m O onised Signato
SUBJECT Tt . NCTION . >

This is a Con TTUE C(}p}' Inwiics


Kunal
Placed Image


v TAX (o]
INVOICE (ORIGINAL FOR RECIPIENT) e-Invoi
= ice

250 86

74675d02e56fa f8f28152a6969d412b7caf77cc9672d174-

o : = “Total. 39,406.80 _ 3,546.61

INR Seven Thousand Ninety Three and Twenty Two paise Only

Tax Amount (in words) -
Company’s Bank Details
Bank Name : AXIS BA
AJc No. 4

Branch & IFS Code;—

Declaration
We declare that this invoice shows the actual price of t| " -}}-‘

described and that all particulars are true and correct.
23] ."-. .

SUBJEC IRISDICTION
This is a True Cﬂ'p}' rated Invoice

'__' ) —— 3540680 9%  3.546.61

a " 4aaba7e5f517553db
; 172414599620967
¢k NO-
ack pate 14-Mar-24
Concrete Pvt Ltd Invoice No.
zﬁ::rt;-up%- 16, Viilage Nangli Sakrawati, E‘;ﬂ"‘;@_"}_m 14-Mar-24
Najafgarh New Delhi- 110043 Delivery Note e = N
GSTIN/UIN: 07AAICS6319K1ZZ 23-24/N-2512 o
State Name . Delhi, Code : 07 Reference No. & Date. Other References
E-Mail spectru_mgonc_re_te_@g_ma_ﬂ:gom_ e
Consignee (Ship to) Buyer's Order N T
SPECTRUM CONSTRUCTION CO.
BASEMENT, E-182,, /S, KALKAJL 'Dispatch Doc No. Delivery Note Date
NEW DELHI 110019 e
GSTIN/UIN - 07ABIPS8196C1Z8 Siscaiched Traugh . N fibation
State Name : Delhi, Code : 07 B R s  UNGALOW ROAD
Ber 02 Bill of Lading/LR-RR No. "Motor Vehicle No.
SPECTRUM CONSTE%CELC:_I::JCI}, | m————"!
_ BASEMENT, E-182,, S ; - AR bJ
' NEW DELHI 110019 Terms of Delivery
'GSTIN/UIN - 07ABIPS8196C1Z8
State Name - Delhi, Code : 07
D escription of Goo: = “___—_—___-_*"_‘__f_;\_nﬁim__
S Description of Goods | HSN/SAC  Quantity | Rate | per |
'No I e e ! i
T 525424/CBM  39,406.80
1 READY MIX CONCRETE 138245010 7.50 CBM |
M-25 GRADE
' 3,546.61
Sast pryd
|
|
|
|
' |
|
I .
- Total| '7.50 CBM # 46,500.02
Amount Chargeable (in words) N L ke : E &OE
INR Forty Six Thousand Five Hundred and Two paise Only
~ Taxable CGST SGST/UTGST Total
Value Rate  Amount Rate _ Amount _ Tax Amount
' 51 9% 354661  7.093.22
— 3,546 7,093.22

3,546.61

NK

for Spectrum Concrete Pvt Ltd

%ﬁnamry


Kunal
Placed Image


TAX INVOICE (ORIGINAL FOR RECIPIENT) e-Invoi
- ice

87

. ¢56dc0d4749c243351d835af8856649a80506815ab42af-

AN " 5d0fa8ae43d3e23e00
kNo  172414599625351
Ack Date 14-Mar-24
spectrum Concrete Pvt Ltd _ ~ Invoice No.
Khasra No- 16, Village Nangli Sakrawati 23-24/N-2513
. : ' | & L 14-Mar-24
Najafgarh New Delhi- 110043 Delivery Note | Mode/Terms of Payment
GSTIN/UIN: 07AAICSE6319K1ZZ 23-24/N-2513
Reference No. & Date. | Other References

State Name : Delhi, Code : 07

E-Mail : spectrumconcrete@gmail.com

Consignee (Ship to) )

SPECTRUM CONSTRUCTION CO.

BASEMENT, E-182,, L/S, KALKAJI, Dispaich DoE NG, "Delivery Note Date
14-Mar-24

NEW DELHI 110019
- 07ABIPS8196C1Z8 "Destination
BUNGALOW ROAD

Buyer's Order No. | Dated

Dispatched through

GSTIN/UIN
'State Name : Delhi, Code : 07 ]
il 'T'.M. ding/LR-RR N "Motor Vehicle No.
SPECTRUM CONSTRUCTION CO. Bill of Lading/LR-R~ NO- D 6104
— | BASEMENT, E-182,, L/S, KALKAJI, L 'HR 63 D 61C
| NEW DELHI 110019 Terms of Delivery
| GSTIN/UIN . 07ABIPS8196C1Z8
|State Name . Delhi, Code : 07 |
|
R R e
___——— Descripionof Goods HSN/SAC ~ Quantity Rate | per Amount
sl |
;ND‘. AD‘[( N;Ix CO-I;I-C_F-lE-TiE N o N 38245010 ' 9.00 CBM' 5,254.24 CBM 47,288.16
1 RE
. M-25 GRADE
i CGST ! - 4,255.93
SGST ! 4,255.93
|
| | |
d | | |
|
Tota  9.00CBM % 55,800.02
E &OE

Amount Chargeable (in words)
INR Fifty Five Thousand Eight Hundred and Two paise Only
Taxable CGST ~ SGSTUTGST Total
- - Value Rate Amount Rate Amount _ Tax Amount
- 4728816 9% _ 425593 9% 425593 8,511 86
Total:  47,288.16 4,255.93 4,25593  8,511.86

Tax Amount (inwords) : INR Eight Thousand Five Hundred Eleven and Eighty Six paise Only
Company's Bank Details

Bank Name . AXIS BANK

Alc No. :
Dedlaration Branch & IFS Code:
We declare that this invoice shows the actual price of the ~~~~~ for Spectrum Concrete Pvt Ltd
described and that all particulars are true and correct. \ "}}" M

‘AN i
a W/ = Autttorised Signatory
SUBJECT v " “spicTioN

Thisis aCTpye Cﬂpv ed Invoice



Kunal
Placed Image


-

.

' —
( 252 88

TAX INVOICE (ORIGINAL FOR RECIPIENT) e-Invoice

IRN 7f3Be9cf2f1cfd05fd0cdcBdfIb600264f2998924e516415- } sy
94B831e6b7cdB427 TAp it
Ack No © 172414412336112 g% ﬁ%‘ DLAT TR
Ack Date  15-Feb-24 S ,-4'
“’!!H § AL WD
Bl--f (30 »\:‘.\g?l r%; ES‘GY\
Spectrum Concrete Pvt Ltd Invoice No. Dated
Khasra No- 16, Village Nangli Sakrawati, 23-24/N-2297 15-Feb-24
Najafgarh New Delhi- 110043 Delivery Note Mode/Terms of Payment
GSTIN/UIN: 07AAICS6319K1ZZ !
: : 23-24/N-2297
Staie Name = Delhi, Code : 07 Reference No. & Date o
E-Mail . spectrumconcrete@gmail.com ) e RElerences
Consignee (Ship to) B
SPECTRUM CONSTRUCTION CO. HacenearHo, Dated
BASEMENT, E-182,, L/S, KALKAJI, = — -
NEW DELHI 110019 Dispatch Doc No. Delivery Note Date
GSTIN/UIN : 07ABIPS8196C12Z8 - ~ _15-Feb-24
State Name : Delhi, Code : 07 Dispatched through Destination
Buyer (Bill to) ' ' ' COTM. - ' BUNGALOW ROAD
SPECTRUM CONSTRUCTION CO. | Bill of Lading/LR-RR No. Molor Vehicle No.
BASEMENT, E-182,, L/S, KALKAJI, HR 63 D 6104
NEW DELHI 1 10019 Terms of Delivery
GSTINUIN  : 07ABIPS8196C128 ‘ : 5
State Name . Delhi, Code : 07 (ﬂ\i P f}r CQD WW} b\pf‘
s Description of Goods T HSN/SAC  Quantity Rate  per  Amount
No
1 READY MIX CONCRETE 38245010 7.00 CBM  5.254.24 CBM 36,779.68
M-25 GRADE
CGST 3,310.17
SGST : ' 3,310.17
Ufm 6“5
Total 7.00 CBM Z 43,400.02
Amount Chargeable {in words) E&0E
INR Forty Three Thousand Four Hundred and Two paise Only
Taxable CGST SGST/UTGST Total
Value Rate  Amount Rate Amount  Tax Amount
s 3677968 9% 331017 _ 9% _ 331017 _ 662034
e e e T Total: 35 779.68 3,310.17 3,310.17 6 620.34

Tax Amount (in words) © INR Six Thousand Six Hundred Twenty and Thirty Four paise Only
Company's Bank Details
Bank Name AXIS BANK

Alc No.

Branch & IFS Code
for Spectrum Concrete Pvt Ltd

Declaration
We declare thal this invoice shows the actual price of the goods ]
described and that all particulars are true and corr~— ‘mw
.}_\r Awutfionsed Signatory
‘AN
SU- \ .“_: r/ -HI JURISDICTION
Thi i Generated Invoice
True Copy



Kunal
Placed Image


TAX INVOICE

IRN
daf5c1feb56a67ef37e

Ack No 0 172414412356611
Ack Date ' 15-Feb-24

Spectrum Concrete Pvt Ltd
Khasra No- 16, Village Nangli Sakrawati,
Najafgarh New Delhi- 110043
GSTIN/UIN: 07AAICS6319K1Z2Z

State Name : Delhi, Code : 07

E-Mail : spectrumconcrete@gmail.com
Consignee (Ship to)

SPECTRUM CONSTRUCTION CO.

' 5ab88aB83b3998bda331b2c747a545c97e7eb3c9cda90b6-

e-Invoice

(ORIGINAL FOR RECIPIENT)

Invoice No.
23-24/N-2298 15-Feb-24
Delivery Note Mode/Terms of Payment

23-24/N-2298

Reference No. & Date. Other References

‘Buyer's Order No. Dated

Dispatch Doc No. Delivery Note Date

BASEMENT, E-182,, /S, KALKAJI,
NEW DELHI 110019
GSTIN/UIN : 07ABIPS8196C128 L o ' 15-Feb-24
State Name : Delhi, Code : 07 Dispatched through Destination
Buyer (Bill to) T.M. - |BUNGALOW ROAD
SPECTRUM CONSTRUCTION CO. [ Bill of Lading/LR-RR No. Motor Vehicle No
BASEMENT, E-182,, L/S, KALKAJI, - 'HR 63 E 2038
NEW DELHI 110019 Terms of Delivery
GSTIN/UIN . 07ABIPS8196C1Z8
State Name . Delhi, Code : 07
Sl Description of Goods HSN/SAC | Quantity Rate | per Amount
No. - L )
1 READY MIX CONCRETE 38245010 '7.00 CBM| 5.254.24 CBM 36,779.68
M-25 GRADE
CGST 3,310.17
SGST | 3,310.17
- ~ Totall  7.00CBM : ¥ 43,400.02
Amount Chargeable (in words) ' E &0Q.E
INR Forty Three Thousand Four Hundred and Two paise Only
Taxable CGST SGST/UTGST Total
Value  Rate  Amount Rate  Amount  Tax Amount
- - 36,779.68 9% 3.310.17 9% _ 331017 _ 6,620.34
Total:  36,779.68 3,310.17 3,310.17 6,620.34

Tax Amount (in words) : INR Six Thousand Six Hundred Twenty and Thirty Four paise Only

Declaration

Company's Bank Details
Bank Name : AXIS BANK

Alc No.

Branch & IFS Code:
for Spectrum Concrete Pvt Ltd

We declare that this invoice shows the actual price ~f tha nande

described and that all particulars are true and corr y Amn/)c’;g
\ ¥ orised Signatory

M
syum A L, URISDICTION
‘Generaled Invoice

Th"True Copy



Kunal
Placed Image


TAX INVOICE

90

: 14b2b3510b2fGa50643f350fb092770aeedee47bbd59db-

' 308e6bf1e7aasf1219
: 172414412358345
15-Feb-24
Invoice No
ctrum Concrete Pvt Ltd . 23.24/N-2299
:E:SFB No- 16, Village Nangg Sakrawati, = ivery Nofe
. - 11004
Naigah New DR s 19K12Z 23-24/N-2299
"Reference No. & Date.

9
JUIN: O
GSTIN Dethi. Code : 07

te Name : _
Efinail _ speclrumconcrete@gmall,com o

Consignee (Ship to)
; ECTRUM CONSTRUCTION CcO.

Buyer's Order No.

"Dispatch Doc No.

(ORIGINAL FOR RECIPIENT)

e-lnvoice

;;;{ ¢
e

Dated

15-Feb-24
Mode/Terms of Payment

Other References

Dated

Delivery Note Date

i KALKAJI
ASEMENT, E-182,, LIS, .
I?JEW DELHI 110019 _ 15-Feb-24
GSTIN/UIN - 07ABIPS8196C1Z8 Dispatched through ' Destination
State Name  : Delhi, Code :07. —lTm BUNGALOW ROAD
Buyer (Bill o) (Bill of Lading/LR-RR No. | Motor Vehicte No.
SPECTRUM CONSTRUCTION CO. | HR 63 D 1170
BASEMENT, E-182,, L/S, KALKAJI, b — .
NEW DELHI 110019 Terms of Delivery
GSTIN/UIN ; 07ABIPSB19601ZB
State Name . Delhi, Code : 07
- [HSNISAC : —Dper __ Amount
Sl o Description of Goods HSN/SAC  Quantity Rate  per
Mo, ) ! A g : |
~RETE ! 5,254.24 CBM 36,779.68
1 READY MIX CONCRETE 38245010 17.00 CBM
M-25 GRADE
CGST 3,310.17
SGST ! 3,310.17
|
|
|
| |'
Tolal 7.00 CBM' % 43,400.02
Amount Chargeable (in words) E &OF
INR Forty Three Thousand Four Hundred and Two paise Only
~ Taxable |  CGST SGST/UTGST Total
— Value Rate ' Amount Rate Amount  Tax Amount
s . 36,779.68 9%  3,310.17 9% 3,310.17  6,620.34
Total:  36,779.68 3,310.17 3,310.17  6,620.34

Tax Amount (in words) : INR Six Thousand Six Hundred Twenty and Thirty Four paise Only

Company's Bank Details
Bank Name
Alc No. 3
Branch & IFS Code :

Declaration
We declare that this invoice shows the actual pri
; : price of the gor r
described and that all particulars are true and correct. " B}}
Y
=i} AT
SUBJECT TO 1 sTION

This is a Comp True Copy woice

. AXIS BANK

for Spectrum Concrete Pvt Ltd

o :.

Autheﬂﬁfgg_n'amry [
F
"


Kunal
Placed Image


e

TAX INVOICE (ORIGINAL FOR RECIPIENT)

91

e-invoice

Jbff564944c67fde5816323badf2ccfafb7330f9e64-

- 118
RN 7b84401f193€965
Ko 172414412361297
:E: Date  15-Feb-24
B Invoice No Dated
Concrete Pvt Ltd
spe::;u,::;- 16, Village Nangli Sakrawati, _2§;2_4_"N'2300 15-Feb-24
:Tafgarh New Delhi- 110043 Delivery Note Mode/Terms of Payment
Nof2 NIUIN: 07AAICS6319K12Z 23-24/N-2300
State Name * Delhi, Code : 07 Reference No. & Date. Other References
g-Mail : spectrumconcrete@gmail.com -
Consignee (Ship to) ‘Buyer's Order No. Dated
SpECTRUM CONSTRUCTION CO. | |
BASEMENT, E-182,, LS, KALKAJI, 'Dispatch Doc No. Delivery Note Date
NEW DELHI 1100189 | 15-Feb-24
GSTINUIN : g7?h3'25g196§1 a8 Dispatched through 'Destination
State Name __: Deml, 1,008 = ' BUNGALOW ROAD
Buyer (B ¥l T adinglLRRRNo.  Motor Vehicle No
SPECTRUM CONSTRUCTION CO. 'HR 63 D 9578
BASEMENT, E-182,, L/S, KALKAJIL, _
NEW DELHI 110019 Terms of Delivery
GSTIN/UIN - 07ABIPS8196C1Z8
State Name . Delhi, Code : 07
s Description of Goods ————— "HSN/SAC Quantity  Rate per . “Amount
ho i ! SR ; :
1 READY MIX CONCRETE 38245010 7.00 CBM 5,254.24  CBM 36,779.68
M-25 GRADE :
CGST ' | 3,310.17
SGST 3,310.17
|
_ Totdl 7.00 CBM. % 43,400.02
Amount Chargeable (in words) 'E & 0E
INR Forty Three Thousand Four Hundred and Two paise Only
) Taxabe = CGST  SGSTUTGST Total
= S o Value | Rate ' Amount Rate  Amount  Tax Amount
— . - 3677968 9% _ 3,31017 9% 331017 6.620.34
5 Total:  36,779.68 3,310.17 73,310.17  6,620.34
x Amount (i | i
unt(in words) : INR Six Thousand Six Hundred Twenty and Thirty Four paise Only
Company's Bank Details
Bank Name . AXIS BANK
Alc No. ;
Declaration Branch & IFS Code:
We declare that this i i )
cescnned a0 o o v re s sty T i
W\ 2
sussecrro™ W 7 =y AuthogsedSignatory

Thisisa Cnrnpn'l"r“i. Cﬂp'@' voice
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Placed Image


TAX INVOICE

25 92

{(ORIGINAL FOR RECIPIENT)

: 07417932ea5a6163ee3157d75afc4323f4765bbssssgae-
AN 37975e7b88c6f831b3
« No. 172414412363949
:; pate © 15-Feb24
nvo i
ectru concrete PVt Ltd‘ ‘ Fz::_;:?hl;l_ozsm
Khasra No- 16, Village Nangli Sakrawati, ‘5&-.\}‘3;,,"“;,@-
Najafgarh New Delhi- 110043
State Name . Delhi, Code : 07 Reference No. & Date.
ncrete@gmail.com o
Buyer's Order No.

E-Mail : spectrumco

Consignee (Ship to)
'Dispatch Doc No.

e-invoice
AN L DA
RIS EE[T’E‘

- (AR LA Ty YR

&m‘%é :
Telipiss A w(\xf: gr

Dated

15-Feb-24

Mode/Terms of Payment

Other References

Dated

"Delivery Note Date

SPECTRUM CONSTRUCTION CcO.
BASEMENT. E-182,, L/S, KALKAJI,
NEW DELHI 110019 - 15-Feb-24
GSTIN/UIN . 07ABIPS8196C1Z8 ispatched through Destination
State Nameé : Delhi, Code : 07 M. | BL_I_NGALOW ROAD
Buyer (Bill 10) | Bill of Lading/LR-RR No. Motor Vehicle No
SPECTRUM CONSTRUCTION coO. HR 63 D 6558
BASEN’IENT, E-182,, L/S, KALKAJI, - iive < -
NEW DELHI 110019 Terms of Delivery
GSTiNfUIN . OTABIPSB196CITZB
State Name . Delhi, Code : 07
. i ~— HSN/ _"_'ﬂ_—__'_"_'_—__'_f__.’__ ___Zﬁ_oﬁﬁ( B
s — Description of Goods HSN/SAC  Quantity Rate per
No. B B 5 I |
: 45010 : M 5.254,24 | CBM 36,779.63
1 READY MIX CONCRETE 38245010 17 00 CBM
M-25 GRADE
CGST 3,310.1 7
SGST 3,31 0.17
|
Total '7.00 CBM
Amount Chargeable (in words) ) - - Zz 43,;0;}.(??
INR Forty Three Thousand Four Hundred and Two paise Only ) '
TS;T'L:’;E s _CGiT SGST/UTGST Total
- . - bl mount Rate Amount  Tax Amount
e I .__LG_.T?Q.S_a_ ~9% 331017 9% 331017 ;6,623_311
otal: 36,779.68 3,310.17 - _3'3101-7 - 5.'6_20.34

INR Six Thousand Six Hundred Twenty and Thirty Four paise Only
Company's Bank Details
Bank Name . AXIS BANK
Alc No. y
Branch & IFS Code .

Tax Amount (in words) :

for Spectrum Concrete Pvt Ltd

Declaration
‘;N:-s;e‘;:lare that this invoice shows the actual price of th
ibed and that all particulars are true and correct. y
f ‘1 '..
f=] AR / / =
SUBJECT 1 ISDICTION

This is a CcTrue Copy ted Invoice

e —~~-~

Aulngaeﬂlsrg;;ory
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R~ r A5
y.: a
Rt TAX I%OICE
COONCRETE TRIPLICATE FOR SUPPLIER 257
— N: 4=8031bed1fdsra-sdssmzus|304dou5!7rn338-)|3203uhdm|ac74ecr8d?
(ACC Limited Invoice Scrial No: NS460923UH}0382]

I:1CC Himited RMX-SAHIBABAD Invoice Date: 19.10.2023
GBI Delivery No. & Date: 1211928557 1
I ot ¢ Sale Order No.: 1001491440

| Industrial Area , Sahibabad Ticket No:- 2304605780
| Gaziabad 201010 Whether the tax is avable on reverse charpc basis
Place of Su

| Supplying State: Uttar Pradesh (09) o
: GSTIN : 09AAACTISOTCIZY Phone No: Fax No:
SAP Ref No: NS46/ 12023/ CO/ZN3R/ 1703599927
| SAF Rel 170 = = 1703595757

9.10.2023

No

Iv(Incase of interstate Delhi

|
Order No. : adani
Sold To Party: 9110198744 Mob: 9382729740
D co
SPECTRUM CONSTRUCTION CO SPECTRUM CONSTRUCTION . scrsere il
£-182. BASEMENT, REAR SIDE, KALKAJI NEW DELHI PLOT # 42 A, WESTERN SIDE BUNGALOW ROAD. KAMLA NAGAR NEW DI
| NEW DELHI - 110019 NEW DELHI - 110007
State:Delhi (07) Destination:
GSTIN / UID: 07ABIPS8196CI1Z8 State:Delhi (07)
GSTIN / UID:
I —
e e
== : PR
| Description of Goods HSN Code Rate :;S"it:’"'ﬁs’/ 40,250.00
——
M25 ECOMAXX 38245010 5,750.00
e S——
! . ACC LIMITED
| 95/1-ARBSit>-4, Ind. Area, Sahibab.
i i SRR 1O W _:r ;\k"ﬁ;\“ﬂ_:‘?:ﬁ:{f'{}‘m '__________________________-—— =
| ' q Taxable Value of Suppiy ol Guods _____ig_._:u_U_(L_
| | 19 0CT 2023
I i
QLN : =
[ <l I Co / time O % IGST@ __18.00 % 7.245.00
Vel 8 F—
I ___R_Ligz. Security Siu ?"1' ’Q”;‘(— Invoice Value 47,495.00
| o _ TCS @ 0.000 % 0.00
| Invoice value in words: Forty Seven Thousand Four Hundred Nincty ive Rupees Only| Total Invoice value 47,495.00
|
Mode of Transport: Road LR/RR No.: Eway Bill No:
| Transporter Code: 916005449 LR/RR Date: Eway Bill Date & Time:
' Transporter Name:Y S ENTERPRISES

contac wiih \our s Wash thic alfecad dhin th

!V_l:hich: Reg.No: UP16HT7432

Py Am complaints relag 10 this delivery mccd b be logged within 24 hours al CusIoNICIEare o gracelimited coim. HEALTH AND SAFETY CAUTION Wet concrale can cause serious burus jo vour shin Avosd durect

bomser smmmduatcly i co of comact

L

;fl'cnns & Condition
favour of ACC Lid 1 Payments recerved b

<hauld be made by "A/C Payee only™ - bank drafi/cheque in

W is delivered to yow'your carrier, 2. Paynient
jarat shall have exclusive junsdiction on 3

per annum 4. Goods once sold will not be laken back & Courts ar Ahmedabad, G

Il Chur resy bility ceases the I consig
Il inatiers ansing out of 0

bu:ll:od credit period will attract an terest (@ 24%

fu thus Tax Invowce
1es and weather conditions

5 ACC reserves the nght 1o ¢fTect changes in concrete mix design with or without prior intimation 10 customer dus 10 cizange i ncoming raw matenal propert

b All payments towards supplies are payable at Mumbai
n ; “ .
In order 10 further improve upon our impeccadle Corporate Govemaiice record, ACC Board hus mstiiuted a Froud Risk Management Policy In case you come across any unetlucal behavior of our

1800 209 2008 The information received will be kept sinctly confidential
For ACC Limiled

| Material received in Good Condition & in Quantity

| ;

| NS ™
L 0 Y

| e
| (Recciver's Signature with seal \ /
| ) "\'."' // mmred by) { Authonsed Sizmtory)
| Sales unit ACC Linnted Harayana . RIDABAD, 20 4 kms, Sarm Klwaja Chowk. Fandabad 121001 Tel
Reg OMce Address - ACC LAuTrI.I‘_‘ Cﬂp}’ USE=, 121.M K ROADMUMBAI-400020 www acclimited com

employees kindly contact us at- E-mail accfidethicalview com or National toll free No
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.

ONCRETE
S
ACC Limited
ACC Limited RMX-SAHIBABAD
plot no.38/1 -A & 38/1B,

Site 4
| ndustrial Arca. Sahibabad
| Gaziabad 201010

Supplying State: Utar Pradesh (09)
GSTIN : 09AA:‘\CT1507CIZV

IRN : fc36b56438b755721486ecc

TAX INgﬁICE

99c3844 25868367¢a0009780b501 9bcdf1949¢ccee

Invoice Serial No: NS46092301003824
Invoice Date: 19. 10.2023

Delivery No. & Date: 1211928584 19.10.2023 _
Sale Order No.: 1001491440
Ticket No:- 2304605781
Whether the tax is avable on

Place of Supply( Incase of interstate Delhi
Phone No: Fax No:
SAP Ref No: NS46/ /2023 / CO/ZN3R / 1703599954

TRIPLICATE FOR SUPPLIER

reverse charge basis No

| Order No. ¢ adani

| Sold To Party: 9110198744

| SPECTRUM CONSTRUCTION CcO

| E-182. BASEMENT. RE
NEW DELHI - 110019
State:Delhi (07)
GSTIN/ UID: OTABlI’SSl‘)GClZS

— s r—

Mob: 9382729740 i

AR SIDE, KALKAIJI NEW DELHI

| ZEC LMITED
523/1-ARE Site-4, Indl. Area, Sahibabal

SPECTRUM CONSTRUCTION co
PLOT #42 A, WESTERN SIDE BUNGALOW ROAD, KA

NEW DELHI - | 10007

MLA NAGAR NEW DE

Deslination:
State:Delhi (07)
GSTIN / UID:
/_/_,—_____________._-—-—-
Particulars 1
40,250.00

Basic

| 2 TGOING MATERIALL
| W _____—_________-_____-———d I
| Taxable Value of Supply of Goods 40,250.00
‘I 19 0CT 2023 " able Valu i
| [ S|, No. O—Z. h Time G 21 30
veh. No. . (Z . 1GST @ 18.00 % 7,245.00
Ty S e ___Q__—————————‘——
S— _ﬂ&q‘g_q-w_sﬁ?ﬂ'.l’,ﬂi- kones” Invoice Value 47.495.00
I TCS @ 0.000 % 0.00
47.495.00

| Invoice value in words: Forty Sev

| Mode of Transport: Road
| Transporter Code: 916005379
Transporter Name:A K ENTERPRISES

en Thousand Four Hundred Ninety Five Rupees Only

LR/RR Date:

Total Invoice value

Eway Bill No:

Eway Bill Date & Time:

| Vehicle Reg.No: UP14KT3967

Fenaris Any conmpharnia relating 10 ilns delivery noad 1o be logged withii 14 hours ot
rdam i Canc: of oondac

customercare Ansiacclimited com HEALTH AND SAFETY CAUTION Wel concrele gan Giuse serious burmis 1o vour skin Avoud direct contaci

wiils sour s Wash the allacred shin i

|
Tenns & Condition

W Ou ) p—
r responsibilily ceases the moment consignment 1s delivered to yow'your carrier.2. Payment should Ue made by "A/C Payee only”
preed credit penod will attract an mterest @ 24% per annuim 4. Goods once sold will not be taken back

Jo this Tax Invoice

- bank draft/cheque n favour of ACC Lid.3 Payments received b

& Courts at Ahmedabad, Gujarat shall have exclusive junsdicnion on all matiers ANSE out of ¢

|
5 AL rrm:r\-al'l\cnld cl 3T icrete mix des with or withou il
8 'C i 10 effect changes w cor En Pﬂ. inth
15 e { il rthout prior intumalion 1o customer due 1o Cllﬂlll;c 1L ANCOIMINE ravs matenial propemes and weather cov dition

1
& All payments 1s supplics are ble at Muml
¥ I

In order 1o further umprove uj C e Governance record, ACK oard nst (3 Fi M Pol liy case you come acr any uneth al behavior of our
1 pon our ||npeocalﬁc 1 ¢
orpar . A B has ituted a Fraud Risk Managemeni |IC)P e Y 055 u N

cmployees kindly contact us at E-mail- acc etl Iview com or Nab

1 .
10ll free No :1800 209 2008 The information received will be kept strictly coufidential

| Malterial received in Good Condition & in Quantity

1
| {Receiver's Signature with scal)

\ For ACC Limited

M

{Authonsed Sipntony )

-
-3
\w

v " ®yred by)

| Sales wnit ACC Limited Harayana T

R Z
IDABAD, 20 4 kms, Sarm Khwaya Chowk, Fandabad 121001 Tel

Rew (Mice Address - ACC L, _F“‘.' Cﬂpv USE", 121
ERP =g M K ROAD MUMBAI-40002
X 0 www acclumited com
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TAX INV( E
ce %C TRIPLICATE FOR SUPPLIER 2 59

IRN: 24nd6ebb5bdf4db746bhc9eff66!850d82I'S‘)l:hJSTdSlqu')aZIG] 1abd9c1b0b

__‘_In_voicc Serial No: NS46092301003827
Invoice Date: 19.10.2023
Delivery No. & Date: 121 1928613 19.10.2023

C Limited
ccLimited RMX-SAHIBABAD

plot no.38/1 -A & I8/1B,

site 4 Sale Order No.: 1001491440

|ndustrial Area. Sahibabad Ticket No:- 2304605784

Guziabad 201010 Whether the tax is payable on reverse charge basis No
Place of Supply(Incase of interstate__ Delhi

supplying State: Uttar Pradesh (09)

GSTIN : 09AAACTISOTCIZY Phone No: Fae Mo

SAP RefNo:NS46/ / 2023 / CO/ ZN3R /1703599983

| Order No. - adani
|Sold To party: 9110198744 Mob: 9382729740

SPECTRUM CONSTRUCTION CO
|E-182. BASEMENT, REAR SIDE, KALKAJI NEW DELHI

| NEW DELHI - 110019

SPECTRUM CONSTRUCTION CO
PLOT # 42 A, WESTERN SIDE BUNGA

NEW DELHI - 110007

LOW ROAD, KAMLA NAGAR NEW DEI

| Sate:Delhi 07 : Destination:
| GSTIN / UID: 07ABIPS8196C1Z3 ! state: Delhi (07)
GSTIN / UID:

i
I N iy
HSN Code Qty UoM Rate Particulars I —
fhusic 40,250.00
Jusic
38245010 M3

| \'" ACC LIMITED

38/1-A&B Site-4, Indl. Area, Sahibaba

| OUTGOING MATERIAL = .

| [ Taxable Value of Supply of Goods | 4025000

| . 190CT 20

|

‘ Sl. No. G’S/Tfr Time 03](40 M’* 7.245.00

]l ven. N%'l-{ 35/ Security o G.“- \ Invoice Value 47,495.00

= iR M Tres @ 0.000 % 000

47,495.00

Total Invoice value

|
n Thousand Four Hundred Ninety Five Rupees Only

Invoice value in words: Forty Seve

Eway Bill No:
s — -

| Mode of Transport: Road
Eway Bill Date & Time:

| Transporter Code: 91 6005449
RPRISES

LIV/RR Date:

| Transportcr Name:Y S ENTE
| Vehicle Reg.No: UP16HT7435

Pemarks Amy complants relaling 10 shs delvery ueed 10 be logged wiilhin 24 gurs i CusIONIEeare.fn siacclimied com. HEALTH ANT) SAFETY CAUTION: Wet concreie &I Guse scrious burns 19 your sk Avoud dhroct coiact wih our thin Wash the affocicd sbin iha

Lonser imancdanich 1 case of contct

I _-______—__——____-_——___-_—

—_—

[Tenms & Condition
I Our responsibility ceases the moment consignment is delivere
ppreed credit period will atiract an nterest @ 24% per annum 4 Goods once sold will not be 1aker

- bank draft/cheque i favour of ACC Lid 3 Payments recenved b

d to yow/your carier.2. payment should be made by "A/C Payee only”
junsdiction on all matters ansuig out ol 0

1 back & Courts at Ahmedabad, Guyarat shall have exclusive

Lu this Tax Invoice
and weather condilions

ACC reserves lhe nght 1o efTect changes in cancreic inix design with or without pnor intunation to customer due 10 change in Incoming rawv maternal propertics

5 All payments towards supplies arc payable at Munbai
{? I wrder to further iImprove upon our impeccable Corporate Govemance record, ACC Board has instituted a Fraud Risk Management Policy In case you come across any unethical behavior of our
Lunployees kindly contict us at E-mail. acc@ethicalview.com of National toll free No. 1800 209 2008 The mformation received will be kept sinetly confidential

For ACC Limited

e

i Material received in Good Condition & in Quantity \

| g
v W
A Cl,g»

1
[ v
. ) m
| (Recewver's Sisnature with scal) 1 5 i by)
' (Authonsed Signtory )
! |

\ Sule C 5
ales unll. J\I(.(_ Linmited Harayana sa True Cﬂp'@' JABAD, 20 4 kins, Sarai Khwaja Chowk.  Fandabaa 121001 Tel
Hew Office Address - ACC Lamited "CEMENT HOUSE", 121.M K ROAD,MUMBAI-00020 wiwvw acclinuted
: 2 nted com
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TAX 1 é)lCE

2%&7

TRIPLICATE FOR SUPPLIER

IRN : 7fb083baeM@4cecIedbd4b04d02 db2b2d06b50c64737cdd fa048af8ede91cd25

_,aNCRETE
ACC Limited
ACC Limited RM X-SAHIBABAD
plot no.38/1 -A & 38/1B,

[Site 4

| Industrial Arcd. Sahibabad

| Gaziabad 201010

| Supplying State: Uutar Pradesh (09)

| Invoice Serial No: N§46092301003828

Invoice Date: 19.10.2023

Delivery No. & Date: 121 1928636 19.10.2023

Sale Order No.: 1001491440

Ticket No:- 2304605785

| Whether the tax is pavable on rcvc_r,ﬂg!g_c_b_a_.gs____ﬂ?__—
Place of Supply(Incasc ol interstate Delhi

Phone No: Fax No:

GSTIN : 09AAACTI507CIZY

CO/ZN3R/ 1703600006

SAP Ref No: NS46/ 12023/

Order No. : adani
 Order 0. -
| Sold To Party: 9110198744 Mob: 9382729740
'SPE ST - TRUCTION CO
SPECTRUM CONSTRUCTION cO SPECTRUM CONS . _
/ £ W DEI
| E-182. BASEMENT. REAR SIDE. KALKAJI NEW DELHI PLOT # 42 A, WESTERN SIDE BUNGALOW ROAD. KAMLA NAGAR
NEW DELHI - 110019 NEW DELHI - 110007
: Srate:Delhi (07) Deslination:
| GSTIN / UID: 07ABIPS8196CI1Z8 State:Delhi (07)
| GSTIN / UID:
|
] _-__-_____-_-.___-_-_
Description of Goods Rate g::::'—/ﬂls’/'/ 31.625.00
I e
| M25 ECOMAXX 38245010 5,750.00
S | =
| - R
| ACC LIMITED
' 3g/1-AR B Sita-4 Indl. Acea, Sahibabac
| OUT 30 MATERIAL S —
| : Taxable Value of Supply of Goods |31 625.00
| 19 0CT 2023 ‘
|
. . _—
S M’\'I ok Time OS5 IGST @ 18.00 % 5.692.50
| ver-Neq 3.9 S_FJ_MLL_Q.\ jewner” Invoice Value 37.317.50
/ TCS @ 0.000 % 0.00
Invoice value in words: Thirty Seven Thousand Three Hundred Seventeen Rupees Total Invoice value 37.317.50
Fifty Paise Only
Mode of Transport: Road LR/RR No.: Eway Bill No:
Transporter Code: 916005449 _ LR/RR Date: Eway Bill Date & Time:
| Transporter Name:Y S ENTERPRISES
iVu:hiclc Reg.No: NLOIAF9173

Rvmarhs Ay couplasuty rebabng be 1lis defnen ecd 10 be logged within 24 howrs ab custounercare. riaccliniied com HEALTH AND SAFETY

frater smcdiatcty 0 G of coiacs

CAUTION Wt CUCIEIC Can Ciuse sCrnaus Burns 10 vour shin Avond dingel eoata wath Lour ki

w Wash ihe affeced shin ihe

i
[Tenns & Condition’
Lis d

per annum 4. Goods once sold will not

d 1o yow/your carier 2. Payment should be made by
be laken back & Courts at Al

|1 Our responsibility ceases he Ju
.ap:eed credit penod will atiract an interest @ 24%
Jo this Tax Inveice
!1 ACC reserves the nght to cffect changes m concrete mix design with or without pnol
i All payments towards supplies are payable at Mumbar

7 In order 1o further inprove upon our impeccable Corporate Govemance record, ACC Board has instituted a Fraud Rusk

kmployees,kindly contact us at_E-mail com or N

"A/C Payee only” - bank draft/cheque

¢ inlimation to customer due to change 1n incoming raw matenal properties and weallier

| 1ol free No.. 1800 209 2008 The wnformation received will

favour of ACC Lid 3 Payments recen ed b

sedabad, Gujarat shall have exclusive junsdiction on all matters ansing out of ¢

condinons

Management Policy In case you come across am uncthical behavior of our

be kept stnctly confidennal

! Material received in Good Condition & in Quantity
|
1

I
| (Receiver's Signature with seal) g

ed by)

For ACC Limited

A

(Authonsed Siwitory |

Sales wnnt ACC Loned H
nn arayana STI‘II(‘ Cﬂ v IDABAD, 20 4 kins, Sarwi Kliwaga Chow k. Fandabad 121001 Tel

e (e Adddress o ACT L inited "CEMEN |

GUSE* 121 M K ROAD MUMBAI-00020 www acchimated com
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ﬂcc TAX WOICE TRIPLICATE FOR SUPPLIER 2 6 1

CONCRETE  IRN : {67dcddbddac040d12afd9047011 ffe754873¢3 133af84e59a1 124a7f1 efB163
i A
Imvoice Serial No: NS46092301003252

Inveice Date: 24.09.2023
No. & Date: 121 1894117 24.09.2023

|ACC Limited

[ ACC Limited RMX-SAHIBABAD
Plot no.38/1 -A & 38/1B,

Site 4

| Industrial Area . Sahibabad

| Gaziabad 201010

Delivery
Sale Order No.: 1001482058

Ticket No;- 2304605 196
ble on reverse char

¢ basis

Whether the tax is pavi

Place of Sugglw(lncnsc ol interstale Delhi

| Supplying State: Uttar Pradesh (09) Phone No: Fax No:
- & one No: ’ =
| CSTIN : 09AAACTISOTCIZY SAP Ref No: NS46 / /2023 /CO/ZNIR/ 1703565579
| Order No. : adani ,————’—J
| Sold To Party: 9110198744 Mob: 9382729740 e—re
SPECTRUMCONSTRUCTION CC SPECTR?.:C\SSSTERN SIDE BUNGALOW ROAD, KAMLA NAGAR NEW DE
| E-182, BASEMENT, REAR SIDE, KALKAJI NEW DELHI PLOT #4 S
| NEW DELHI - 110019 NE‘_’”;E';_' ;
| 1 .
| State:Delhi (07) ?‘T"Be"ﬂ -
IN / UID: 07ABIPS8196C1Z8 ate:
GSTINEL GSTIN/ UID:
|
|
R —
P Particulars —
 Description of Goods HSN Code Qty uoMm Rate . 58.750.00
I
T
| M25 ECOMAXX 38245010 5.000 |M3 5,750.00
| B B
|
D
| CSE;".:BH:-"T“E“:'::’M
| e
| 7 L SEP 2“23 Taxable Value of Supply of Goods 28.750.00
;o B2
Time <

&1'
5.175.00

security Sign

IGST (@ 18.00 %

Invoice Value 33,925.00
TCS @ 0.000 % 0.00
Total Invoice value 33,925.00

| Invoice value in words: Thirty Three Thousand Nine Hundred Twenty Five Rupees

| Only
| Modc of Transport: Road LR/RR No.: Eway Bill No:
' Transporter Code: 916005379 LR/RR Date: Eway Bill Date & Time:

Transporter Name:A K ENTERPRISES
Vehicle Reg.No: UP14KT3967

shin Wash (e affocred shin thoro

IH""“'“ Ay complasns relatng bo this deln cry neod 10 be logged within 24 hours af cuslomrcare nuxiiacclimiled com HEALTH AND SAFETY CAUTION: Wet concreic can ciust scrious ot 10 your shan Avosd difeet comdad wih yous
'r aber wmmediately (u case of contact

lf enns & Condition

1

I Our tesponsibility ceases the moment consignment is delivered 1o yow'your carrier.2. Payment should be made by "A/C Payee only” - bank drall/cheque m favour of ACC Lid 3 Payments received bey:
be taken back & Courts at Alimedabad, Guarat shall have exclusive junsdiction on all martters ansing oul of of n

ppreed credit penod will attract an interest @ 24% per annum 4 Goods once sold will nol

Jo this Tax lnvoice.
|

'4' - ~ i
{§ ACC reserves the nght 1o effect changes in concrete mix design with or without prior imtimation (o customer due to change 1 incoming raw matenal propermies and weather conditions

h

r! All payments towards supplies are payable al M
In order 1o further improve upon our impeccable Corporate Governance record, ACC Board has instituted a Fraud Risk Management Policy [n case you come across any unethical behavior of vur

pmployees, kindly contact us at_E-mail: acc@ethicalview.com or National toll free No 18004209 2008 The infonmation received will be kept stnctly confidental

|Maluriu| received in Good Conditi i anti o imi

iood Condition & in Quantity For ACC Limited
|
| .l (w’

AN =
(Receiver's Sipnature with seal) = \ W /
! ,'. ¢« ] by) (Authonsed Sientony)
Sales unit ACC Lumnted Harayana Sal WABAD, 20 4 kins, Sarar Khwiga Chowk . Fandabad 121001 Tel

Reg Office Address - AC True Copy ..
£ Ofice Addresk=ACE L PY  121M K ROADMUMBAI-100020 wass wechimited com
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—

ACC Limited

| ACC Limited RMX-SAHIBABAD

Plot no.38/1 -A & 38/1B.
ISilc 4
I. Indusirial Arca . Sahibabad
Gaziabad 201010

| Supplying State: Uttar Pradesh (09)
|GSTIN : 09AAACTISUICIZY
_///_________——

Order No. : adani

Sold To Party: 91 10198744

SPECTRUM CONSTRUCTI

E-182. BASEMENT, REAR
NEW DELHI - 110019

| State:Delhi (07)

IGSTIN /UID: 07ABIPS819

Description of Goods

M25 ECOMAXX

n Thousand Four Hundred Ninety Five Rupees Only

—acc

LA Sited. Indl &
33:3&.?‘__,.,,”,-, A BTERIAL

Mob: 9382729740

ON CO
SIDE, KALKAII NEW DELHI

6CIZ8

SLIMITED

\pa. Sanibabad

73 GEP 2023

Time
security Sign

Invoice value in words: Forty Seve

|
Mode of Transport: Road

‘fransporter Code: 91 6005379

Transporter Name:A K ENTERPRISES
Vehicle Reg. No: UP14KT3967

ncad 10 be boggged within 14 hours al cusiomersare G aceliined cont 1l

Fevwd Am complas relaning 10 s delneny

Joatcr wmmialcly 1 cc of contacl

LR/RR Date:

e

CE
TRIPLICATE FOR SUPPLIER

IRN : c6c=-'.r4aaavooasdmezosomdr46|aqsse91zm~:sm 101029b5894 I fda6c0
- Invoice Serial No: NS46092301003246

ol Rma Vi S RFes 202
el 2092023
e L .

S pad gk -,-?v
A S oA T
"*Wé*éa,‘"jé"“’t;fcﬂ’

whether the tax is
ly(Incase ol interstate
Fax No:

12023/ cO/ZN3IR/ |703505454

SAP RelfNo: NS46 /

ON CO

DE BUNGALOW ROAD, KAMLA NAGAR NEW DELL

SPECTRUM CDNSTRUCTI
PLOT # 42 A, WESTERN Sl
NEW DELHI - 110007
Destination:

State:Delhi 07

GSTIN/ UlD:

/________________.__——-—
== e I
Rate  [Particulars ——— 40.250.00
_| Basic
5,750.00
I
M@kﬂ@@—ﬂ 40.250.00
1GST @ 18.00 % 7.245.00
Invoice Value 47.495.00
TCS @ 0.000 % 0.00
Total Invoice value 47.495.00
Eway Bill No:
Eway Bill Date & Time:

EALTH AND SAFETY CAUTION: Wt COngreie canl Gase senous s 10 Lo shi

i Avod dices contacs wih vout by Woaals i1 afTecred ko 1lait

E‘[‘cnm & Condition

|
II Our responsibulity ceases the moment consignment 15 delivered 1o yow'your camie

hipreed credit penod will attract an inierest (@ 24% per annum 4. Goods once sold will not

|
fo this Tax Invoice

% ACC reserves the nght 1o cffeet changes i concrete imix design with or witho!

1 I

hi h

h All payments I s supplies are pay

bt e
In onder 1o further improve upon our impeccable Corporate Govemance record, ACC Board b

employees kindl # at E- 3 i
Employees kidly contact us at E-mail_acc@etlucalvicw com of National toll free No 1540 209 2008 The mfonmation recery ed will be kept sinctly confidential

12 Payment should be made by "AJC Payec only
be tuken back & Cournts al Ahmedabad, Guy

ut prior Intmation (o customer due (0 change m inconung raw matenal proj

o . bank draft/cheque 10 favour of ACC Lid 3 Payments received be

arat shall have exclusive junsdichion on all matters ansig out ol or

peities and weather conditions

as mstituted a Fraud Risk Management Policy In case you Come across any unethical behavior of our

“Material received in Good Condition & in Quantity

b,

For ACC Limited

[\vﬁ'

| (Iecever's Sipnature with seal)

|
Sales unit ACC Lunited Harayana ¢

A\
- \;.,
\

-?_Cd by)

{Authonsed Sipntory |

UDARAD. 20 4 ks, Sarm Khwaja Chowk,

Fandabad 121001 Tel

| WMice ess - ACC Lun I rue ‘ l ¥ JSE®, 121 M K ROAD.MUMBA 400020 www ngcl . M
Teg € MAddr nee n
s C “p dJ L1201 10AD. BAl cclumited
wmited co
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TRIPLICATE FOR SUPPLIER

0~CRETE IRN : ¢315b6d3db50786a01c5c0cb0e76d575d4Ldb720bd 1 b6526916c6e283b6100

ACC Limited
| ACC Limited RMX-SAHIBABAD

i Plot no.38/1 -A & 38/1B.

| Site 4
Industrial Arca . Sahibabad

OL3R L, e D0
oS

L

!

Invoice Serial No: NS$46092301003247
Invoice Date: 23.09.2023
Delivery No. & Date: 1211894010 23.09.2023

Sale Order No.: 1001482058
| Ticket No:- 2304605191

Gaziabad 201010 Whether the tax is payable on reverse charge basis No
Supplying State: Uttar Pradesh (09) Place of Supply(Incase of interstate Delhi

GSTIN : 09AAACTIS0TCIZY | Phone No: Fax No:

Order No. : adani SAP Ref No: NS46/ 12023/ CO/ZNIR / 1703563472

'Sold To Party: 9110198744 Mob: 9382729740

| SPECTRUM CONSTRUCTION (@(0] SPECTRUM CONSTRUCTION CO N

182, BASEMENT, REAR SIDE, KALKAJI NEW DELHI
NEW DELHI - 110019

State:Delhi (07)

|GSTIN / UID: 0TABIPS8196C1Z8

|

Destination:

PLOT # 42 A, WESTERN SID
NEW DELHI -} 10007

E BUNGALOW ROAD, KAMLA NAGAR

State:Delhi (07)
GSTIN /UID:

P

e —
Description of Goods HSN Code Qty UuoM Rate _?_ar_l_u:_u_lgl_s___,__-—-—’—-—’_"_—-—-—-———'_'_'
T 40,250.00
| Basic
M25 ECOMAXX 38245010 7.000 |M3 5,750.00
- |
% LIMITED
| 38 1_;?5‘:5-,(,:..,4. indl. Arpa. Saninanad
, BUTENING maTFERIAL
'_______________———————_____1_____—-————_-____'
| 77 SEP 2023 Taxable Value of Supply of Goods 40,250.00
, 07
ime
a:.th?l‘o,’q security Sigh 4
' 7o IGST @ 18.00 % 7.245.00
Invoice Value 47.495.00
TCS @ 0.000 % 0.00
| Invoice value in words: Forty Seven Thousand Four Hundred Ninety Five Rupees Only | Total Invoice value 47.495.00
| Mode of Transport: Road LR/RR No.: Eway Bill No:
Transporter Code: 916005379 LR/RR Date: Eway Bill Date & Time:
Transporter Name:A K ENTERPRISES
 Vehicle Reg.No: UP14KT3970
sy Ans consplaunts relating 10 1hay delivery nocd bo be logged withn 24 hours i cusiomercare pnsdiacelinited.coi HEALTIH AND SAFETY CAUTION: Wt concrele can cause $€7:0U8 burts 1o 1 our shan Avord direet contact sl vour sk Wash il affecid oot ||

bct simimediaichs o case of conact

Terms & Condition

I Our resp

bility ceases the

pereed credit penod will attract an iterest @ 24% per annumn 4 Goods once sold will nol be taken back

1o this Tax Invoice

3 ACC reserv e g ; i
serves the nght 1o effect changes in concrete inix design with or without prior inlimation (o cusiomer due (o change i INCOMINE AW 1

In All payments lowards supplies are payable ai Mumba

T I order

employees kindly contact us at E-mail. ace@ethicalview com or Nahional 1ol free No 1800 280 2008 The

1 15 delivered to yowyour carmer.2. Payment should be made by “A/C Payee only”

& Couns a: Abmedabad, Gujarat shall have exc

f " "
10 further improve upon our impeceable Corporate Govemance record, ACC Board has mstiuted a Fraud Risk Management Policy In case you cor

- bank drafiicheque i favour of ACC Lad V Pavinents recened beve

lusive junsdiction on all matiers ansiig out of or 1t

natenal propertics and weather conditians

ne across any unethical behavior of on

nfonmation received will be kept strictly confidennal

Material received in Good Condition & in Quantity

' (Receiver's Signature wilh scal)

\

For ACC Limited

(\vﬁ"

{Auth d Sigmiory)

AW @
AN
[} .\h i -)

Sales unit ACC Lunited Harayana Sales L

D, 20 4 kms, Sarm Khwmya Chowk, Fandabad 121001
B , . . . i 2 Tel
Reg Office Addiess - ACC Linmted” (_,Tr“eg“p} M K ROADMUMBA-400020 www acclimited com
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c TAX INVOd CE
10 TRIPLICATE FOR SUPPLIER
NCRETE IRN: 5dfce4858770]30e7cf5ﬂ6cb585|2f6d55dﬂldb[]IbeSn[SSIGﬁn]DaﬂddOl’n’?

Invoice Serial No: NS46092301003248

\C Limited i
%ur
\cC Limited RMX-SAHIBABAD '1-!-.3;:,,"-{’5 ‘gn{g‘? Invoice Date: 24.09.2023
;,_‘ff'; Delivery No. & Date: 1211894072 24.09.2023

plot n0.38/1 -A & 38/1B,
Sale Order No.: 1001482058

Site 4

industrial Area . Sahibabad Ticket No:- 2304605192

Gaziabad 201010 -f_g‘p;» Whether the tax is pavable on reverse charge basis No
| Supplying State: Uttar Pradesh (09) Place of Supply(Incase of interstate Delhi

GSTIN : 09AAACTIS07CIZY Phone No: Fax No:
| Order No. : adani SAP Ref No: NSd6/ /2023/CO/ ZN3R /1703565534
| Sold To Party: 9110198744 Mob: 9382729740
N (0]
[ SPECTRUM CONS’ TRUCTION CO SPECTRUM CONSTRUCTION C ) ) ) :
!E- 182, BASEMEN'] CREAR SIDE, KALKAIJI NEW DELHI PLOT # 42 A, WES TERN SIDE BUNGALOW ROAD, KAMLA NAGAR NEW DELL
NEW DELHI -1 10019 NEW DELHI - 110007
| State:Delhi (07) Destination:
' GSTIN / UID: 07ABIPS8196C1Z8 state:Delhi (07)
GSTIN / UID:

_____-—————-—“_"lj
at _!’_&Lt_igl_'ﬂ‘ls‘___-——————-—-—'_'__'_"—'___—________—__
HSN Code Qty uom|  Rate 40.250.00

| Deseription of Goods S
Basic
M25 ECOMAXX 38245010 7.000 [M3 5,750.00
! 1
|
| ACC LIMITED
3£ 1.4& B Sire-2. Ingdl Area. Sakibanad
| OUTGNING MATERIAL
i ___________________________._________________
40,250.00

Taxable Value of Supply of Goods

2 L SEP 2023

|
' (
(e}
: SL. No. O] Time els
l Veh. No Security Sign ﬂ” - i 7.245.00
| ?UJf" IGST @ 18.00 % . )
Invoice Value 47,495.00
TCS @ 0.000 % 0.00
47,495.00

Thousand Four Hundred Ninety Five Rupces Only| Total Invoice value

| Invoice value in words: Forty Seven

LR/RR No.: Eway Bill No:

LR/RR Date:

| Mode of Transport: Road
| Transporter Code: 916005449

| Transporter Name:Y S ENTERPRISES
Vehicle Reg. No: UP16HT7435

Eway Bill Date & Time:

alfecrod s Lhoroy

tm.m A coemplasnis relatng 10 s delnvery veed 1o be lopged willien 24 hours Bl eusiod kST i acchmited com HEALTH AND SAFETY CAUTION Wel concreic Gin Giise scnous burfins 10 vour shin Avond direst coniast v sl vimir ki Wash Tl

st ummedistely 1 cone of coniac
|
I

[Terms & Condition

|
I Our responsibility ceases the moment consignment is delivered to you'your camier 2. Payment sho

Jid be made by “A/C Payee only”™ - - bank draft/cheque n favour of ACC Lid 3 Payments receiv ed bey:

byreed credit penod will atiract an interest @ 24% per annum 4. Goods once sold wall not be taken back & Courts at Ahmedabad, Gujarat chiall have exclusive junsdiction on all matiers ansing out oforr

1o this Tax Invoice
or inlimation 1o custoimer due to change 1n INCOMINg raw matenal propertics and weather conditions

5 ACC reserves lhe nght to effect changes in concrele mix design with or without pn
v All payments tlowards supplies we payable at Mumbai

7 In order 1o further improve upon our inpeccable Corporate Govemance record, ACC Board has mstiiuted a Fraud Risk Management Policy In case you come across any uncthical behavior of our
al E-mail acc@etlucalview com or National 1oll free No 1800 209 2008 The mfonmation received will be kept stnctly confidential

For ACC Limited

employees kindly contact us

| Material received in Good Condition & in Quantity A l
|

| /2 g

(Receiver's Signature with seal
) \ od by) (Authonsed Symitory )

| . ie :
Sales unit ACC Lumited Harayana Sa TI‘III’.‘ C“P _DABAD, 20 4 kins, Sarm Khwaja Chowk, Fandabad 121001 Tel
Reg OiMce Address - ACC Limited "CEMENT | TUSE™, 121M K ROAD MUMBAL400020 www acclimited com

Eal =l
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IRN : b95dfSh5ae6d5818d81231al11b6 b5a94b91e9c74715330faad399 13772e90b

TAX INVOICE

TRIPLICATE FOR SUPPLIER

—

N(REIE

_ Limiled
" Limited RMX-SAHIBABAD

L
!,;M 103811 -A & 38/1B.

Site
!mlussriul Ared .
Gaziabad 201010

Sahibabad

o: NS46092301003249

Invoice Serial N
Invoice Date: 24.09.2023

Delivery No. & Date: 1211894083 24.09.2023
Gale Order No.: 100 1482058

Ticket No:- 2304605 193

Whether the 1ax 15 pay able on reverse charge basis

Iv(Incase of interstate Delhi

o

Rhs Stsp At =X

No

Supplying State: Utlar Pradesh (09)
GSTIN: 09AAACT1507CIZV Phone No: Fax No:
Order NO "_‘d_"'__._“i J— SAP Ref No: NS46/ /20231 CO/ZN3R/ 1703565545
{u el
'Gold To Party: 9110198744 Mob: 9382729740
: 5 NSTRUCTION CO
SPECTRUM CONSTRUCTION co SPECTRUM CO q R
E-182. BASEMENT, REAR SIDE, KALKAJI NEW DELHI PLOT # 42 A, WESTERN SIDE BUNGALOW ROAD. KAMLA NAGAR NEW DELI
| NEW DELHI - 110019 NEW DELHI - 110007
! Slilil.!‘.DC]hi {07] Dcslinatio?:
GST].N / UID: DTABIPSBI%CIZS State:Delhi (07)
| GSTIN/ UID:
| /
S E=EE eSS
“Description of Goods HSN Code Com| Rate |Partiewtars —
Basic
"M25 ECOMAXX M3 5.750.00
—

| Invoice value in words:
|

| Mode of Transport: Road

| Transporter Code: 916005449
| Transporter Name:Y S ENTERPRISES
Vehicle Reg.No: UP |6HT7433

arks Ay complins relating 10 uis dehys ery nocod 1o be
Lot ummscdunicts an case of comact

|
tI enns & Condition

!I Our resp

ngreed credit penod will attract an inferest

ibility ceases the c

@ 24% per annum 4. Goods

o s Tax Invoice

5 ACC reserves the nght to elMect changes in concrete mix design with
f All payments towards supplies are payable at Mumbin
7 In arder to further unprove upon our impeccable Corporate Goverman

|
emplovees kindly contact us al E-mail- ace@ethical view com of Nation:

Forty Seven Thousand Four I

logged within 24 hiours al cuslonicrearnt nnafipccinmied o

| ignment is delivered to yow'your carmier.2, Payment slould be made by "A/C Payce only”

F 40,230.60

Taxable Value of Supply of Goods

ﬂy ‘ 1GST (@ 18.00 % 7,245.00
Invoice Value 47,495.00

TCS @ 0.000 % 0.00
47.495.00

Jundred Ninety Five Rupees Only Total Invoice value

Eway Bill No:
Eway Bill Date & Time:

N 2",

HEALTI AND SAFETY CAUTION Wal concrole Can ciuse senous buris 1o vour dhin AL ed durect conLct wtl voue shan wash he aflooad s

I

- bank draft/cheque m favour of ACC Ltd 3. Payments received be
unsdiction on all matiers ansing out of or

once sold will not be taken back & Cours al Ahmedabad, Gujarat shall have exclusive )

tion 1o due 1o change in incoming raw matenal properiics and weather conditions

or I prior

ce record, ACC Board has mshtuted a Fraud Risk Management Policy | case yOu COIME ACross any unethical behavior of our

al 10ll free No 1800 209 2108 The mformanon received will be kept sinctly confidential

Material received in Good Condition & in Quantity

1
| (Receiver's Signature with seul)

For ACC Limited
\ o
|
Ci i |

(Authonsed Sipmton | "

Sales unit ACC Limited Ila.myau:.l..

1]
VRIDABAD, 20 4 kims, Saran Khwaa Chowk, Fandabad 120001 Tel

1
) . True Copy s
Reg OMce Address - ACU [ Pl “p} MWISE=, 12I.M K ROAD MUMBAIA00020 wiaww seclimied com
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TAX INVOICE
102

TRIPLICATE FOR SUPPLIER

IRN : 79¢8¢052a5121493305cddc0ee2d1878a6b92289027dcd3celcd995¢77d87d52b

{;E TE

J'/
J Limited ofp et
' mited RMX-SAHIBABAD »?:' T

.“"0_38” .A & 38” B.

,;,Juslfiﬂ| Area . Sahibabad

gaziabad 201010

' supplying State: Uuar Pradesh (09)

|GSTIN : 09AAACTIS07CIZY

o
iy
VR

Invoice Serial No: NS46092301003250

g% i e PO

Invoice Date: 24.09.2023

Delivery No. & Date: 1211894090 24.09.2023
Sale Order No.: 1001482058

Ticket No:- 2304605194

Whether the tax is pavable on reverse charge basis
Delhi

No

Place of Supply{Incase ol interstate
Phone No:

Fax No:

SAP Ref No: NS46/ /2023 /CO/ZN3R / 1703565552

|Order No. : adani
(Order 0. - =
Mob: 9382729740

"Sold To Party: 9110198744
"SPECTRUM CONSTRUCTION CO
| £-182. BASEMENT, REAR SIDE, KALKAJI NEW DELHI
| NEW DELHI - 110019

State:Delhi (07)

| GSTIN / UID: 07TABIPS8196C1Z8

SPECTRUM CONSTRUCTION CO

PLOT # 42 A, WESTERN SIDE BUNGALOW
NEW DELHI - 110007

Destination:

State:Delhi (07)

GSTIN / UID:

ROAD, KAMLA NAGAR NEW DELI

I—————

;
| Description of Goods HSN Code Qty uomM Rate Particulars e e i
' Basic 40,250.00
.
M25 ECOMAXX 38245010 7.000 |M3 5,750.00
|
IIEEERe

- TED
Aacc L1 N“,,,,_ gahibapad

18 1-48 B Site-d. Indl. &

QUTGNING MATERIAL
.
2 b SEP 2023 Taxable Value of Supply of Goods 40,250.00
02 Time Ih 30
5,0 sl p,

IGST (@ 18.00 % 7.245.00
l. Invoice Value 47,495.00
TCS @ 0.000 % 0.00
47.495.00

mty Five Rupeces Only

! fnvoice value in words: Forty Seven Thousand Four Hun

Total Invoice value

Eway Bill No:

| Mode of Transport: Road LR/RR No.:
Fansponcr Code: 916005449 LR/RR Date: Eway Bill Date & Time:

"Transporter Name:Y S ENTERPRISES

"Vehicle Reg.No: NLOIAF9173
|

ja—

Bicwasks Ay complainis reiating 1 s delivery nood 10 be logped within
boater imuncdusiety i case of contact

24 hours 3t cusipmiercine s acchiuted com HEALTH AND SAFETY CAUTION Wel COncrric Gl Cause scuious b

ris 10 vour shin Avoed direc couniact witly your ki Wash ihe alecrcd shon thorough

|
}
[Tenns & Condilion

|,
1 Our responsibility ceases the te 1s delivered fo yow/your camer. 2. Payment shouw

|
uireed credit penod will atiract an interest @ 24% per annum 4 Goods once sold will nol

| o

1o this Tax Invoice

be taken back & Counts al Alnedabad, Gujarat shall have exclusive junsdict

“AJC Payee only” - bank draft/cheque in favour of ACC Lid 3 Pavinenis receis ed beyon

on on all maters ansmg oul of or el

Id be made by

|
5 ACCre
ACC reserves the nght to effect changes i concrete mix desym with or without prior inimation 1o customer due (o change i mcommg raw natenal propertics and weather conditions

i- All payments lowards supplics are payable at Mumba

T In order 1o further imy upon our

le Corporate Governance record, ACC Board has instituted a Fraud Risk Management Policy In case you come across any unethical behavior of our

Employees kindly contact us al’ E-mail acc@ethicalview com or Nauonal toll free No 1800 209 2008 The informaton received will be kept stncily confidential

| Material received in Good Condition & in Quantity

\
(Receivers Signature with seal)

For ACC Limited

o8

{Authonsed Syitony)

Sales umit ACC Lunited Harayana !T

Al
LUDABAD, 20 4 ks, Sarm Kliwaja Chowk,

Farudabad 121001 Tel

Rew Office Addr - ACC rue C“ s
(14 idress - ACCT Lantew, ..._.‘.,...p‘l_JhE 120N K ROAD MUMBATADDO20 wivss acehimpted com

: |
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L6

JCRETE

TAX INVOICE

IRN : 5/9b9eb%ee59e5e38ab13af39308bbeed6ec5724161 1364197d2bceb800e2f42

TRIPLICATE FOR SUPPLIER

o Limited
ACC Limited RMX-SAHIBABAD
[plot n0.38/1 -A & 38/1B,
r |I Siwe 4
| Industrial Area, Sahibabad
| Gaziabad 201010
| Supplying State: Uttar Pradesh (09)

| GSTIN : 09AAACTISOTCIZY

Invoice Serial No: NS46092301003251
[nvoice Date: 24.09.2023

Delivery No. & Date: 121 1894096 24.09.2023

Sale Order No.: 1001482058

Ticket No:- 2304605195

| Whether the tax is pavable on reverse charge basis No

Place of Supply(Incase of interstate___ Delhi
Phone No: Fax No:

' Order No. : adani

SAP Ref No: NS46 / /2023 /CO/ZN3R/ 1703565558

—
Lﬂd To Party: 9110198744 Mob: 9382729740

| SPECTRUM CONSTRUCTION CO
E-182, BASEMENT, REAR SIDE, KALKAJI NEW DELHI
NEW DELHI - 110019
State:Delhi (07)
|| GSTIN / UID: 07ABIPS8196C1Z8

HSN Code

| |

T ACC LIMITED
' 351.85 B Sitrd. Ind! 47ra Ranibanad
OUT{'-DINI‘. MATFRIAL

' 7 4 SEP 2073
SL. No.0{1 Time O”

veh. No. Security Sign

Description of Goods

| M25 ECOMAXX

7

Thousand Four Hundred Ninety Five Rupees Only

| Invoice value in words: Forty Seven

LR/RR No.:
LR/RR Date:

l_Modc of Transport: Road
Transporter Code: 916005379
Transporter Name:A K ENTERPRISES
"Vehicle Reg.No: UP14KT3968

dehvery moed 1o be Ioggad whlin 24 liours al Cuslomrean

rh--...m Amy complaily relabinig bo this
Lo ater inmodisicty i g of ooatat

Tenns & Condition
| Our responsibilily ceases the moment consignment 15 delive

(@ 24% per annuim 4 Goads once sold will not be

pgreed credit penod will atiracl an mlerest
1o this Tax Invoice

5 ACC reserves the nght 10 elTect changes
fH All payments towards supplies are payable at Mumbai

7 |n order 1o further IMprave upon our impeccable
! I

M3

rmsitacelimied com HEALTH AND SAFETY CAUTION Wet concrele

red 1o you'your camer 2 Payment sliould be made b
1aken back & Counts al

n conerete mix design with of without prior inlination (o custol

Corporate Govemance record, ACC Board has inshituted a F

I

co

SPECTRUM CONSTRUCTION
UNGALOW ROAD. KAMLA NAGAR NEW DEL}

PLOT # 42 A, WESTERN SIDE B
NEW DELHI - 1 10007
Destination:

State:Delhi (07)

GSTIN/ UID:

Basic

40.250.00

1GST @ 18.00 % 7.245.00
Invoice Value 47,495.00
TCS @ 0.000 % 0.00

267

T .
40,250.00

______________—-——"
Taxable Value of Supply of Goods

Total Invoice value 47.495.00

Eway Bill No:

Eway Bill Date & Time:
e e ey

b vour sk Wath the alecied dhi Hron

can couse serous buris 1o ot dhin Avesd diredt ol act Wil

. bank draftfcheque in favour of ACC Lid 3 Paymenis received bey

y "AIC Payee only™
| have exclusive Jurisdiction an all matters an

Ahmedabad, Gujarat shal sing out of or 1

mer due to change in INCONINE 1w material properties and weather condinons

raud Risk Management Policy In case you come across any uneilical behavior of our

I on received will be kept smctly confidential

com of Ni

L‘lllplu) ces, kindly contact us al E-imail sccl

Material received in Good Condition & in Quantity
|

| 1oll free No 1800 249 2008 The
| \

-'Lilcccwcr's Signature with seal)
. \

Sales umt ACC Limited Harayana Sale T'rge Copy

Hep Ofice Address - ACC L ynted, " CEMENT HO

For ACC Limited
>

( Authonsed S|l:n|un-)

L ABAD, 20 d kans, Larm Khwaya Chowk, Fandabad 21001 Tel
JSE-. 121,M K ROAD,MUMBA 00020 www acclimited com

i
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268 &
CONCRETE

ACC

IRN : 04¢4667675d8d 19b237c14176936b0c5424361a1ds

Lintited

P ACC Limited RMX-SAHIBABAD

TAX INI82|.C K

R
R o]
A yon (s

TR

|4lldnh§ﬂ|1:|5|dl]8 -
P e

Invoice Sertal

L) O S 11

-

N NS46092

2762 R
oy -

502
121 1860070 %08 2028

o No & Date

Delive

[P lotno 381 -A &3 :

| A& 3B/MB, ; 5-5;2} >

|?‘!HL‘ A 2 /;:fji.u ._:'._"-l—L:—{-}—r&'l—uIl‘- _Iﬂlll-l?-l}-l-.‘ e e

[ Industrial Area , Sahibabad - ;ig-,ﬁ ".éa 5 | Ticket No- 3‘“2"”_’”3 P

| Gaziabud 20 e ?mﬂ%”"”%ﬁ‘ hether e i pivableion reverse CRBE D8 — No
IHVAHIN Loy ¥ TR © LSRN Lt —

| thad 200010 b P e i BT, — B

\ Supplying State: Uttar Pradesh (09)

GSTIN: 9AAACTISVTICIZY
Order No. - adani

[ Sold To Party: 9110198744

| SPECTRUM CONSTRUCTION CO
12182, BASEMENT. REAR SIDE. KALK
NEW DELH-T10019

| State:Delhi (OT)
GSTIN /UID: (]'FMIII'SSI%CIZB

Mob: 9382729740

AJl NEW DELHI
NE

I

| e e——
SPECTRUM CONSTRL
pLOT # 42 A, WESTER

Place of Sup SRS
lran o -

Phone No:
j2023 CO JN3R/ I?ll353lﬁlll

Al Rel No: NSAG

. ———

I
JCTION L]
N SIDE LN

TALOW R 1AD, KAMLA NAGAR NEMW 1L |

W DELHI -1 10007

Destination:
State:Delhi (07)
GSTIN/ uID:

— ____._-—-—'_"—_.—o—-—'_'_'—l—-—'_'_
articulars —
l‘lmu.-ripliunoI'Gomls HSN Code “ uoMm Rate [f;.lr‘tlcu ars S
| Brees asIc
V25 ECOMAXX 38245010 m 5.750.00
2 DI
ACC LIMITEU
98/1-A&B Site-4, indl. Area, Sahibaka=
| AUTGOING MATERIAL |
DN e

78 AUG 2023
Time 224"

Securlty <"

il

SIL No.LS™

Veh. No.

en Rupees Only

[nvoice value in words: Forty Thousand Seven Hundred T

LR/RR No.:
LR/RR Dale:

| Mode of Transport: Road

I'ransporter Code: 91 6005379

Transporter Name:A K ENTERPRISES

Vehicle Reg. No: UP37AT7397

A CUMEMETEATE FI acchiied cow HEALTH AND SAFETY

etk A gonpleis relatiag 1o thus delivery need (o be bopged witlin 1 haiirs

Mo bt onmmcbeatgls v Cane of comact

|
Terms & Londinon
| Our responsibiliy ceases the moment consignment 15 delivered 1o yow'your camer 2 Payment should be n

WMl atiract an interest @ 24%s per annuim 4 Goods ance sold will not be taken back & a

nereed credi penod w
4 ACC reserves the nght 1o effect changes in conerete mix desigm with of

f Al paymicits towards supphies are payable at Mumba

7 1i order 1o lurber IMprove upon our npeccable Corporate Govemance record, ACC Board has imstituted

Erplovecs hmadly contact us at E-mail ace@etiicalview com or Mational toll free No |

Vi

conlidential

withoul prior iniimabion 1o customer due

#00 209 2008 or Fax No Q1

34,500 000

| =
Taxable Valuw ol Supply ol Goods
jrane s S Supply 01 A RBRTS —

6,210.00
40,7 10,00
()t

1GST @ _18.00 %
Invoice Value

TCS @

0,000 %

Total Invoice value 40,710 0t

——

I

Eway Bill No:
e

Eway Bill Date & Time:

CAUTION Wet concioie C Gliss i ot b Ay e i b it vl o ahrn WV e sl

e

wade by "A/C Pavee onh™ - Boank ootk chigaque i s SOACC Ld Y Pavinents peevinand |

Il disputes are subject to Mumlyar usdicton

10 change i meomng s Hen Wl proprerties ol weathien gonditions

Io0 L s VOLE SO g tiiss iy unethical behas o o

a Fraud Risk Management Poslie

25 (0 5 95TS Post 1 L0 P L1 O0 atonmatian e receved will tn

Material received in Good Condition & in Quantity

I

\
~‘ \ .'.‘l-
r=l \; Ji o md by

(Reciyer's Sienature with seal)

For ACC Limited

5

STI%

o] Seenions 1

Sales wint ACC Limited Harayana Sa JABAL

Wep e cus - ACC =
ep Office Addiess - ACC | e TTUE COPY £ 121 M K ROAD MUMBAL 4000

320 4 ks, Sara Khwaga U lase s (TR L e R

ORPTRT VLIS AT
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Bl = TAX INVOICE

P sy R

Vs o
' IRN : 726 ;|4_05 IR -
ﬂNCRET . 7261280¢887¢38220ea8de1 600212 12ed 17 oat-cbmqsrzmsn.umu%’ 2 69

oada(w2301002760

ACC ! imited Imoice Serial “o
ACC imited RMX-SAHIBABAD
{ plotno 38/1 -A & 38/1B.

Invoice Date :'ill_.‘i__l_“_-.ﬁ______.___——-—-—'—'_ _
Delivers No. & Date: 1211860938 28.08.2023

Site 4 Sale Order No. 1001474345 ~

Industrial Arca. Sahibabad Fickel Noz- 2301004700 B

Gaziabad 201010 | Whether the L 1= payable on reverse charge basis No
Place of Supplyilncase ol interstate Delhi -

Supply ing State: Uttar Pradesh (09)

_G_SIDW
Order No. . adani
Sold To Party: 91 10198744 Mob: 9382729740 B

SPLECTRUM CONSTRUCTION CO GPECTRUM CONSTRUCTION 1!

I-182. BASEMENT, REAR SIDE. KALKAIl NEW DELHI PLOT # 42 A, WESTERN SIDI 1#1 N8 INLOW
[ NEW DELHT - 110019 NEW DELHI - 110007

State: Delhi (07) Destination:

GSTIN /1 UID: 07A BIPS8196CIZ8 Sate;Delhi (07}
GSTIN / UID:

Jax No e
Coy/ AN3IRY 1703532853

IPhone No.

SAP Rel Noo NS [0

/2023

e

(SRR RAMLA AL ARSI W

_ -—//r//k
—

UoM Rate Particulars =y

40.250.00

Basic

5.750.00

| Description of Goods HSN Code
M25 T UOMAXX 38245010 M3

ACL/ LIMﬁ’;___,
gfﬁ_?_&GBgle--‘l, Indl. Area, Szt auad |
ING MATE 780/
' -m,:ﬁiln_n_

1 7 B AUG 023 faxable Value ol supph ol Guoods

ISI.NO. ’—j i Tire /7m

7.

Ven. No. s GsT@ 1800 % 724500
J4-97 Securlly ':f:-l.'.l“ Invoice Value 47.495 Q0

TT -
TCS @ 0.000 % | 0.00

red Ninety Five Rupees Only| Total Invoice value 47495 1t

B

Invoice value in words: Forty Seven Thousand Four Hund

Eway Bill Nu

S

Eway Bill Dine & imes
Nt =S

-

LR/RR No.:
LR/RR Date:

| Mode ol "I ransport: Road
Transporter Code: 91 6005449
Transporter Name:Y S ENTERPRISES B

-

RO s o e

Vehicle Reg.No: UPI6HT7432
) s e

et v ot ki Wk L

ook Ant _ompyalanmts TEkanng 10 Vs dehivery nood 10 be logped willin 24 luwrs al cuslOmErcart. 1y el imited com HEALTH AND SAFETY € ALTION Wel EOCIEIC Gt G S Frets

ot v e of oot

e

-

Terms A 1 andition
A AL Lad & Pavaments peeii I

1 Ot re sttty ceases the moment consignment is delivered 1o you/your carner 2 Payment should be e by “ASC Payee only ™ = bank o g i bas
spreed credit penod will anrct an itercsl G 244, per anium 4 Goods once sald will not be taken back & all disputes e anbpect 1o Muind calirnn
& caerhes :l 5 "

& ACC reserves the nght to effect changes conerele min design wath or witliout prior nbmaton 1o cusione! due 1o change un e e vial praperi and weather condiions

B A pasients towards supphes are payable at Mumbau
Lo unetlhical Liehavam oo o

7 fei e : : 1
= 1w wnder 10 fusther improve upon our impeccable Corporate Governance record, ACC Board has mshituted 3 Fraud Risk Management Pl e me et kL
employees b st s at E- : . ;
nploy ees bandly contact us at. E-mail: scc@ethicalview cont of National toll free No 1800 209 2008 or Fax No a1 (22) 6ol s WATS o 137, Pay LML HnORIBIPISE recoesdisll
contudentiil
Muaterial received in Good Condition & n Quantity . /// For ACC Limited
! . / - !
Jb
7 Lo
lli 1
(Recener's Signature with seal) AN
s S { ; i
| - - \.« iy -purcd by) ] (Authorsed Sigiton |
= Sales it AL L Lumited Haravan 1 TARIDABAD 2004 kms Sanar Khwaga t {[FeR wacdabid 1 000 10l
Hep (Mlice A . & “tad o I
] ep Otlice Address - ACC T True Cﬂp\-’ (OUSE™, 121 M K ROA MUMBAL-AG TS TV R
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27$ TAX INVOICE

PR [ T £ T B I 4

;ZkET E IRN : 291 I'Sl2343el692ceh?Z12e63380ac323e4b46662b§;89d8b35l‘lcEBdSSJSM

y Limilﬂ-l
.Il el RMX-SAH]BABAD

wl-A& 38/1B.
r;ndwnul Arca . Sahibabad
liuzmlmd 201010

gupplying State: Uuar Pradesh (09)
GSTIN : 09AAACTISOTCIZY

: =
Invoice Serial No NS46092301002739

Invoice Date: 28 08 2023

Delivers No & e 121 1860917 28.08.2023

Phone No: Fay No

Order No. adani

SAP Ref No: NS0 2023 (0 ZN3R

-

| Place of Supply tInvise of interstate Delh

Sold Tu Party: 91 10198744 Mob: 9382729740 o
SPEC TRUM CONSTRUCTION CO SPECTRUN CONSTRUCTIO™ 0

| -1%2 BASEMENT. REAR SIDE. KALKAJlI NEW DELHI L |pLOT #42 A WESTERN SIDI (il NG OW o RAMI
NEW DELHE- 110019 NEW DELHI - 110007

Srate Dethi (07) Destination:

GSTIN / UID: 07ABIPS8196C1Z8 State Delhi (07)

GSTIN/ UID:

| Ticket No:- 2304604699
-
Whether the L is pavable on reverse charge basis Noo

I

1703332832

A NAGAR NEW

e _______.———-—__'_:_.—-— R — e ————T
Description of Goods uoM Rate Particulars - I —
I Hasic 40.250 (0
| M25 FCOMAXX 5.750.00
L ______.—-—'—'_‘
ACU LIMITe
23/1-A&B Site-4, Indl. Area, 5211 s -
~—~~ ~u e
-, SOUTGOING MATER |~
Ii 2 S AUG 2023 |'axable Value vl Supply of Gouds 40.250 U
| _ | )
| o e, (2w - Time 19.%7
’ : o @ 18.00 % 7.245.00
' Lal — Security g : g 18000 e e
— Invoice Valuw . 47.495 00

'| L 1O7

| Invoice value in words: Forty Seven Thousand Four Hundred Ninety

Mode of Transport: Road

‘Transporter Code: 916005379 LR/RR Date:

s Transporter Name:A K ENTERPRISES

| Vehicle Ree.No: UP14KT3967

Brcnuarks An | cephisits relating 10 s delrven noad 1@ be loggeed il T4 Dwirs 0] CUSHRIREITATE FIHL f
|

Attt b s of Couitacy

Terms & L onditon

I Owr responsibility ceases \he momenl consigrinent 1s delivercd 1o yow'your camer 2. Paym

apread credu penod will attract an interest (@ 24%e per anaum 4 Goods once sold will not be (aken back & all disputes are subject (0 Mumit

5 ACC rceenes the nght to effect changes i concrete i desigm with or without pnor intimation 10 cus!
6 Al pannents towands supplics are payable a1 Mumbn

7l order 1o luther improve upon our impeccable Comurnte Governance record. ACC Board has mstituted 4

Emplosecs hndly contact us at E-mul acciietcalview com of MNational 1oll free No |ROO 2019 2008 or Fax No =91 (22 645 BETS Pos 1

pontidentl

cclunncd com HEALTH AND SAFETY AL TR Wey crmarchi Cil s s

ent should be made by "A/C Pnvec only” = Bk bt chegue m L

omer due 1o chanze i pcome « vl preperTn

TCS @ U000 % |

YRR

I

Eway Bill No

.

- ——

wir o ACC LI 3

EE TS FIA

Feaud Rask Manogement (LR L ALt s gl ol Dl o

Eway Bill Daie & Times

anl weather condieens

LT Poan D0 nloamanion .

File Rupees Only Total Invoice value ‘ 37495 a0

Praviments foes e

recerved will b

Materal received in Good Condition & in Quantity /
/

Por ACC Lmited

‘l'.. & :|- h
I L] “ v i
{Rever e 's Sienature with se —
al) o g by) il s
— . | B o el bees sl Sagotom v
ales umit ACC | umited Haravana S DABAL 2004 kv S Blwage E 1 doslatiad 1T Tame g

Rey «thice Address - ACL | ...‘...Tu,m,cnp!l" SE 1208 K ROEATY MALIRITA L
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/" NAGVRGNG LGL

(WATER SUPPLIER)
Kamla Nagar, Delhi-110007 Mob.: 9953965038, 9711754696

. , , Bill No.
W2, Km M f.'_.»\ [\lwri’q" )
Daledﬂ.. ; ?/3:5
FUANTPTY PARTICULARS RATE | AMOUNT
/
SeoP wl ) Mo S
AN B VS |
(a0 Sl I
\\l ,_/ Y { U'M A ’
= ]
|
|
|
|
|
O |

TOTAL

Goods once sﬁﬂ.ﬂf} be taken back

SN

|
/' :} Ignal'uT[‘lIi.‘ C'ﬂ['l.'l}’

|

107

ANNEXURE Nowy

NAGVRANG LAL

(WATER SUPPLIER)
Kamla Nagﬁ( Delhi- 110007 Mob.: 9953965038, 9711754696

.42 4 f&uw%-_lf BilNo. 500

KQ@LQ_AQE?ZJ;_K’MIL&%&QM Datea -{ E’f‘*%

{OUANTITY PARTICULARS RATE | AMOUNT
AN | Bapn v, it Znon—|
Tl

\

\

I a8 ‘N'“m
A% e’
DAY R

Goods once sold will not be taken back
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272 108
NAGVRANG LAL
NAVRANG LalL '~ (WATER SUPPLIER)
(WATER SUPP LIER) ) Kamla Nagar, Delhi-110007 Mob.: 9953965038, 9711754696
Kamla Nagar, Delhi-110007 Mob.: 9953965038, 9711754696 To Bill N
e eGP 7
I U aine 514 U7 /me/a MM/M -
:( 0’771/64 ﬂumw . | ’ Da%?”g)gi
Daled.gﬂzﬁ',}z-% : :
| DUANTITY PARTICULARS RATE | AMOUNT
| QUANT)TY PARTICULARS RATE | AMOUNT | /] 5 [25
oy p3[ Seet> T S oK -
1 | SO 2550
99,&r /lﬁ’fz <o C,Jj/ Soot_ it 7 — -
— e =° ; Jg(/,/t}/?—% V/-M_Q j’
2 by
1 — Soe A
I -
| O —
} _} A .
[ 7
|
(
W (- CWATE ‘ B
Y R —
O 1 EoTAL i '-“-.‘:!}
Goods once sold will not be laken back : natu \'§ i BB s A nol b ionen back
& "~ True quy
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109 nﬁvRéNG LAaL 273

NGVRENG LAL
(WATER SUPPLIER)
WATER SUPPLIER) ' Kamla Nagar, Delhi-110007 Mob.: 9953965038, 9711754636
Kamla Nagar, Delhi-110007 Mob.: 9953965038, 9711754696 ; -
To, BillNo. 537
T po BilNo. 530 [ e mr—y ’
—= - . - :
/ j/ | : Dated 32)=)22. l
A1 o1 YA Dated./ Z ,7/‘? |
RATE | AMOUNT
NUANTITY PARTICULARS RATE | AMOUNT 1 | MUANTITY PARTICULARS |
| 15133 |Seoo Lkm WederTurmisy 20— | .
okt rmﬂ g -5l ) Ned.A3wD — |
(ST
gﬁtﬁ/w Q/KJ\L{""{,\ ({? )N""D | 24}1>)23 Sewo U “""*{“‘j‘m - Zoo0 — |
' Caan ‘ - |
Yo i |
17 .,
(G2}
i
/22 N i /
SR . (
[ , AL SRR/ |
(SRTER V2 )
+ - [
A 474 >N (\==[ ) }
P T i
(,_:jf,._-v—' \ TotaL JoJ0 ‘l__h}\r %M i J
Goods once sold will not be taken back W”H ignagm f \;— H = Goods once sold will not be taken back q.f Signature
==/ ' Bk Pibee 1|

<= True Copy


Kunal
Placed Image


| NGVREGNG LAL

| 110
274 NGVRANG LAL : (WATER SUPF'L'S:%?J?”WGQE
i Mob.: 9953965038,
(WATER SUPPLIER) armia Nagor, Dah-110007
Kamla Nagar, Delhi-110007 Mob.: 9953965038, 9711754696 - = ——
[To, BillNo. 5§47 || (_ﬁ? F %GM -
Uy A Koo by Na [N i | "L’_M\ K \Lpﬁaﬁ.—-——— Dated..ZS.}AQL.IZLI
© pated:dy| 2124 ) unfq Aot -
ARTICULARS RATE | AMOUNT
[ AUANTITY PARTICULARS RATE | AMOUNT } | MUANTITY P
_01,‘3[[?"‘1 Svoo Jhs Tont Rowve L~
ol 21 ] Suon tha Toart AR Tl Soco 7
A .
-~ & - [| /220 Tas  Sood QZO‘ >
2 TN R )
b i
v | /ol 2] Tk L ooo P
( T ¢
\\\) } \
— x
N So-var \
A
T
AL -1 |
Goods once sold will not be taken back. Goo(fs once sold will nol be taken back. > ure
p——
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NAVRANG LAl 111 pNaGVRAGNG LEL 2:75

(WATER SUPPLIER) : SUPPLIER)
Kamla Nagar, Delhi-110007 Mob.: 9953965038, 9711754696 - R
amla Nagar, Delhi o WA Mob.: 9953965038.9711754696

% MM/& )\Z{/gﬁ_ BilNo. §57 |
o] B -
el om0 s 20 ol |

Kamla Nagar, Delhi-110007

Bill No. 5 52

Da{ed.B.«a.]ﬂ.—?,‘fi,iz_"l \

| PUANTITY PARTICULARS RATE. | AMOUNT \
I - vounr |
ﬁ—/l}ogk‘n&'\.ﬁﬁ_« Sa T " .
el = —
OJ/”\EJ?LI \{(‘th"\ S/}T] (JL\ i - | 000
5
?1'_)7-._}29“[5(:\:&/\ Xona (A / | ‘
B/ ,O,UZ‘C{-W%;%A@W Un | | l ==
. \ |
|
\

\C | l

~ | | |
|
|

(TQPCA"‘ \
l - —
b\\CJ%
/:ﬁﬁ?} -
~ \"é COATEN

Qo

o
AU
\

pd
TO (g
T ——— e RN | 7N
en back. '\; /N = @AL
i </ P&‘-—/

Go i
True Cﬂp‘h’ ods once sold will not be taken back. ature |
Lt
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276 NGVRANG LAL

(WATER SUPPLIER)

Kamla Nagar, Delhi-110007 Mob.: 9953965038, 97

11754696
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BEFORE THE NATIONAL GREEN TRIBUNAL,
SITTING AT NEW DELHI

OA No. 1357/2024
IN THE MATTER OF

RASHI SHARMA ...APPLICANT
VERSUS
HARMEET SINGH & ORS. ...RESPONDENTS
VYAKALATNAMA

KNOW ALL to whom these present shall come that I/We Anil Bagai the above named
Respondent No.2, do hereby appoint Roshan Santhalia (Adv) & Apurv Prasad, (Adv)

Enrolment No. D/556/2011 &D/107492)ff: Email: roshan@chambersofrsanthalia.com,
Mob: 9560622223, 418, COMPETENT HOUSE, CONNAUGHT PLACE, DELHI-1.

(hereinafter called the Advocates) to be my/our Advocate in the above-noted case and
authorise him:-

Roshan Santhalia (Adv) & Apurv Prasad (Adv)
Enrolment No. D/556/2011 & Enrolment No.

Email: roshan@chambersofrsanthalia.com, Mob: 9560622223,

Office: 418, COMPETENT HOUSE, CONNAUGHT PLACE, DELHI-1.

To act, appear and plead in the above-noted case in the Court, or in any other
Courts in which the same may be tried or heard and also in the appellate courts.

To sign, file and present pleadings, appeals cross-objections, or petitions of
execution, review, revision restoration, withdrawal, compromise or other petitions, replies,
objections, or affidavits or other documents as may be deemed necessary or proper for the
prosecutions of the said case in all its stages,

To file and take back documents.

To withdraw, or compromise the said case, or submit to arbitration any differences or
disputes that may arise touching or in any manner relating to the said cause

To take out execution proceedings

To deposit, draw and receive moneys and grant, receipts there for, and to do all
other acts and things which may be necessary to be done for the progress and in the
course of the prosecution of the said cause.

To appoint and instruct any other legal Practitioner authorising him to exercise the
powers and authorities hereby conferred upon the advocate whenever they may think fit
to do so,

And l/we, the undersigned do hereby agree ratify confirm all acts done by the
Advocate or his substitute in the matter as may/our own acts, if done by me/us to all intents
and purposes
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And I/we, undertake that I/we or my/our duly authorised agent would appear in
the Court on all hearings.

And I/we, the undersigned, do hereby agree that in the event of the above cause
being taken up on tour I/we shall pay extra fees

AND I/we, the undersigned, do hereby agree not to hold the Advocate or his
substitute responsible for the result of the said cause in consequence of their absence from
the Court when the said cause is called up for hearing, or for any negligence of the
Advocate or his substitute.

AND I/we, the undersigned, do hereby agree that in the event of the whole or

any part of the fee agreed by me /us to be paid to the Advocate remaining unpaid they
shell be entitled to withdraw from the

Prosecution of the said cause until the same is paid up. If any costs are allowed for an
adjournment, the Advocate would be entitled to the same

IN WITNESS WHEREOF I/W e do hereunto set my/our hand to these presents the
contents of which have been understood by me/us this 17" day of Feb., 2025.

r

Accepted Client-ANIL AI(RESPONDENT NO.2)

Nl
\“\‘EP‘ ;

~
.

(ROSHAN SANTHALIA)
Advocate
D/556/2011

APURY PRASAD
Advocate
(D/10749/2022 )

Identified by:
L
W,
ROSHAN SANTHALIA
Advocate

Enrol No. D/556/2011
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18/02/2025, 14:51 Gmail - Service of Counter Affidavit on behalf of Respondent no.2 in OA No. 1357/2024 before the Hon'ble NGT 2 9 9

) PROOF OF SERVICE 135
M Gmall Apurv Prasad <apurvprasad1112@gmail.com>

Service of Counter Affidavit on behalf of Respondent no.2 in OA No. 1357/2024
before the Hon'ble NGT

1 message

Apurv Prasad <apurvprasad1112@gmail.com> Tue, Feb 18, 2025 at 2:50 PM
To: "legal.snpandey@gmail.com" <legal.snpandey@gmail.com>

Cc: Roshan Santhalia <roshan@chambersofrsanthalia.com>

Sir,

Please find attached the Counter Affidavit being filed on behalf of the Respondent no.2 in the captioned matter titled "Rashi
Sharma v Harmeet Singh & Ors." pending before the Hon'ble NGT, along with an application for condonation of delay in filing
the counter affidavit.

Kindly consider this mail as advance service for the same.

Regards,

Apurv Prasad, Adv.

On behalf of Santhalia Law Chambers
Off: 418, F — 14, Competent House, Middle Circle,
Connaught Place, Delhi-1

2 attachments

ﬂ Compilation Il Delay.pdf
663K

ﬂ Reply on behalf of R2 Anil Bagai 18 2 2025_.pdf
19017K

https://mail.google.com/mail/u/0/?ik=efe14a97d3 & view=pt&search=all&permthid=thread-a:r-7175897890915102665&simpl=msg-a:r8§233646511760568006 171
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https://mail.google.com/mail/u/0/?ui=2&ik=efe14a97d3&view=att&th=195185c454df0163&attid=0.1&disp=attd&realattid=f_m7a9wvi61&safe=1&zw
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